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must come and see me and tell me
what you are going to do.

Surt BHUPESH GUPTA: But, Sir,
the telegram has been received now.

MRr. CHAIRMAN: Nothing is going
to happen now. You must come and
tell me what you want to do.

Surt BHUPESH GUPTA: But, Sir,
he can say something about it as to
what the Government are going to
do. The Central Government em-
ployees are refusing to draw their
salaries as a protest against the treat-

ment given by the Government,
and......
MR, CHAIRMAN: Mr. Gulsher

Ahmed to speak on the Railway Bud-
get.

Sar1 BHUPESH GUPTA: It seems
they have no case.

—

THE BUDGET (RAILWAYS), 1955-
56—GENERAL DISCUSSION—contd.

Sart GULSHER AHMED (Vindhya
Pradesh): Mr. Chairman, yester-
day I was narrating the difficulties of
the railway employees at the Satna
station on the Central Railway, The
colonies are situated on the other
side of the railway platform,
and the railway employees and their
children have to come and go for
their daily necessities to the town.
And you will see that nearly three
or four people every year are killed
as a result of crossing the line. I
would, therefore, request the hon.
Minister for Railways to see that some
foot bridge is  constructed at the
Satna railway station.

Then I come to the next point and
that is about the shortage of wagons
specially experienced by people bet-
ween the Satna and Naini railway
stations. The Central Railway is very
keen to see that the deliveries of the
empty wagons should be made at
Naini. Sometimes what happens is
that the empty wagons remain idle at
Satna and other stations and they
gre not being supplied to the public,
as a result of which most of the peo-
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ple of the area between Satna and
Naini are experiencing great hardship.
For the last two or three years the
trade of these people has completely
stopped. Unfortunately, there are no
good roads there. So, practically the
whole trade of this area is at a stand-
still. Therefore, I will request the hon.
Minister that something must be done
to solve the difficulty of these people.
I have come to know from a reliable
source that with a little effort this
problem can be solved and that at the
same time the Railways will get
delivery of free wagons at Naini
station easily. Before the war there
used to be goods trains which were
known as transhipment trains, other-
wise called “road vans”. They used
to run every week. People used to
load their goods in these transhipment
trains. During the war, due to the
shortage of wagons, these tranship-
ment trains were stopped. Now, the
Railways have again started them,
but they run only once every week.
They run very irregularly. Some-
times, the train comes once in 15
days or sometimes it does not come
at all for a month. I would request
the hon. Minister that these tranship-
ment trains should be made regular
and should run every week, They
should run through all these stations.

Then, there is another difficulty
which the people are experiencing on
that line, because Satna railway sta-
fion lies between two transhipment
points, One is Katni and the other is
Naini, The people there send iheir
goods either to Allahabad aor to Jub-
bulpore which is at a distance of 200
miles, It takes sometimes a month
for the goods to reach from Satna
to Jubbulpore, because of these tran-
shipment difficulties. The wagons re-
mair idle or stopped at some station
or the other, and people experience
great difficulty, I hope that these
difficulties will be noted by the hon.
Minister and that something will be
done in order to solve thuse difficulties
which the people especially in that
area are experiencing due to the short-
age of wagons. Thank you, Sir.
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Sur1i H. N, KUNZRU (Uttar Pra-
desh): Mr. Chairman, before I deal
with the Budget that the Railway
Minister has placed before us, I should
like to say a few words about some
genera] questfons, I notice that
neither the Railway Minister nor the

Deputy Minister for Railways is pre--

sent here.

Mgr. CHAIRMAN: Mr. Hathi has
been asked to take notes, but still
one of them might be here, Mr. Bis-
was, the Deputy Minister or the
Minister may be called.

TeE LEADER orF tHE HOUSE (SHRI
C. C. Biswas): I have sent for them.

Surr H. N. KUNZRU: It does not
matter to me whether the Minister is
present or not. but it is certainly dis-
courteous to the House that both the
Miristers should be absent.

Ssr1 BHUPESH GUPTA (West Ben-
gal): It is truant democracy.

Sarr H, N. KUNZRU: For a person
who does not belong to the Railway
Ministry, it is not easy to note down
the pointsof the speakers. One must
understand the Railway Budget before
one can make an intelligent summary
of the remarks of the speakers. In
saying this, I do not mean to deny the
capacity, the intelligence and capacity,
ot my hon. friend. Mr, Hathi, but he
will be the first to acknewledge that
not being acquainted with the work of
the Railway Ministry, the task that
he will have to perform will be some-
what novel,

The first thing that I should like to
speak about is the reconstitution of
the Railway Board. I am glad that
the Railway Minister has restored the
Railway Board to its old position and
status, We have now a Chairman whose
functions and powers will. according
to the Railway Minister, be the same
as those of the former Chief Commis-
sioner. I hope, therefore, that the
Railway Board will be able to function
more efficiently and act as an authori-
tative guide to the Railway Adminis-

trationg on the difficult questions on

which they require advice.
he will be good enough to consider
in this connection the position of the
Secretary of the Railway Board. The
Railway Board occupied such a big
position that its Secretary had the
status of a head of 2 Department,
which was higher than that of the
Joint Director and lower than that of
the Director of the Railway Board;
but at the present time, I do not know
what his status is. Some time ago,
the Railway Board had only an Assis-
tant Secretary. It has somebody of
a higher status now: but I confess, I
do not know what his position is. 1f
the Railway Board is to function pro-
perly, it must have a Secretary whose
status will enable him to correspond
with heads of Railway Administrations,
This is not a trivial question. Suppose
the Railway Ministry had as its

Perhaps

Secretary somebody who had the
status of a Deputy Secretary. Would
he ever be able to discuss any mat-

ter in a council of Secretaries on a
footing of equality with the other De-
partments or Ministries? Obviously,
not. I think, therefore, that this mat-
ter too requires attention.

Tue MINISTER ror RAILWAYS
aND TRANSPORT (SHR1 LaArn Bana-
pur): The Chairman of the Railway
Board or one of the Members of the
Railway Board generally goes and at-
tends committee meetings when other
Ministries are concerned, or if there
is anything equivalent to that.

SuRI H. N, KUNZRU: I gave it only
as an example in order to show what
I meant. The Secretary of the Rail-
way Board will have to correspond
with the various Railway Administra-
tions, and unless, therefore, his status
is a high one, his letters will not be
attended to with the same attention
and promptness as letters from an
officer of a higher status.

Now, I come to the question of re-
grouping which was discussed at
length last year. The Railway Minis-
ter has made certain observations on
the subject in nis Budget speech. He
said:

“During the Budget debates last
year, I had stated that I would
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entrust the examination of various
aspects of performance of the re-
grouped Railways to the Efficiency
Bureau which had just then been set
up. The Bureau’s examination con-
firms that the work load of the
Zonal Railways, after regrouping,
has increased and in certain cases
has become quite heavy.”

He then paid & tribute to the work-
ing efficiency of the Railways about
which I shall have something to say
later and added:

“The work load aspect, however,
is a matter which will need to be
kept under continuous and careful
review. 1In a developing economy,
the organisational set-up of the Rail-
ways cannot obviously remain static
and I can assure the House that it
shall always be my endeavour to
ensure that they are so organised as
to be in a position to provide ade-
qQuate transport and to maintain a
high standard of efficiency.”

When I read this passage, I thought
that we would have in the Railway
papers the report of the Efficiency
Bureau which examined the question
of regrouping at the instance of the
Railway Ministry, but I was greatly
disappointed to find that we had been
given no information on this point,
Surely, in view of the attention that
has heen given to this question in this
House during the last three years, it
was not only desirable but necessary
that Members of Parliament generally,
should be supplieq with the report of
the Efficiency Bureau on this question.
I don’t know why this has not been
done, The Railway Minister ig gene-
rally ready to give us all the informa-
tion that we want ang it is, therefore,
a matter of great surprise to me that
he has withheld information from us
on so important a matter. However,
not finding any paper relating to this
matter in the set of papers supplied
fo us with his speech, I turned to
. the Railway Board for information,
‘Thev have been good enough to send
me charts showing the extent of the
work in the present zone and compar-
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ing the work in each zone with that
of the corresponding previous Railway
Administrations. Not having at my
disposal  the information that must
have been ecollected by the Ef-
ciency Bureau, I cannot discuss this
question in detail but even a cursory
glance at the graphs that the Rail-
way Board have kindly supplied to
me shows that the work of some Rail-
way Administrations has increased
considerably. I shall, on this occasion,

refer only to the Eastern Railway
whose

work load seems to have
increased by about 50 per cent,
Le, it is one and a half times
what it was before the East
Indian Railway was cut up into
two parts. In the old days, the East

Indian Railway was considered to he
too heavy a charge for one General
Manager. How does the Railway
Ministry then expect us to believe that
the work of the new Eastern zone is
being carried on with even greater
efficiency than the administration of
the E. I. R, was carried on? There
are some other zones too about which
I could speak but the illustration that
I have given will be sufficient to show
that there ig need and an immediate
need for the consideration of this vital
question. Now I gather from the
passage that I read out from the
Railway Minister’s speech that he is
keeping an open mind on this question.
He realizes the importance of the mat-
ter, and what is more, he realizes that
as our economy develops, the work
load will become even heavier, It
seems to me, therefore, that he gives
us hope here that he may soon reconsi-
der this matter and place the Rail-
way Administrations in g position to
deal effectively with the growth of
traffic  which we hope, will be the
result of the first and the second Five
Year Plans. Now, how long is he
going to wait to consider this question?
Will he wait till an actual breakdown
has occurred or will he be warned be-
timeg by the information that has been
supplied to him by the Efficiency
Bureau and take action to prevent a
breakdown? I am sure that he has uo
desire to sit still till a breakdown
occurs and that he wants to take action
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as early as possible in order to
strengthen the Railway Administra-
tions, to cope with their growing res-
ponsibilities.

Now I shall come to the Budget be-
fore us. I shall say a word about
the revised figures before I deal with
the figures for 1955-56. According to
the Explanatory Memorandum, the
revenue was higher than the Budget
figure by Rs. 9:55 crores and the ex-
penditure was higher by Rs. 8:45
crores. It is clear, therefore, that the
increase in revenue has been almost
swallowed up by the increase in ex-
penditure. Now the Explanatory
Memorandum states the items on
which extra expenditure was found
necessary. It is not my charge that
somebody has embezzled the funds of
the Railways but I am bound to say
that the explanation seems o me to
be very unsatisfactory. It has been
said with regard to the increased ex-
penditure that there has been an in-
crease under repairs and maintenance
of about Rs. 4 crores and we are told
that this is due to many things, two
of which are, an increase of Rs. 77
lakhs on the periodical overhaul of
locomotives and Rs, 84 lakhs on ac-
count of running repairs to locomotives
and other rolling stock. How was it
that when the Budget was framed, re-
pairs of such magnitude were over-
looked? Why were not they provided
for in the Budget? Could it be that
the Railway Administrations were un-
able to give accurate information to
the Railway Board and found that the
magnitude of the repairs and main-
tenance would be much greater than
they had anticipated? Surely, some
better explanation ought to be given
of the wide departure between the
budgeted and the revised figures than
has been given in the Explanatory
Memorandum, I take this occasion
also to draw the attention of the Rail-
way Administration to the growth of
expenditure generally. It is obvlous
that when we are constructing new
lines and undertaking new schemes for
the developmeni of the Railways, the
railway expenditure should have to be
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increased. But it seems to ine on an
examination of the figures, which cer-
tainly has not been very close, that our
expenditure is growing faster than our
revenues—a little faster than our reve-
nues. It is not as if our revenues are
going down, they are increasing; but
unfortunately, the growth of the ex-
penditure is such as almost to overtake
the growth of revenues, '

We have been told that in 1955.58,
the surplus would be about Rs. 7:14
crores and the hon. Minister has pro-
posed a readjustment of rates and fares
which, the Railway Convention Com-
mittee’s report had led us to expect
would be of a minor character. My
hen, friend the Railway Minister has
based the readjustment of these rates
and fares on the ground that long dis-
tance traffic requires some relief from
the burden that is now imposed on it.
He has very clearly expressed his view
that both passenger and goods traific
require it, that it is not fair either to
rassenger traffic or to goods traffic
that the present rates and fares should
be maintained. But the fact {5 that
what the Railway Convention Commit-
tee called a minor adjustment of rates
and fares has incidentally led to an
increase in the earnings from traffic, I

think, of about Rs. 10 crores. Am I
right there?

AN Hon. MEMBER: : Yes.

Surt H. N, KUNZRU: It is about

Rs. 10 crores. Obviously, therefore,
we cannot consider so important a
question merely on the basis on which
the Railway Minister has put it. We
have to look at the thing from quite
another angle, What is the justifica-
tion for this increase? The hon. Minis-
ter has drawn our attention to the
report of the Railway Convention Com-
mittee and to its remark that if the
railway revenues continued as they
were and the Railways had to pay
a contribrtion {o the general revenues.
they woula pe faced soon with a de-
ncait of nearly Rs. 31 crores. Never-
theless, it did not recommend that the
payment of the contribution should be
discontinued, It expressed the opinion
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that the growth of traffic as a result
of the development of the resources of
the country would be enough to meet
the growing expenditure. I submit,
therefore, that the Railway Minister
can find no support in anything said
by the Railway Convention Commit-
tee for the step that he has taken
now.,

The other question that we have to
consider is whether our Railways are
working efficiently. Are they so ad-
ministered as to carry the maximum
traffic and to yield the maximum earn-
ings possible at the present time? 1
had occasion to dwell on this matter
during the last Budget debate and to
compare the figures relating to Rail-
way efficiency relating to fhe year
1951-52 with those for the year 1952-
83. 1 was not able then to convince
the Railway Minister that the efficiency
had gone down in the year 1952-53 as
compared with the previous year. But
I find from the pamphlet entitled
“Indian Railways, 1953-54, Centenary
Year” that we have been supplied
with, that in order to show the effi-
ciency in 1953-54, comparison has been
made of that year’s working with the
year 1952-53. It is impossible for me
to give all the figures that bear on this
matter. I shall, therefore, select only
a few in order to see to what extent
our Railways have been administered
as efficiently as they should have been.
1 wish there was some one figure which
summed up all the aspects of Railway
Administration and which I Tould
place before the House in order to en-
able it to form its judgment on this
question. But I fear that a number of
figures will have to be quoted. I shall
however give as few figures as pos-
sikle so that hon, Members may not
get confused.

One important matter to whi¢h Rail-
way Administrations always pay atten-
tion, I believe, is engine usage, that
is, the number of miles per day per
engine on the line. Now, we have
been told that engine usage has in-
creased from 80 miles per day in 1952-
53 to 83 in 1953-54. But we have to
remember that this figure of 83 is a
compound of various flgures, relating
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to engine usage on passenger trains,
engine usage on mixed trains and
pngine usage on goods trains. I
therefore, tried to find out
‘what the engine usage
on goods trains was and
this was the result of my examina-
tion, In 1951-52 on the broad gauge
the total engine miles per day were
G5; in 1952-53 they were 94 and in
1953-54 they were again $4, It can.
net be said here, therefore, that on
the broad gauge there was any im-
provement compared with 1952-53 and
it can be said that there was some
detlerioration as compared with 1951-
52, The same tale is told by the
figures relating {o the metre gauge
where the deterioration has been
greater, The engine mileage has come
down from 88 in 1951-52 and 87 in
1952-53 to 85 in 1953-54. Here again,
there is nothing to show that the Rail.
ways have been more efficient in 1953-
54 than they were in 1952.33,

12 NoonN

Now I come to the figures relating
to engine repairs in order to know the
number of engines available at any
time in order to move the traffic that
is offering. Now, I find, so far as the
broad gauge is concerned, that the posi-
tion is slightly worse than it was
in 1952-53 and almost the same as in
1951-52 but on the metre gauge there
has been an appreciable deterioration.
The percentage of engines under re-
pair in shops and sheds was 15°83 in
1951-52 and 17:06 in 1952-63 while in
1953-54 it was 18:50. Now, I come to
a figure to which the Railway Board
themselves aftach great importance
and that is the net ton miles per engine
hour. This is what the bulletin, called
Monthly Railway Statistics, says on
this point:

“K is the most comprehensive anit
of efficiency in transportation which
reflects the effects of other results
of working, such as speed, wagon
load, train load, wagon miles per
wagon day, auxiliary services, etc.”

Let us, then look into this flgure.
We find that on the broad gauge the
net ton miles per engine hour were
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2a55 in 1951-52, 1962 in 1952-53 and
only 1930 in 1953-54. Hon, Members
ean see for themselves what the de-
werioration has been during the last
two years and even as compared with
last year. On the metre gauge, while
in other respects there has heen de-
terioration, in this respect there has,
undoubtedly, been an improvement,
The net ton miles per engine hour
were 767 in 1951-52, 827 in 1952 53
and 850 in 1953-54, that is, there has
been progressive improvement here,
but as I pointed out earlier, there is
no one figure complete enough by it-
self to give an idea of the administra-
tive efficiency of the Railways. 1,
therefore, mention one other figure,
the importance of which will not be
denied by the Railway Minister, and
that is the wagon miles per wagon
dxy. On the broad gauge, the wagon
miles per wagon day were 40:9 1n 1951-
52, 41'1 in 1952-53 and only 40-1 in
1953-54. The corresponding figures for
the metre gauge are 32'4 314 and
28:4, that is, wagon usage has declined
by about 3 miles per day in one year
and by about 4 miles per day in two
years. But the pamphlet to which I
referred, draws our attenfion fo the
fact that whatever the defects in the
working of the Railways might have
been, they have moved more traffic in
1953-54 than they did in 1952-53. This
is true; they have and it appears 1o
me that this is because of the fact
that the wagons were more fully load-
ed in 1953-54 than they were in 1952-
53 and also because the train loads
were heavy, that is, the number of
loaded wagons in a train has been in-
ereased but I shall take the figures
ag they are and see what the Railway
Administration itself has to say in
regard to the working of the Railways
committed to its charge. It has been
pointed out that although more traffic
was moved, the number of wagons
loaded was smaller in 1953-54 than in
1952-53, Now, why is it so? If we
can move more traffic with fewer
wagons why are we buying thousands
and thousands of wagons every year?
Surely we are buying them because we
fee] that the existing stock is not

enough for the needs of the traffie, 1
belheve if we compare the figures for
1951-52 with those for 1953-54, we
shall find that the wagon stock on
both gauges has increased by about
16,000 and we are still adding to the
stock, There must, therefore, be
given some better reason for not load
mng more wagons in 1953-54, Can it
be said that the Railways had moved
all the traffic that was offering? I do
not think that the Railway Minister
will make any such claim. I, there-
fore, feel that the figures given in this
pamphlet before us show that although
more traffic has been moved, there
has been slackness; otherwise, so many
wagons could not have remained idle.
It shows that all the traffic that should
have been moved had not been mov-
ed,

I do not want to go on with an
examingtion of the efficiency of the
Railways any more; I do not want to
tire the patience of the House by
giving statistics upon statistics but
there is one matter in which we are
all interested, namely, economy in res-
pect ofcoal. I drew the attention of
the Railway Minister to this matter
last year and I am glad tosay that the
coal consumed per one thousand gross
ton miles has been less in 1953-54 than
it was in 1952-53. The figure for 1953-
54 is 163'5 lbs. and that for 1952-53 is
166'5 lbs These figures relate to the
broad gauge only. Let us compare the
year 1953-54 with the year 1951-52; 1
compare these two years for the reason
that the net ton miles in both the
years were glmost the same—they
were slightly more in 1951-52—and yet
the consumption of coal per one
thousand gross ton miles was only
160:8 1bs. which compares very favour-
ably with the figure of 162:5 1bs. for
1953-54, This relates, as I have said,
to the broad gauge only. On the
metre gauge, the traffic having improv-
ed, the consumption of coal would
naturally be expected to be greater,
but there too there has been dete-
rioration in respect of the consump-
tion of coal.

Now, in this state of things what
are we to do? Are we to agree to
the proposals of the Railway Minister
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and say that the financial position of
the Railways justifies the readjustment

of rates and fares which will in-
crease the railway revenue by ten
crores? I am quite prepared to

shoulder my responsibility and agree
to a heavy increase in rates and fares
provided it can be shown that there
is sufficient justification for it. But
I fear that if we agreed to the
Railway Minister’s proposals we should
be putting a2 premium on inefficiency.
We have been drawing the attention
of the Railway Ministry though not of
the present Railway Minister for some
years, at least for six years, to the
important matters that I have refer-
red to in this debate, and yet I can-
not say that the result has been
satisfactory. The Railway Minister
has told us that the working of the
Railways has been more efficient in
1954-55. I hope it is so. I should be
very glad if the figures at the end
of the year, that is when we have
the final figures, bear out his asser-
tion, But when I think of his refusal
to accept the fact of deterioration in
railway efficiency in 1952-53, I am not
disposed to take what he says at its
face value. I hope, however, that he
is in the right and that we shall be
able to say next year that the Rail-
ways have definitely turned the corner
and that the number in respect of all
those efficient indices has improved.
But at the present time, I am not in
a mood to agree to the proposals of
the Railfly Minister—I think I am
perhaps doing injustice to myself when
I say that I am not in a mood to
agree to his proposals. Facts have made
me come to this conclusion. I have
placed the facts before the House and
let the House divest itself for a moment
of all party considerations and say
whether if there had been the old type
of Government in existence, proposals
.of this kind would have been agreed
10 for a moment by any hon. Member.

Surt V. K. DHAGE (Hyderabad):
No.

Sprr H. N. KUNZRU: I am sure
that the reply would be in the nega-
tive. Although there is a responsible
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Government now and the Railway
Minister commands a majority in this
House, his moral responsibility is no
less than what the Railway Member’s
of the Viceroy’s Executive Council was
in the old days. I, therefore, demur
and demur strongly to the proposals
that he has made. If he can give
relief to long distance traffic, if it is
possible for him to do so without in-
creasing the revenue. 1 have not the
slightest objection to it. but I cannot,
under cover of this plea allow him to
get ten crores more without ensuring
the efficiency of the Railwavs.

There is just one other point that
I should like to mention before I sit
down and that is with regard to the
report on catering and the report un
railway accidents. Why is it that the
report on railway accidents has not
been supplied to us? I asked the Rail-
way Board myself for this report, but
what they have sent me is the report
of the Reviewing Committee and not
the report of the Enquiry Commitiee.
Surely this is not fair. The hon. the
Railway Minister announced in his
Budget speech last year that he had
appointed a committee to look into
these accidents, Why is it then that
this document is regarded as confi-
dentjal? We have every right to bhe
acquainted with its contents ang I
hope that the Railway Minister will
have the report circulated to Members
of both Houses or at least to those
who are interested in railway questions,

And now a word with regard +to
catering. He has referred to the pro-
posal made by the Alagesan Commit-
tee. I find that it is not the intention
of the Committee or the Railway
Minister to do away with private cater-
ing. The object of the Committee is
only to try departmental catering as
an experimental wmeasure in those
Railways where there is no depart-
mental catering at present, Now we
should remember two or three things
in this connection: (1) Railway cater-
ing does not make the supply of food-
stuffs cheaper to the public. Where
there is railway catering the rates are
higher than those allowed in the case
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of private contractors,
way of improving catering, i.e. the
quality of the food supplied to the
passengers, is rot to do away with the
private contractors but to see that
they are not subjected to these illegal
exactions, which everybody knows
they are victims to. (3) Lastly, I
should like the Government to remem-
ber that there is a large number of
men whose livelihood depends on cater-
ing on railway premises. It would
be odd, if we added to ti = volume of
unemployment that exis{$ already in
the country. I do not want that there
should be any inefficiency. I hold no
brief for the private contractors, but
not having found railway catering very
efficient where it has been tried and
bearing in mind the very difficult posi-
tion that the railway contractors occupy
vis-¢-vis the railway officials I request
the Railway Minister to consider this
matier carefully before he makes any
vital change in the present system.

Mgr. CHAIRMAN: Mr. K. B, Lall,
Before I ask him to speak I should
like to say that I have a long list of
names. You can sit through the lunch
hour; you can sit till 6 or 7. I have
asked the Railway Minister to reply to-
morrow morning, but Members will
have to impose restraint on themselves.
Mr. K. B. Lall. .

[MR. DEpuTY CHAIRMAN in the Chair.]

Sury KAILASH BIHARI LALL

. (Bihar): Sir, I do not feel like some
of my friends who have criticised the
Railway Administration because, 1
think, perhaps finding fault is an easler
task than appreciating it for the well-
being of the nation. Those who are
interested in the task of management,
they know better than those who are
only to pick holes. That is the assump-
tion with which I start and I have
left it for future to work it out as
it is being done. Of course, from a
very small incident that occurred only
a few minutes before here in this very
House, you can form an idea of how

(2) The proper [

|

_only by the Ministers.

all at once without thinking in the
least about what we are doing. When
Dr. Kunzru was speaking the Railway
Ministers were not here and &t once
one of the Members whose sword is
always out of the scabbard to be used
against the Government said, “That is
democracy”.

SRl BHUPESH GUPTA:
“This is truant democracy”.

T said,

Surt KAILASH BIHARI LALL: Of
course, I gave only a gist of what you
said. Now democracy cannot be run
Some responsi-
bility rests upon us, upon the Mem-
bers. What is the position, let us
see. The Ministers might have had
some business, Their presence might
have heen reqguired during question
hour in the other House and they
might have calculated that because
there are four pages of questions on
our Order Paper reasonably this House
would be making use of the full hour
for questions. But what happened?
The very gentlemen of his party who
had put questions were absent and the
buriness of the question hour collaps--
ed. .

Mgr. DEPUTY CHAIRMAN: You are
losing time. Leave alone Mr. Bhupesh
Gupta. Come to the Railway Budget.

Surt KAILASH BIHARI LALL: I
am only saying how we only pick
holes and want a dazzling democracy
before our eyes without contributing
anything ourselves, I do not know;
maybe some pattern of democracy
from outside that may be in their
minds which {“ey might always be
thinking abot that that democracy
should be here but they forget how
they are themselves functioning and
what they are doing. At least they
ought to have realised that when
questions were finished within half an
hour in this House, it was not the
fault of the Ministers if they had
calculated that the Members of this
House would be democratic enough to
be able to keep the House occupied
during the whole question hour. This

some of us are prone to find faults | js how their democracy was working..
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They did not think about themselves;
they only fell foul of the Ministers. So
if we do want, we can consider the
guestion impartially. After all, the
Minister is our man and so far as the
Railway Minister is concerned, among
*he few people in our country, he is
tne most indigenous man,

Surt BHUPESH GUPTA: Why he
alone? We are also indigenous.

Surt KAILASH BIHARI LALL: I
mean people imbued with Indigenous
spirit and not those who always think
about foreign land and who are imbued
with foreign ideas and foreign ideo-
logy. They are not indigenous peo-
ple It is in that sense that I used
the word “indigenous”. We have seen
many things in the Railway Adminis-
tration during the regime of the Rail-
way Minister and for that reason I have
got great admiration for him,

Now, big things have been said by
big persons and those who want to pick
holes but I only want to make my
small contribution by offering some
small suggestions to the hon. the Rail-
way Minister. It is not by way of
criticising but by way of offering some
suggestions that I want to place these
few points before him so that he can
see how they can be worked out. It
may be that in the very nature of
things it may be difficult for him to
put into operation all that I am plac-
ing before him but I do hope he will
examine them and see how they can
be adopted.

My first point is about the classes
in the railway compartments. 1t
was he who first gave the idea of
abolishing classes in the railway com-
partments. That was a very noble
idea but today I find that the classes
are there, practically the same as they
were before excepting for some little
change here and there. I would very
much like—just as C.R. said that the
atom and the hydrogen bombs should
be dumped in the ocean—that these
air-conditioned coaches also should he
dumped in the ocean. That will be a
great relief to the people. After all,
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how many people want air-

conditioned coaches?

these

SRy BHUPESH GUPTA: They are

required for the great indigenous peo-
ple,

Surr KAILASH BIHARI LALL: My
friend may keep silent; otherwise he
will take away my ideas and spoil my
time unnecessarily. (Interruptions) A
friend says, “If we are given passes
for air-conditioned coaches?” Even
then I suggest that there should be only
one class which may be equivalent
io the present third class. It is the
only one and one class that I want
on our Railways. Letthem makeit as
much comfortable as is possible for
the Administration but there should
be only one class.

Surr H, P, SAKSENA (Uttar Pra-
desh): Classless Railways.

Surt1 KAILASH BIHARI LALL:
That is the real thing., If you keep
in the name of first class the present
second class and in the name of second
class the present inter class and then
have the third class also, the position
remains the same. All the classes are
there. So my suggestion is that the
classes must be abolished altogether.
I realise that there may be something
vorking in the minds of some people
who have been nurtured anqg brought
up in the spirit of living in compart-
ments. There are persons in our coun-
try who cannot accommodate them-
selves along with others in one class.
Our past rulers fostered this feeling
of classes in our country and some of
our people have not been able to shake
off that mentality even now. And the
most ignominious thing that I ani going
to mention is that those who are
habituated to......

Dr. D. H. VARIAVA (Saurashtra):
Sir, I want to ask some questions for
my information, My friend says that
there should be only one class in the
Railways, and thereby he wants a
classless society. On that argument I
ithink all the houses in India should
also be of one class. There should be
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no palaces, Everything should be of
the same type.

Mgr, DEPUTY CHAIRMAN: Order,
order. That is not a question,

Sur; KAILASH BIHARI LALL: I
agree with you but I will tell you about
it at the time of the General Budget.
Here, of course, I feel that there should
be no classes and that we should
work on that basis. But, as I was
saying, those who are habituated to
living in compartments they cannot
tolerate this I was going to give you
one example as to how those people
who are higher up feel a bit shy in
being free with their own countrymen.
They just put on an air of superiority
and they would not like even to talk
with the common people. Even when
they are walking about on the plat-
form they would like to show off that
they are big officers. That is the at-
titude of some of the so-called ser-
vants I wonder how these servants
have come to occupy such high places.
They are the servants of the mnation
but they are much more thanthe mas-
ters of the nation. You might have
seen—just as I have—saloons attached
to certain trains and in those saloons
ihere are made such arrangements,
dazzling furniture and dazzling electrie
lights, that T thought perhaps that only
God was travelling in that., Quite a
lot of village people were also on the
platform and they were standing mear
the saloon to see what kind of a per
son there was in that compartment and
it transpired that he was a big railway
official.

Surt BHUPESH GUPTA: But the

Congress masters are greater than
Gods, do you not realise that?

Mr., DEPUTY CHAIRMAN: Come
to the next point, Mr. Lall. You have

only five minutes more.

Sar:1 KAILASH BIHARI LALL:
Again the same story, Sir?

Mgr. DEPUTY CHAIRMAN: You
lost five minutes in replying to Me,

Gupta and another five minutes on

classes,

Surt KAILASH BIHARI LALL: I
will ignore Mr. Gupta, but I must be
left to myself. So when I saw that
compartment I began to think how it
fits in with our idea of a classless
society and classless trains. I discus-
sed this question with some persons
and it was mentioned that those of-
cials were required to work in the train
because they were overworked and
they had files to dispose of. I say
that can also be done. Why, can't
that be arranged? Mahatma Gandht
used to travel in third class. What
was done was that some more space
used to be reserved for him. Perhaps
no man during the present days has
lived to work so hard as Mahatma
Gandhi. So, nobody can say that an
official requires furnished, dazzling
saloon for working. There may be
some room set apart, some more space
given to the official to work there. .
would like to suggest that this ecan be
done only if we start with the primary
idea of having one class, of course,
providing for the following precautions,
There should be no overcrowding.
Otherwise, it will be very difficult for
persons to travel. It should not be
the case that the higher class person
should feel that those who are on the
lower strata should be treated differ-
ently. The Railway is said to be a
civilizing agency. So. when we uare
travelling along with- our common,
humble folk and countrymen, we
should not put up an air of superiority
and aloofness, but we should be
humble. And we should teach by our
own manners. The Railways will then
become in the true sense the civilizing
agency; and if we are good in our
manners, the common people would
emulate them. So, I want to avoid
overcrowding, Sleeping accommoda-
tion for long distance passengers should
be provided. Reserved accommodation
for ladies should be there; and some
reserved accommodation for officers
who require to work with their files
should also be provided. So. with
these precautions we can plan for one
class. That also, I am going to sug-
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gest will be possible if we classify not
the compartments into so many classes
but if we classify the train. Let there
be short distance trains; let there Le
long distance trains, Let there be
trains upto 150 miles, to suit your
three-legged telescopic rates. Let
there be one leg upto 150 miles, let
there be a second leg upto 300 miles:
and again, another one above 700
miles or so. If you divide the trains
like that upto 1500 miles and so on, let
there be such classification, (Time
bell rings.) And the persons who want
to travel short distance should not be
allowed to travel in the long distance
train. That is my one suggestion.

Mr., DEPUTY CHAIRMAN:
time is up.

Your

(Time bell rings.)

SHrI KAILASH BIHARI LALL: I
do not regard, Sir, thdt there is so
much difficulty in allowing a little
time for me., When you have allowed
so many hon. Members to speak for
hours and hours I do not think I
should be asked to stop. If you will
be kind enough......

Mr. DEPUTY CHAIRMAN: You
are not the only person, There are
31 persons,

Svrr KAILASH BIHARI LLALL: Let
the rule come into force after me, J
have been submitting all along that
this story could not be repeated with
me. 1 stand in this House for justice.
If we are not capable of observing any
rule of justice in Parliament, what
will the people say outside?

Mr. DEPUTY CHAIRMAN: Order,
order. From the very beginning, 1
have asked you to keep to your time.

AN, Hon. MEMBER: This
remark should not be made.

sort of

Mgr. DEPUTY CHAIRMAN: That is
why I want that you should observe
the rule. Please finish peacefully.

SuHrI KAILASH BIHARI LALL: Sir,
I want to go cn, but if you just ask,
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I shall walk out of the House, Because
I kroow this is the sort of justice.

Mgr, DEPUTY CHAIRMAN: There
are 31 names before me, Even if
they take ten minutes each, there will
be five to six hours required, So.
please be brief,

Surr KAILASH BIHARI LALL: L
agree with you. I was the man first
to suggest to you not to allow this
thing to be repeated in this House......

Mr. DEPUTY CHAIRMAN: You
cannot make any reflection on the
Chair, It is for me to decide.

Surr KAILASH BIHARI LALL: 1
am not making any reflection on the
Chair, but the Chair is reflecting upon
me.

MRr. DEPUTY CHAIRMAN: Please
wind up your speech.

SHR1I KAILASH BIHARI LALL: I
will finish in five to ten minutes’ time.

Mr, DEPUTY CHAIRMAN:
have to finish in two minutes.

You

SHRI KAILASH BIHARI LALL: The
other thing that I was suggesting was
that it is proposed to open rest houses
at hill stations for the railway ser-
vants, It is not in consonance with
the spirit in which we should plan
our administration. When we know
how many persons there are in our
country who would require goingtoa
hill station, why should we specially
make such provision for railway ser-
vants at the hill station? I would
have dilated on this and given exam-
ples, but there is no time,

Surr B. K. MUKERJEE (Uttar Pra-
desh): It is better that you don’t talk
about it as you know nothing about it.

Sur1 KAILASH BIHARI LALL:
Then, another important thing that
I was going to suggest is that there is
tco much of lawlessness prevailing
these days in the matter of pulling
chains. I would have narrated at
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length one story that happened in the
train in which I was travelling and I
saw the people pulling chains, Of
course, you will say that in this coun-
ry we have a degree of freedom, I
.agree. I agree that our people now
after getting independence are enjoy-
ing freedom in a loose spirit, But then
there were two railway servants travel-
ling with me and I told them, “If you
take up the matter with the higher
authorities and ask your railway
anthority to correspond with the State
Government, the State Government
can pull up the Police. They should
hunt out those persons  who
are doing that.” From Mokameh
to Kl the train was stopped
at least twenty-five times and
the train was late that day in reaching
Bhagalpur by two hours. You can
understand that the driver was help-
less; the guard was helpless and they
said, “What can we do?” Now, it is
retorted to us, “This is the Swaraj you
are getting.” And even about the State
Government it is said that they can-
not do anything because they are
afraid that they would not get votes,
‘This iz how it is bemng reflected upon
the people themselves, on account of
not properly handling the matter. So,
the thing is not done through the pro-
per channel, I would request the Rall-
way Minister to take a particular note
of it and ask the State Government to
pursue the matter so strictly that there
may not be repetition of such occur-
rences there. It will not only help
the good administration of the Railways
but it will help the general administra-
-tion of the country as well., It will
help the general cause of law and
-nrder in the country and even go to
reform the conduct and character of
the people also. So, it is from that
point of view that I would request the
Railway Minister to consider this.

There are two small things. One is
the extension of the Bhagalpur-Mamn-
dar Railway to Deogarh or Jasidih.
It would be paying. I would
have explained the whole thing,
but there is no time. It may be work-
£d out by the Minister by enquiry and

I

ascertained whether it is paying to the
Government or not,

Then the other point is tha!
we read in the fare tables ant
everywhere that there is mail o1
express train and passenger train
But I do not know if there i
any provision for passenger train for
long distance, For long distance, 1
think there is perhaps no long distance
passenger train, not a single one. Af
least in the Eastern Railway on out
side from Howrah to Delhi, there is
not a single passenger train and from
that point of view I would request that
the Upper India Express (Time bel
rings) .

Mr. DEPUTY CHAIRMAN: Yo
should close, Mr. K. B. Lall.

SHRI KAILASH BIHARI LALL:
That should be made a fast passenger;
it would give relief to the ordinary
run of people.

Surr B. C. GHOSE (West Bengal):
Unfortunately, Sir, unlike Members on
the other side, we had not much time
to congratulate the hon. Minister for
his achievements, If, therefore, I refer
to certain unsatisfactory features in
the working of our Railways, it should
not be understood that I am not con-
scious or appreciative of the fine job
of work that he has been doing, parti-
cularly in regard to passenger and staff
amenities,

While on the subject of passenger
amenities—because I shall not have
time later to refer to that question—
may I draw his attention to the ques-
tion of inter class passengers? We
have rightly provided sleeping and
other facilities to third class passen
gers. But I would draw his attention
to the inter class passengers, so that
they may not replace the third class
passengers as the Cinderellas of the
Indian Railways.

Now, coming to the points that I
wish to place before you, my task has
been made easier by Dr. Kunzru. He
has referred to many points that I
wished to speak about. Firstly, there
is the question of regrouping. I do not
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want to say anything on that except-
ing this that there exists in the mind
of the public a considerable misgiving
about the effects of this regrouping,
particularly in certain areas. The hon.
Minister has told us that he would
assure the House that it would always
be his endeavour to ensure that the
Railways are so organised as to be in
& position to provide adequate trans-
port, and to maintain a high standard
of efficiency. We have every confi-
dence in the hon. Minister, but at the
same time, we should ourselves like
to know all the facts about the regroup-
€d Railways, so that we ourselves may
#lso be convinced about their efficiency;
and I hope, the Railway Minister will
place all the facts before us about the
position of the regrouped Railways

Now the most important feature
about the working of the Railways
according to me is this that the rail-
way has been unable to move the goods
that it has been offered. In this
small book, it is stated that the de-
mands for the movement of goods con-
tinued generally to be in excess of
wagon supplies, and in some cases,
alse in excess of the capacities for
movement over some routes, and
therefore, they could not, in all cases.
be met currently, This means that
there is traffic and there is scope for
more earnings. But the railway is un-
able to utilise the traffic and increase
its earnings. That is a very serious
situation, And in this matter, I want
to draw your attention to two facts
There are also other factors proebably
equally important, namely, line capa-
city and other technical matters. But
the two facts that I want to draw your
attention to are about the rehabilita-
tion programme and about operational
efficiency, about which Dr., Kunzru had
spoken at length with such effect.

Now, it is rather unfortunate that
we have not been given any informa-
tion about the progress of the rehabi-
litation programme of the Railways
during the last year. I believe the
Railways were to have received or at
least orders were placed for certain
quantities of rolling stock such as loco-

- Even though we

motives, during the five years—in
round figures—about 2,000, coaching
vehicles about 6,000, and wagons about
60,000, How much have we already
received, and how much do we expect
to receive before the first Five Year
Plan comes to a close? I should like
to have figures on that because that
is an important matter which would
Increase our capacity to move traffic,

Then in regard to operational effi-
clency, the various indices have al-
ready been referred to by Dr. Kunzru,
I have a grievance against the Rail-
ways in the matter of presentation of
this literature, and that is this that
it only gives figures, but doesnot give
any explanations as to why figures
change. For example, as Dr. Kunzru
has pointed out, efficiency had suffered
in regard to various indices, but we
are not told as to why there has been
this deterioration. We have to ask it
now. If this information had been
given here, we probably would have
been able to form some opinion as to
how the Railways had been working.

I should like also to place before you
a few more figures, about which I
want certzin explanations. For ex-
ample, power utilisation is certainly
an important matter. And Dr. Kunzru
has referred to the figures since 1951-
52. But reviewing the past figures, I
find that in 1941-42 power utilisation,
namely. engine miles per day on line,
was 87, Now, why is it so low today?
have improved, as
compared to last year’s, why is it only
83 today? I should have thought that
our rolling stock is in a better shape
today, because of replacements that
have been effected, than it was in
1941-42. Or, am I wrong there? In
the same way, if you turn to wagon
miles per day, you will find that the
mileage in 1944-45 was very much
higher. It was in the Eastern Railway
403, in the B B, & C.I. Railway it
was 809. and in the G.I.P. Railway it
was 630, whereas the present figure is
about 440 or so. Now, why is this
deterioration there as compared to the
position which, say, obtained until
about 1948-49? If our efficiency has
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been increasing, I do not see why the
figures should still be so low? Now,
that is in regard to increasing our re-
venues by improving our operational
efficiency.

At the same time, there should be
some efforts directed towards economis.
ing our expenditure. On that point
also Dr., Kunzru has spoken, But I
should like to have some information
on certain things on which I find that
the Railway Minister is keeping silent.
The grievance that I have against him
in this Budget is that whenever there
seems to be some difficulty, he does
not say anything, For example, I
should like to know as to what has
happened to the recommendations of
the Shroff Committee, or of the Driver
Committee, The Driver Committes is
more important, as it has dealt with
the question of fue] economy. I should
like to know as to what were its re-
commendations and what economies
have been effected as a result of those
recommendations, Or, have those re-
commendations been pigeonholed? IfI
remember rightly, the Shroff Commit.
tee said that g saving of about Rs, 10
crores could be effected by reorganisa-
tion of the stores, or something of that
kind, By reading this little book, 1
find that a saving of about Rs, 5 crores
-—a little below that figure—was effect-
ed. But I should like to ask: Why
not a saving of Rs. 10 crores? What
has been the difficulty there?

Then, I come to the question of fares,
I am in agreement with the general
principle of introducing telescopic rates
of fares. But I disagree with the
Railway Minister in regard to the basis
on which this has been done. Of the
three legs, I should have thought that
the first leg should have been made
the standard rate, and there should
have been some progressive decrease
in the second and third legs. Now, I
say that in the interests particularly
of the small man, the poor man, and
of the small business and trade. I
am sure the Railway Minister will
agree that the increase in the rates
and fares in respect of shorter dis-

k4

tances, and also the surcharge which
is going to be collected. will affect the
smal] trader and the small business
man, who do not move their goods in
wagon loads. And I should like to
ask: Is it the right policy to pursue,
taking the whole national economic
policy into consideration, which ap-
pears to be biased in favour of the
small business man and trader? Is
this in consonance with the policy
that the Government have adopted?

Then, I should like to know as to
what is the increase in fares that
he expects from the introduction of
these telescopic rates, There is an in-
crease of Rs. 10 crores, I know; but
not all of that would be due to the
introduction of the telescopic rates.
A portion of it might be due to the
regular increase in traffic. Even last
year, when there was no change in
the rates, there had been an increase
in goods traffic, and it is goods traffic
that is really important and which has
an expanding potential for getling
revenue. I should like the hon.
Minister to consider seriously as to
whether it would not be desirable, if
he retained telescopic rates, to make
the first leg the standard rate. If he
were to do this, let us know what
would be the loss in revenue, because
that would be of interest and we can
then judge whether we can afford
to lose that revenue and whether, as
against that. the loss in the first leg
would not be made up to a certain
extent by the lowering of the rates
in the other legs.

The rates and fares question, I
think, is bound up also with. the
Railway Convention. The hon,
Minister himself said something about
this to which Dr Kunzru also refer-
red, but I do not agree with the inter-
pretation of Dr. Xunzru, I think
that, when the House were accepting
the recommendations of the Railway
Convention Committee, hon. Mem-
bers were also acquiescing in an in-
erease in the rates and fares. Let
them be very clear in their mind
about that. -



757 Budget (Railways), 1955-56—[ 1 MARCH 1955 ] Generdl Discussion

758

Sur1 LAL BAHADUR: It is quite | self stated that as a result of the

correct.

Sur: B. C. GHOSE: That is what
I have said, and Dr, Kunzru then
said that that need not be so, that
the improvement in railway efficlency
would be so much, the traffic forth-
coming would be so great

Surr H, N. KUNZRU: I said
‘should be so much” and not “would
)ye 80 much”.

Sueri B. C. GHOSE: ...... would be
;0 much that there would not be
iny necessity for any increases in
rates and fares That was, I {feel
jow, a great mistake. I am not
holding any brief for the Railways,
ut 1 feel that—I am quite clear in
ny own mind—even if the efficiency
»f the Railways increases. with the
Railway Convention and with the
jividend that we have to pay to the
Government, the rates and fares have
to be increased What the geperal
revenue is doing is to utilise the Rail-
ways for gathering taxes, and the
Ra.lway Minister has agreed to that,
and he must, therefore. be prepared
to bear the consequences of that
agreement.

Surr J. S BISHT (Uttar Pradesh).
That is only about Rs. 7 crores

Surr B. C. GHOSE: I am coming
to that. That will not be only Rs. 7
crores.

Lastly, I am coming to the finances,
finances from the point of view
of the Railways’ working, from
the point of view of the contribution
to the general revenues and from the
point of view of the resources neces-
sary for economic development.  As
the Budgets of the last few years
show, the surplus is decreasing, and
I remember the Railway Minister say-
ing—I believe in 1953—that he would
see to it that the surplus under no
circumstances came down below Rs. 9
crores. To what extent would he now
adhere to that statement? This year’s
surplus is a little more than last
year’s. but the Railway Minister him-
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changes introduced in the Railway
Convention he would get some relief.
This year it is only about a crore of
rupees, although I am not quite sure,
but even if it is Rs, 1 crore. the sur-
plus really comes to less than what
it is now in the Revised Estimate for
the current year. Now, the position .n
the Budget year is that we can make
no contribution to the Development
Fund. The surplus is being carried to
the Revenue Reserve Fund, not for
the other purposes which are en-
trusted to the Revenue Reserve Fund
but primarily to make up the dcfi-
ciency that would be felt in later years
in paying the contribution to the Gov-
ernment, Whatever funds are ncces-
sary for financing works from the
Development Fund will be obtained by
way of borrowing from the Govern-
ment. We have a moratorium for five
years in regard to new works after
completion, but the effect of all this
will begin to be felt in some fuiure
years, Let the hon, Minister project
himself into the future and say what
the revenue position is likely to be,
when these fall due, let us say, five
or six years hence. Will the revenue
position be sufficient for all these pur-
poses? If it will not be, why should
we maintain this payment to the gene-
ral revenues which the ralway fin-
ances are unable to bear?

SHRr H. P. SAKSENA
able to bear it,

They are

Suri B. C. GHOSE: I will be only
too giad. If they can pay, let them
certainly pay. You have a Develop-
ment Fund to which certain amocunts
were being contributed so far year
after year, but you will have seen
that in the Budget year no contribu-
tion is being made to the Development
Fund, Why?

SHrr J. S. BHIST: You can borrow.

Sarr B. C. GHOSE: If you borrow,
you will have to pay later on. The
last point that I want to refer to is
the Railways’ part in our economic
development. It appears that the
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greatest bottleneck in the way of the
progress of our Five Year Plans is
likely to be the Railways, because they
will be unable to move the goods
whauch, if the plans are implemented,
they will have to move from place to
place Certain financial journals have
calculated what is likely to be t*~ de-
mand for traffic, say, at the ena of
the second Five Year Plan. The in-
crease is likely to be about 50 per cent.
but what will be the capacity of the
Railways to carry that increase in
traffic which is likely to arise? What
are the Railways going to do about it?
This is bound up, of course, with the
development plan of the Railways.
Even the development plan tha. has
been envisaged will not be equal to
the task, and that brings me to

another question as to the finances for
the development plan., We are told
that the next Five Year Plan for the
Railways would be of the order of
Rs. 800 crores. How are the Rallways
gong to find that Rs. 800 crores?
Even in regard to the first Five Year
Plan there is a short-fall in the coniri-
bution to be made by the Railways and
the short-fall would be about Rs. 54
crores, During the second Five Year
Plan, all that would be available
would be the contribution to the De-
preciation Fund and that would be
about Rs. 175 crores, but not all of
that is for purposes of development. I
should like to have an idea from the
Rajlway Minister, if he is preparing a
plan costing about Rs. 800 crores, as
to what are the finances that he ex-
pects would be made available from
the Railways themselves, Or will he
have to depend on the general reve-
nues for everything or for a major por-
tion of that expenditure? .

1 p.M.

Tue DEPUTY MINISTER ror RAIL.
WAYS an0 TRANSPORT (Sur1 O. V.
AIAGESAN): What is your suggestion?
Dc you want an increase in fares?

Sart B. C. GHOSE: My firs: sug
gestion was: Don’t pay the genera!
dividend because that would have en-
abled you—that is very importani—to

develop the Railways as otherw.se it
w1l be the most serious bottleneck in
tbe¢ next Five Year Plan, 1In fact,
even now the difficulty in moving coal
has been a serious handicap to the
developament of industries and much
more traffic will be forthcoming. If
the Railways cannot move the traffic
offered to it, it will stand in tbe way
of our progress, I don’t think the hon,
Members realise the great burden that
the Railways have to bear in our
economic development plans, Il is not
merely the question of production
There, of course, has to be produc.
tion. But that production has t> be
moved and there the Railways ¢ome in
and if the Railways are unequa. to
the task and if our Five Year Plans
fail, I think our Railway Ministry will
have to bear a large share of that
failure,

!

SHRI LAL BAHADUR: That is not
going to happen,

Surt B. C. GHOSE: In the General
Budget also there is a short-falt of a
fair magnitude but that is wnot the
pcint. What I am driving at is this,
Does the Railway Minister feel so
complacent that he can move all the
goods that may be offered to him as
a result of the economic development
in the second Five Year Plan? If he
is complacent. I am very sorry be-
cause the position is not so easy. 1
hope the Railway Minister will give
us some information on all the points
that I have raised and some consola-
tion about our future prospects.

1
{

Dr. SurmmMaTt SEETA PARMA-
NAND (Madhya Pradesh): Sir. to
begin with, I would like to congratu-
late the hon ‘the Railway Minister on
presenting a surplus Budget and also
in always being meticulously anxious
for finding out wavs and means for
attending to passenger amenities

[THE VICE-CHAIRMAN (SHR1 V. ¥
DHAGE) in the Chair.]
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I would deal with one of the aspects
of passenger amenities which. as a
woman Member, should attract my
greater attention. Incidentally in de-
ference to the wishes of one of the
Ministers here on the floor of this
House that women should devote mora
attention to such subjects, today I have
decided to devote all my time to this
particular aspect.

The hon. Member Dr. Kunzru refer-
rea cursorily to the way in which the
Catering Committee’s report was
handled and has not been presented to
the Members of Parliament or brought
to their notice. When everything is
done by the Government with the
authority of Parliament, it is natu-
rally and absolutely necessary that
these new policies which Government
wants to take up should be brought
prominently to the notice of Parlia-
ment. There were no Members of
either House on this Committee, The
only Members were, the Deputy Mi-
nister; the Parliamentary Secretary,
Member, Transportation of the Rail-
way Board; the Director, Traffic
{General); and later on the Financial
Commissioner was also made a mem-
ber. The Committee was appointed
as long ago as on the 3rd November
1953 and submitted its report some-
time in November 1954. So during
all that time there should have been
ample opportunities for them to fol-
low the usual practice of all such
committees of issuing questionnaire,
calling for evidence, asking Members
of Parliament to give written evidence
etc. but what we find is that only 7
Members have submitted evidence and
four of them happen to be from
Madras and two from U.P. and one
from Punjab. How they came to
know of the sittings of this Committee
aud whether that evidence was to be
submitted is rather difficult to under-
stand. As a matter of fact, when the
Committee was appointed, one of the
terms of reference was to devise ap-
propriate measures for an all-round
improvement in catering arrangements
and service on the Indian Railways
and the Deputy Minister said that the
recommendations were based on the

762

, complaints made on the floor of this
| House, If that is so, there was a
greater reason why some Members
from this House and the other House
interested in catering should have
been associated with this Committee as
members and also called for giving
evidence., It is said that this report
was in the Library but why it was not
put on the Table of the House and
why it was not prominently brought to
the notice of Members aiter #t was
submitted is also not understood.
Having come across the report I
wrote to the Deputy Minister as long
ago as on the 7th January in which
I said:

“I am enclosing a note on the
Catering Committee’s report. I do
hope that the report will be circu-
lated to all M.Ps. Even Members
interested in railway problems and
passenger amenities, for example
Members like Shri Deokinandan, did
not know on the 24th December that
the report was available in the
library. The Minister for Railways
said that some part of the report
was already implemented. If as you
said all new policies are subject to
the control of the Parliament, as
they should be, it is not understood
hew parts of the report are already
implemented before Members have
had a chance to look at the report
and comment on it......

Then I had enclosed a note with it.
I will put this on the Table of the
House after referring to it because it
is a long note. I said in the note:

“What is stated so {far should
then be enough to show that a
detailed revision of the Committee’s
report in the light of suggestions to
ke called from Members of Parlia-
ment is very important before any
portion of it is implemented.”

SHRI O. V. ALAGESAN: What is
the note? It cannot form part of the
proceedings.

Dr., SeRmMATI SEETA PARMA-
NAND: That is an enclosure to the
letter
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SHRrRI O. V. ALAGESAN: That can
be passed on to me. It need not be
placed on the Table of the House.

Dr. SuriMaTi SEETA PARMA-
NAND: Where is the objection? I will
deal withh that at the end of my
speech.

Snr1 O. V. ALAGESAN: That way
all undelivered speeches can be plac-
ed on the Table of the House. That is
not the practice

Dr. SurimMaTi SEETA PARMA-
NAND: I would like to deal with the
basis on which the Catering Commit-
tee proceeded and the recommenda-
tions it has arrived at wviz., the desir-
ability of extending catering as they
have decided upon in this report that
it should be extended. I would like
also to point out before I deal with
this that in this litfle book the Con-
vention Resolution of both Houses
dated the 16th and the 21st December
is given in appendix on page 93. I
would like to know why at least a
gist of that report is not given in this
boock which was published on the 13th
November. So I say that I feel that
for some unknown reason there was no
desire to bring this report to the notice
of the Members. It is said that usual-
ly when a woman has an ugly child
and a good-looking child, the ugly
child is usually kept in the back or the
rhild of which the parent may not
be proud is not brought to prominent
notice. 1 don't know whether after
producing the report, the Deputy
Minister thought that it was not a
report of which he could be proud.
(Interruptions.) I shall not give in be-
cause the time is short. With regard
to departmental catering, I would like
to point out this The historv of
catering on the Indian Railways started
from 1916. European catering was
started in B.N.R. from 1916 and since
then, to this day, it has been a record
of continuous loss and to give the
figures of only the last four years from
1945-46 to 1949-50, the loss has been to
the extent of Rs. 1,68,000 in 1945-46
and in 1949-50 it was Rs. 3,69.025; and
in the Puri and Ranchi hotels. aerated
waters manufactured departmentally,
restaurants and dining cars, the loss on

this Railway alone was Rs. 16.88,550
in fcur years and on the Eastern and
Southern Railways the loss was to the
tune of Rs. 8 lakhs per annum. In
1952-53 according to the report, on
the Eastern Railway it was Rs. 2,14,648
and on the Southern Railway it was
Rs. 5,99,938—thus making a total of
Rs, 8 lakhs in one year.

Sur1 T, V. KAMALASWAMY
(Madras): What about the year 1945-
46? Then they made a profit,

Dr. SurRmMaTti SEETA PARMA-
NAND: I will find out; but I am told
that it has been a continued loss. Not
only that. The Railways run other
concerns on some sort of departmental
lines, coal mines for instance. and
that also is being run at a loss. There
may be patent reasons, and I do not
deny them, perhaps our national
character of running Government'
things with indifference. I mean the
people who are in immediate charge of
it are indifferent, they may be res-
ponsible for it. But the data at our
disposal does not justify the Railways
‘n taking up this Departmental cater-
ing just now. I for one have always
held that all public utility concerns—
and I wouldg like this to be noted
especially—should be nationalised.
But until the Railways gain suffieient
experience, it is necessary that this
catering should be nationalised on a
graduated basis. As they have not
got the adequate personne] with the
necessary experience, and especially as
they have till now been running these
concerns at a loss it would be desir-
able that they invite some of the pre-
sent established raterers to come into
partnership with them and in the
course of five to seven years gradual-
ly eliminate the contractors, and take
up departmental catering entirely.
But that is not the way that is sug-
gested in this report. With regard to
Indian catering which began in 1919,
the Railways ran it for about eighteen
months and then gave it up, keeping
only 3 stations in their hands. And
then in 1930, they gave up all the
stations, They again started it In
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1948 and since that time on one rail-
way Lne alone as the hon. Deputy
Minister told me in reply to a question
during last session, every year the
1wss has been to the tune of Rs. 2.5
lukhs and he was so unconcerned, or
rather the Department or the Ministry
was so unconcerned about the loss in
inovse places that though they could
have expected such supplementary
questions, when asked, the hon.
Leputy Minister gave the reply that
he was not aware of the losses suffer-
ed at individual stations.

Sir, I would like in this connection
to read out the remarks of the Public
Accounts Committee which has bear-
ing on this point, It is their 10th re-
port, for the year 1953-54. The Com-
miitee says:

“From a statement showing the
earnings, expenditure and loss in-
curred on  Departmental Catering
for the three years ending 1952-53
on the Eastern and Southern Rail-
ways where Departmental Catering
g&s undertaken, furnished to the
Committee (Appendix XXVI) they
note that there has been a steep rise
in the amount of loss and in 1951-53
the percentage of loss incurred in
proportion to total expenditure went
up to 19.9 per cent. during the
previous year and 12.2 per cent.
during the year under report.”

Then. there is another aspect to be
seen, It you read the report, it gives
you a peculiar feeling as if it is being
somewhat biased, and one wonders
whether, finding that the depart-
mental catering has been running at
a loss, the Railways wanting perhaps
to sacrifice a sacrificial goat to the

goddess of efficiency, so as to get
better results later on, thought it
best to sacrifice the contractors
as the sacrificial goat and sO

wish to take away some of the con-
tracts, making a case against contrac-
tors. But that is not going to give
you better results, as far as our coun-
try’s interests are concerned, as far
as the interests of the public are con-
cerned.

They have also put forward the plea
that these are being run departmental-
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ly, on a no-profit and no-loss basts.
But what about the money required
for the replacements, the deterioration,
the capital expenditure? All these
things have to be considered. So
where is the question of their running
them on a no-profit and no-loss basis?
The question of profit should be there.

The Railway Minister should re-
member that that report is a sort. of
one-sided report. So I want to make
a plea that before......

THE VICE-CHAIRMAN (SHrt V. K.
DuaGe): All the minutes are now over,

Dr, SurmmaTi  SEETA  PARMA-
NAND: Just one more minute, and I
shall wind up. The charges charge-
agble, as Pandit Kunzru has pointed
out, by the Railways for the catering
are very much higher, being Rs. 3
and Rs. 3/8/- per meal, while the
charges from contractors are only
Rs, 1/8/- and 14 annas if served in
the refreshment room, the charge for
a cup of tea is 4 annas departmental
ly and with the contractor it is only
3 annas and for a tray it is 9 annas
with the departmental caterers and
with the contractors it is only 6 annas,
And then you have the bad service etc.
at the departmental caterers, dlso the
impudent behaviour of the bearers etc,
I would like to bring to the notice of
the hon. Minister that in a Govern-
ment-run restaurant, the bearer talked
in such a rude manner when one of
the passengers complained about the
charge for the tea being more, The
bearer said, “Go to the Hindu place
and you will get cheaper tea.” In an
independent country,.no departmental
bearer should talk like that and it
should not be tolerated and there cam
be no greater rudeness than this, It is
after all a personal factor, whether
the servant belongs to a departmental
caterer or a contractor, the question
does not depend on that, but on the
individual servant,

S —

One more point. The Railway Cor-
ruption Committee has been appointed
for there has been so much corruption
among the officials, Before the report

.



767 Budget (Railways), 1955-56—[ RAJYA SABHA ] General Discussion 768

[Dr. Shrimati Seeta Parmanand.]
of that Committee is out, how can we
judge how inspection which will be by
an official, will be helpful in running
these departmental catering establish-
ments profitably? How can we know
that before even the Vasisht Com-
mittee’s report is made available? Of
course that was not a committee, but
there were three members, all of the
Ministry who were sent to Russia at
,50 much expense and their report also
is not available to the Members of
Parliament, Before these reports are
available it is no use taking any action
O (s gquestionr of e cadertomg poricy.
It ic merely being done. I think. as
a pet fad, to show people that some-
thing new is being thought of. But
that will be playing with public funds.
It is not the proper remedy. It will
cnly amount to a sort of cutting one’s
own nose to spite another, In order
to teach the contractors a lesson, you
are unnecessarily taking on a respon-
sihility on yourselves when you are
not able to run these few existing
shops and make a profit,

My time is up, otherwise I wanted to
touch on a few more points. I will
just mention one thing more. The
railways, in order to prove that they
have been careful to make up their
losses in departmental catering, have
increased the licensing fee to the ex-
tent of five times, during the last five
yvears. They were Rs. 5 lakhs some
five years ago and Rs. 17 lakhs the
next year and two years ago they
have been raised to as much as Rs, 25
lakhs. I have not been able to see
whether they have been raised still
higher after that, Similarly, they
have the select catering, In this they
should take up the smaller shops along
with the bigger shops. They should
not take away the cream of the busi-
ness. If they want fo prove that they
can do the job profitably, they
should do so by running the small
refreshment rooms  also. I think,
those  who are responsible for
this idea of departmental cater-
ng extension should be responsible for
msking up the loss. 1 do not think the
hon, Deputy Minister will take up

i that challenge. The persons concern- ,

the venture there iIs a loss,

SHRI T. S. PATTABIRAMAN
(Madras): And Members of Parlia-
ment also.

DR. SurimaTy SEETA  PARMA-
NAND: They have not placed these
proposals before Parliament, That is

my complaint, So I say there should
be a fresh committee appointed, and
the persons concerned should be asked
to come forward and give evidence.
You cannot, in a democratic free
country deliver judgement ex parte.
The contractors are as much citizens
of this country as anybody else,

Sar1 T. V. KAMALASWAMY: 1
think they are also heard.

Dr. SurmMati SEETA PARMA-
NAND: Government’s policy has
been to help small scale business neo-
ple and even to start small business
to invite shy capital and so, it would
not be right to drive establisheq peo-
ple out of the business without giving
them a chance to wind up gradually

and without giving them adequate
notice. In_  our democratic Gov-
ernment and in our Congress
Government, there should be =a

complete sense of justice accepted by
everybody. You, Sir, belonging to the
Opposition are smiling but I am sure
that our Government and our Minis-
ters, when such things are brought to
notice, will agree that if there is any
sense of injustice feit, the cause of
it should be removed and also see that
the report of the Committee is revised
before any of its recommendations are
implemented.

In regard +to placing this on the
Table of the House, I have read out
parts of this letter.

Tre VICE-CHAIRMAN (SHRr V. K.
DHage): Is it a private letter which
you have written to the Minister?

DR, SHRIMATI SEETA PARMA.-
NAND: No, Sir, it is an official letter.

Tue VICE-CHAIRMAN (Snr: V. K.
Dxace): But would you like tn make

i it a public docnment?

ed should make pfd the loss if any, if M
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DR. SHRIMATI SEETA PARMA.-
NAND: In what sense, Sir?
THE VicE-CHAIRMAN (SHRr V., K.

Dnrace): You could pass it on to the
Minister, That would be best.

Dr. Surmati SEETA PARMA-
NAND: This letter was sent on the
7th January. My main complaint has
been (Interruption) that when I had
requested the Minister to circulate
copies of this report as early as the
7th of January to all the Members of
Parliament so that they might be
aware of the report, it had not been
done and so 1 was forced {o read
on the floor of the House and I do not
see that anything more than what I
have said nere is there. Nothing
would be lost in having these details
but, whatever the ruling,
be done according to practice.

(Interruption)

Surr O. V. ALAGESAN: In that
case there have to be written appen-
dices to every speech here.

Dr. SHRIMATI SEETA PARMA.
NAND: I thought there were certain
remarks which would be useful; other
wise, there is nothing more than what
I have said already.

SHrri T. S. PATTABIRAMAN: Sir,
after hearing the Budget speech of
the hon. Minister, I was not interest-
ed in speaking on this occasion, but.
ithe provocation came from the
speeches of some of the Members of
the Opposition yesterday. It is most
regrettable that my learned and res-
pected colleague, Mr. Mathur, is not
here now; my primary object in get-
ting up here is to clear certain mis-
uniderstandings and misconceptions
which he expressed in the House yes-
terday. He was making reference to
the report of the Accidents Reviewing
Committee and in that context I would
like to submit a few words for the
benefit of the House, Fortunately or
unfortunately, I was a Member of the
Committee and I am also responsible,
to some extent, for the conclusions
that have been reached. The first
misconception of Mr, Mathur was that

it has to’

he said that the Railway Ministry
acted dishonestly—and he used names

l which I do not want fo repeat now—

1

in not allowing that report to be made
public. Further, he thought that the
original Shah Nawaz Khan Commit-
tee’s report was shelved. To quote s
sentence, “Something is managed and
man-euvred and that report never saw
the light of the day and another man-
aged report was published”. I have
very great personal respect for WMr.
Mathur and it is a tragedy that he zi-
lowed emotion to sway over reason,
It is a pity that he is not here to have
hig misconceptions cleared., Tirgt of
gll, it was not the Railway Ministry
which appointed the Reviewing Com-
miitee but it was at the express and
unanimous request of the National
Railway Users’ Consultative Council
that the public should be associated
with such an important committee
reviewing accidents that this Commit-
tee was appointed, This was done 30
that the public may be taken into con-
fidence about what the Railway autho-
rities are doing to prevent accident
on the Railways. It was at the ex-
press and unanimous request of the
National Railway Users’ Consultative
Council that the Railway Minister
kindly consented to and appoinied a
Reviewing Committee, In that Com-
mttee, I was the only layman and the
others were experts, Mr., Shah Nawaz
Khan who was the Chairman of the
otter Committee was also appointed
Chairman of this Committee. then e
had Shri L. P. Misra, g railway man
who has spent most of his ufe in Rail-
way Administration and who was the
Chief Commissioner of Railways and
Mr, Budhwar. Chairman of the Rail-
way Board. That Expert Committee
sat for some time and gave its ap-
‘proval, The conclusions are public
prcperty and the Government have ac-
cepted many of the recommendations
and have arrived at decisions on
many of the recommendations, It is
not my duty to go into the details hut
I would like to point out one thing
about which Mr, Mathur was very
very indignant and that is with regard
to the Government Inspectors of Rail-

ways. Ihe history of this Insnectorate
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has to be narrated here. About half
a century back, the Inspectors were
appointed as part of the Railways
themselves, to see that the safety regu-
lations were properly adopted. At that
time. almost all the Railways in the
country were company managed and
the Government had nothing to do
with them. It was necessary to have
a check over the company adminis-
trations and, as such, Inspectors were
appointed and the Government Inspec-
tor of Railways continued to ,be part
of the Railway Administration till the
yeecr 1941, In the year 1941, said Mr.
Mauthur, in order to make them inde-
pendent, the Government Inspector of
Railways was transferred to the Com-
munications Ministry. Sir, it is not
exactly correct, if I may be permitted
to say so. It was in the year 1935
when the Government of India Act of
1935 came into operation that this pro-

posal was made. That Act contempilat-
ed the setting up of an independent
railway  corporation, namely the
Federal Railway Authorify—and that
corporation, if it had come into exis-
tence, would have been on the lines
of the B.B.C. or D.V.C. The Govern-
ment Railway Inspector was there in
order to see that the regulations in
the interests of the public were carried
out and maintained, In 1941 they
were transferred to the Communica-
tions Minisfry, It was proposed at
ihat time that the Communications
Ministry would also include the Rail-
ways. It was never the intention to
distrust the Railway Minister by plac-
ing these Inspectors under the Com-
munications Minister. Unfortunately,
the Federal Railway Authority did not
come into existence, and as such the

trunsfer of the Inspectorate to the
Communications Ministry was not
jogical. After all, what are the func-

tions of this Inspectorate? Mr.
Mathur was saying that the Inspector
was primarily responsible for the
safety of the railway track and also
for the safety of railway travel. 1
rather respectfully disagree from him.
The Government Inspector of Rail-
ways is not mainly responsible for the
safety of the travelling public; it is

. lhe Railway Administration principally
‘, that is responsible for the safety ot
| the operalions of the Railways, for
| track maintenance, etc. Down from
' the gangman right up to the Chief
Mechanical Engineer or the Chief
! Engineer of the railway—it is they
who are responsible for the day to day
‘ administration and maintenance of the
i railway track.
!

Ssrt H. C. MATHUR
Who questioned that?

(Rajasthan):

SHR1 T. S. PATTABIRAMAN: 1t
was not questioned. My hon. friend
had a suspicion ang that is why I am
explaining, As a matter of fact. the
Committee did not want its abolition;
the Committee wanted that the Ins-
pectorate should be continued but let
us see the purposes. A thing might
have been good in 1940 but the same
thing cannot be good now because of
the changed -circumstances. What
weve the duties of the Railway Ins-
pectorate? It is very necessary to go
into that background. The first is to
carry out certain external inspection.
check safety standards laid down by
the Railway Board; secondly, to en-
sure minimum passenger amenifies;
and thirdly, to conduct enquiries into
major accidents. These were the
three main functions that were done
by. the Government Inspector of Rail-
ways. Let us see how the Inspectors
were recruited. It is drawn from a
voluntary cadre of Civil Engineers of
Railways. In actual practice, those
engineers in the Railways who have
any hope of higher posts like the Chief
Engineer or the General Manager cr
Members of the Board, are reluctant
to offer themselves for the Govern.
ment Railway Inspectorate, So, per-
sons who could not aspire for these
posts came and settled down as Gov-
ernment Inspector of Railways. What
is the cadre of the Inspectors? I do
not want to cast any aspersion, but
are they or will they be able to under-
stand the standards of efficiency and
safety that are being developed every-
day in this world of technological pro-
gress and implement them? 1 would
| like the hon. Member to reply to me




73 Budget (Railways), 1955-56—[ 1 MARCH 1955 ] General Discussion 77’,_:7

or even ponder over the fact Can 1l
be said that the latest technological
mmgrovements 1mn the matter of signal
ling, in the matter of interlocking are
gl] available to these people who have
left the actual rmlway engineering
hine long ago” It cannot be said that
the day to day improvements mn these
tet brical matters are known to them
So, 1t 1s too much to expect them to
give very good technological advice
and 1t 1s impossible also for them to
do 1t And what 15 the function of
the Railway Inspectors? The Rail-
way Inspectors were given only routine
and formal inspection work,

Surr H C MATHUR. Is 1t the hon
Member’s contention that the Railway
Inspectors have been just playing
about all these years? What have
they been doing all these five years ano
what Is the op:nion of all the General
Managers of the Railways taken only
as far back as 1945?

Suri T S. PATTABIRAMAN: Sir,
between 1945 and 1955 the history 1s
different In 1945 almost all the Rail-
ways were company managed. There
was some authority of the Govern-
ment to enforce the regulations laid
down by the Government of India. In
1955 all the Railways are owned by
the Government except a few Light
Railways That wmakes the funda
mental difference, and what about the
prugress that has been made? The

difference 1s that all the Railways to-
day are Government owned Railways.
And what is the function of the Rail-
way Inspectors? His inspections have
been formal and of a uniform nature
He does not go into details of the
sertion He does not carry out a
detailed inspection The funclion of
the Railway inspector is to go and
visit certain stations and he cannot
cover all the stations; there are 36,000
miles of route mileage in this country.
And does my hon friend expect a
Railway Inspector to inspect every
inch of the railway throughout the
year? It is too much and 1 do not
think my friend admits that the Ins-
pector is capable of making that ins-
pection One Inspector to go through

-

out the railway and that once a year
1s impossible He cannot even travel
the 36,000 miles once a year It |is
1mpossible and my hon friend thinks
that with the Railways having one
Government Inspector the whole safety
tan be maintained How can it he
done? "How can the safety of the pas-
sengers and the safety of the Railway
track be maintained by that one Ins-
pector? In this connection, I may
mention that the Railway Inspeclor
tcimerly used to be the Great Moghul
ana when the Inspector went the
General Manager of the Rallway must
go, the Chief Medical Officer must go,
the Deputy General Manager must go
All the paraphernalia will go and he
w,ll travel in one hig special train  Is
1t the paraphernalia that we want or
15 1t the safety of the passengers and
the safety of the railway track that
we want? The members of the Com-
mittee were concerned more about the
safety of the ©passengers and the
safety of the railway track and 1ts
maintenance and wanted safety of
operation than all this retention of
paraphernalia That is why we sad
that not that one Inspector will do as
we have to see to the safe operation
of the Railways but thousand others,
right from the gangman at the bottom
to the Chief Mechanical Engineer at
the top should be made responsible and
there 1s the Railway Board and the
Railway Board has 1ts own research
section and the standards section.
They make research and go into the
field of progress on the technical side
guing on in other parts of the world
and adopt all these things They adopt
the latest safety devices, interlocking
measures and also signalling equip-
ment. Is the Railway Inspector,—who
is a civil engineer having left the
field work years back—is he capable

of finding out whether the latest
terhnical progress is right or not? Ii
is impossible for him I personally
know of an instance When the Bom
bay electric section was opened
sometime back the Inspector went
there to make inspection; he did not
know anything about the electric
signalling equipment there and so he
asked the railway subordinates, {he
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people who knew it, to draft him a
report, and he signed it. OQur con-
tention is: Railways are primarily
responsible for the safety of the peo-
ple, for the safety of the travelling
public, The Railway Board has the
best resources, the research section and
the standards section. These must be
made responsible for safety of opera-
tion and that is why we say that the
responsibility should be on the man
who is on the spot. It should not he
mere formality; it should be real.
That is why we say that the responsi-
bility should be on the men who
actually man the Railways and not
one person sitting at Delhi as a Great
Moghul and who goes from the capital
once a year to inspect. One cannot
go out and inspect the 36,000 route
mileage and that to......

Syr1 H. C. MATHUR: I am afraid.

Sir. there is a lot of confusion. Even
at present the responsibility is that
of the Railway Board. He is only

an inspecting body and an inspecting
body does not take responsibility. He
is an independent inspecting body. 1
would rather like the hon. Minister to
clear it up, I think the hon. Member
was also a member of the Reviewing
Committee. What the Reviewing Com-
mittee hag got to say is all before us
fortunately or unfortunately. But the
. other side of the picture has been
blacked out. That is our complaint,
and the very fact that the Reviewing
Committee's view is before us is being
emphasised here by the hon. Member.
We cannot expect anything else. He
iz only emphasising the fact which Is
already before us. The other view
which has been Dblacked out is nct
being produced and Dr. Kunzru sad
the same thing.

Sur; T. S. PATTABIRAMAN: My
hon. friend has come out with the
real truth because he said that opera-
tion was one thing, supervision
another thing and that the responsi-
bility for safety should not be with
the supervising men. Sir, the review
makes rules, makes regulations and
the responsibility......

Sur1 H, C. MATHUR: Agzin there
is a misunderstanding. I had not
directly said it. I said supervision
certainly. Don’t mix up supervision
with inspection. That is what I said
exactly.

Surr T. 9. PATTABIRAMAN: He is’ -
trying to have a very subtle difference.
What is supervision and inspection?
At one time such a costly man did sit
at the saloon and supervised ......

THE VICE-CHAIRMAN (Smr V. K.
Dnacge): Let us not go into the distine-
tion of the words “supervision” and
“inspection’, He has expressed his
views,

Surt T. S. PATTABIRAMAN: My
contention is that those who are res-
ponsible for laying down the rules
should be also in charge of enforcing
the same ang see that they are proper-
ly maintained, that the rules are pro-
perly observed. Those who frame the
rules should be also saddled with the
responsibility of enforcing them,
Otherwise there won't be any res-
ponsibility. I frame the rule and if
another enforces it without being res-
ponsible for the actual carrying out of
the rules what is the use? That is
why the Reviewing Committee thought
that the power to enforce the regula-
tions that were made by the Railway
Beard should be with them, And
secendly, this is one of the functions
of the Inspector and the function is
with regard to passenger amenities,
Today we have progressed in this
direction to a great extent that pas-
senger amenities are not the concern
of one man. It is the public concern
and the public are more and more
asscciated with them,
many passenger amenities and such are
importance has been given to it that
the public have been associated withr
it at every level—regional committees,
national committees and also the zonal
committee and all other bodies. Now
each Railway has one man of the
cadre of Deputy General Manager who
looks after the amenities of passengers
and the travelling publicc So that

There are so -'
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work also has been taken away from
the hands of this Inspector.

Then, with regard to the enquiries
into accidents. When an accident hap-
pens there is always an enquiry and
that enquiry is held now by the
Railway Inspector, and we suggested
that instead of having that inspection
by him, as in the case of motor acci-
dents or in the case of aif accidents
or ship accidents, let it be done by a
judicial officer, through the Home
Ministry, We even do not want a
railway man to be appointed; we want
a judicial officer. My friend was ap-
prehensive that railway officers as as-
sessors would be associated with the
judicial enquiry. The Reviewing Com-
mittee never said who should be the
assessors. It is for the sitting Judge
who will be appointed through the
Home Ministry who will be an inde-
pendent man and he will be at liberty
to choose the assessors whom he wants
to help in the enquiry, who will be
of assistance to him. He will select
persons of his own choice. So......

Surr H. C. MATHUR: From where?

Surr T. S. PATTABIRAMAN: From
anywhere in the world where they may
be gvailable, It is not for me fo say
i,

Ser; H. C. MATHUR: Not from the
air.

Surt T. S. PATTABIRAMAN: My
friend forgets, rather he is very much
agitated, I can understand it; he must
also be reasonable, What I say is, if
the judicial officer wants the assessors,
it is for him to choose. He can choose
them from retired officials, from the
retired Railway Inspectors. He can
choose them if he wants and it is for
him to decide; we are not concerned
with it. What we suggested was that
the enquiry must be independent, must
be able to tell the facts to the Railway
Ministry and also the Government. It
must be able to call a spade a spade
and should not minimise things and
that is what we want. The hon.
Member attaches very much impor-
tance to the Government Inspector's
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impartiality because he is in the Com-
munications Ministry, After all the
Railway Minister may become the
Communications Minister another time
and if a man is afraid he will try te
curry favour with him. Let us assume
he will be honest under all cireum-
stances whether he is in this Ministry
or that Ministry and not be afraid of
saying real things. Why should he be
afraid of the Minister if he is in the
Railway Ministry? The Cabinet is
jeintly responsible for anything going
wreng and there exists democracy and
the Cabinet responsibility is there. In
all the foreign couniries where there
are Railway Inspectors they are all
under the Railway Ministry. Such is
the case in Japan, in the United King-
dom, in the U.S.A, in Canada and in
all the other advanced countries the
Railway Inspectors are under the Rail-
way Ministry, Similarly, in our own
country my friend forgets the example
and that is with regard to the air ac-
cidents, that an official inspector of
the Communications Ministry itself
goes and conducts the air crash
enquiry and my friend takes no objec-
tion to that. If this is good why should
the same principle be objected to in
the case of railway accidents? What
we suggested is that the powers of the
Railway Inspector have diminished,
the responsibilities of the Railway Ins-
pector have diminished and it is neces-
sary that they must be made to come
closer to the Railway Administration.
They should not just sit like the Great
Moghul and try to pick holes but should
co-operate with and co-ordinate the
activities of the Railway Admunistra-
tion., We said that he need not even
be placed under the Railway Board
but suggested that he should be direct-
ly responsible to the Railway Minister.
You must have faith in him. Without
faith you cannot achieve anything, If
you do not have faith in the Railway
Minister, nothing can be done. Falth
is the most essential thing. The Rail-
way Inspectors are not necessary in
the present context, Their position
must be changed. We want that their
position must be changed. There has
teen a great deal of progress in
signalling.
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Surr H. C. MATHUR When you say
they are under the Railway Minister, I
understand it, but am I to understand
.that the Railway Minister functions
independent of the Railway Board? 1
want to know whether in your recom-
mendation you envisage the position
that these officers of the Inspectorate
which is being placed directly under
the Railway Minister will have a
chance of promotion in the Railway
Ministry and that they will always re-
main strictly under the Railway Minis-
ter and will have nothing to do with
the Railway Board, the General Man-
agers and the Chief Engineers whom
{hey criticise.

Sur1 T. S. PATTABIRAMAN: All
that the Committee suggested was that
they would have direct access to the
Minister. They need not go through
the Board. Whatever criticism of the
Board and the Administration he wants
to make, he can make, At present the
Railway Inspector has nothing te
hope for. As it is, he will retire as
a Railway Inspector. Once having
made a choice, there is no future for
him and as such he need not be afraid
of anybody. He can directly write to
the Minister; he need not go through
the Railway Board. The Railway
Minister and himself will be in direct
communication with each other and he
will be directly responsible only to the
Minister.

Surr R. U. AGNIBHOJ (Madhya
Pradesh): May I know what will be
his utility?

Suit H, C. MATHUR: Will he have
any future career in the Railway Minis-
try and will he be open to influence
by other officers in the Railway Admi-
nistration or not?

Sur:r T. S. PATTABIRAMAN: Sir,
this a question which is beyond my
power to answer,

Sur1 H. C. MATHUR: Why, it is

guite a relevant question.

SHrRI T. S. PATTABIRAMAN: As I
have been telling my friend, at present
even under the Communications Min-
isiry he has no avenues of promotion
and as such what is the fun of giving
kim avenues of promotion in the Rail~
way Ministry? At present he has no
chance, He goes to the Inspectorate
and retires as an Inspector. There is
no promotion for him.

Sur1 H. C. MATHUR: And he keeps
his independence. That is good enough,
is it?

Sury T. S. PATTABIRAMAN: He
has made the choice of his career, It
i a voluntary cadre. A person volun-
teers; it is not a question of somebody
pushing him there.

Sir, now I will finish in five minutes

more. My friend asks, what about
utility.
THE VICE-CHAIRMAN (SHR! V. K.

Duacge): You want five minutes more?

Surt T. S. PATTABIRAMAN: Yes.
Sir; with your permission.

We can even abolish the Railway
Inspectorate and we leave it to the
Government.

Secondly, I just wanted to refer to
only one point and that is with regard
to accidents. Members need not be
worried that accidents are on the in-
crease. We found out that accidents
have not been on the increase, but
rather they have decreased and they
appear very favourable in comparison

with other foreign countries. I will,
with your permission, give a few
figures to prove this. The total

number of accidents on Indian Ralil-
ways in 1951-52 was......

Surt H. C. MATHUR: But are the
conditions the same? You are compar-
ing them with U.S.A, and the U.K.
Are the conditions the same?

Surr T. S. PATTABIRAMAN: The
conditions are worse in this country.
We had partition; we had the worst
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material when we took over and we
should be glad and proud of our
achievement.

Sur; H. C. MATHUR: But conditions
are not confined only to these,

THE VICE-CHAIRMAN (SHrI V. K.
DHAGE): Why not let him carry on?

Sur: T. S. PATTABIRAMAN: Mr.
Mathur is an incorrigible pessimist. I
cannot convince him,

Tue VICE-CHAIRMAN (SHr1 V. K.
DHAGE): You are losing time. Two
minutes more,

Suri T. S. PATTABIRAMAN: What

can I do? You must try to puill him
up. The total number of accidents
on Indian Railways in 1951-52 was

16.498; in 1952-53 it was 13,146; and
in 1953-54 it was 11,203. The ftrain
accidents were 3.146 in 1951-52; 2,693
in 1952-53; and 2.257 in 1953-54. The
number of deraiiments during the three
years were 1,419, 1,223 and 1.051 res-
pectively. The total number of ac-
cidents up to November 1954 was 7.317.
So. in the matter of accidents the fig-
ures are progressively going down and
it is a matter of great pride especially
when this has been the case when we
have been increasing the train miles.
The figures in respect of train miles
are 191-5 million miles in 1951-52,
191-34 million miles in 1952-53, and
19484 million miles in 1953-54. So,
in spite of this inerease in train mile-
age, accidents have decreased and the
Railways should be congratulated on
this score. And you will remember
" that some persons co-operated with the
British in their war efforts and sold
all that is good in the Indian Railways
and what was left in the country was
mere ruin and we had nothing to fall
back upon. The Government has done
a wonderful job in spite of worn-out
engines, in spite of bad locomotives; be-
cause of their co-operation with the
war effort, we were saddled with such
responsibilities. In spite of all these
they have done better. They can
compare our Railways with any other
country. No other country has done
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better than us. I throw this challenge
to the hon. Member to prove that other
countries have done better,

Suri H, C. MATHUR: I wish he was
here to-hear Dr. Kunzru.

SHR1 T. S. PATTABIRAMAN: I am
prepared to throw this challenge to
any Member—not only Dr. Kunzru or
Mr. Mathur because it is not a ques-
tion of personalities. It is a question
of facts and being convinced by facts.
Our Railways have put up 802 broad
gauge locomotives and 452 metre gauge
focomotives; 2,532 broad gauge, carri-
ages and 1,883 metre gauge ones;
20,595 broad gauge wagons and 13,243
metre gauge wagons. We have been
improving and today we can be proud
of our Railways. They have done an
excellent job. Our Railways are the
least costly. A  comparision with
other countries will show that ours
is the cheapest railway in the whole
world. My friend Mr. Bhupesh Gupta
who is not here now knows that for
the same uncushioned travel in Rqssia
they will have to pay ten times the
fare that we pay in India. Ours is
also the cheapest of all countries even
including Japan with regard to freight.
So our Railways have done the best
that is possible. I can understand the
Opposition. They are short of material.

They have not made any criticism
about the policy of the Railways.
Rather they went astray and they
attacked personalities in very very
regrettable language. They are not in
1 position to find out any loopholes.
Just for opposition’s sake they are

fighting and they are fighting a losing
battle. If they will only give consi-
derable attention to the report of Rail-
ways they will be able to convince
not only themselves but also the public
that our achievement is really a thing
that we can be proud of.

SHry T. V. KAMALASWAMY: Mr.
Vice-Chairman, this year’s Budget is
not without a few surprises, Railway
fares both for passenger and freight
have been increased, thus adding to
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the burden of the average tax-payer.
But the surprise is not in the levy it-
self but in the manner of the levy.
By mere jugglery of words and liberal
use of catch-phrases like telescopic
rates, long distance, short distarce etc,
the railway user is being made to pay
more and more without his realising
where it hurts him. It must be said
to the credit of the Railway Minister
that he has been more orthodox than
the financial genius Sir Hugh Dalton
in plucking the goose without its
knowing. We have had from the Min-
ister’s speech a very rosy picture of
the progress of the Railways, but I
am afraid that the progress achieved
is neither great nor impressive. Firstly,
the post-war restoration of dismantled
lines and construction of new lines
has not been at the rate which it ought
to be. We are in the eighth year of
our freedom but still we find that the
same principles that guided the British
in opening new lines are still holding
sway—that is the profits being still
the deciding factor in the opening of
new lines. With the acceptance of the
principle of Welfare State and provision
of equal opportunities for all, the Rail-
ways should open out backward and
undeveloped areas to the public so that
the unfortunate and the neglected
people of those areas may also taste
the fruits of freedom and democracy.
In this connection I would request the
hon, Minister to remember the promise
he made during his visit to Salem
and Madras recently that he would
expedite the construction of the Salem-
Bangalore. Virudhunagar-Manamadurai-
Tinnevelly and Trivandrum-Cape Com-
orin lines.

Coming to the transport position, it
has been very unsatisfactory. The roll-
ing stock needs speedy replacement.
A large number of locomotives, wagons
and coaches are over-aged and require
urgent replacement. Sepecifically, I
would mention the case of the WAC
engines of war quality, numbering
about 50, which have in their entirety
been allotted to the Poddanur section
in South India., These engines are a
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major headache to the crew and to
the engineers of that district because
they are out-of-date, worn out and
often they are considered a nuisance
to the railway crew. Similarly, I am
very sorry to note that the utilisation
of engines has not been done most—
effectively. In 1947 the Kunzru Com-
mittee recommended that the Indian
Railways should aim at the average
6f 100 miles per engine per day as the
long term target, but the present
position seems to be even worse than
the war years. The highest average
of engine miles per day per engine on
line was attained in the year 1941-42,
when roughly the average was broad
gauge 90 miles and metre gauge 85
miles. In 1953-54 the engine mile per
day was 83 for broad gauge and 74
for metre gauge. There has been a fall
of more than ten miles per day. This
low utlisation is very regrettable be-
cause with the addition of nearly 500
new locomotives, during the past five
years one should have thought that the
Rajlways ought to have improved the
position -

There has also been deterioration in
wagon usage. Wagons were hauled
on an average of 40'1 miles in the
broad gauge in 1953-54 as against 41
miles in 1952-53. There has been a
reduction of one mile. The metre
gauge recorded an average of 28 miles
as against 31 in 1952-53. I think these
points as well as those mentioned by
Dr. Kunzru are very alarming and
disturbing and it is up to the Railway
Minister to institute an enquiry and
see to it that full utilisation is made of
all the present rolling stock; otherwise,
the Railways will be guilty of the
charge of squandering public money,
because even if you are going to add
thousands and thousands of more
wagons and more rolling stock, unless
they are used most eflectively and
economically, the position will not
improve.

I had expected the Railway Minis-
ter to touch on the punctuality and
the speed of both passenger and goods
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tramns. The performance of Indian
Railways in regard to the above items
certainly does not add any feather to
their cap. As a result of improvement
in 1949-50, the percentage of mail and
express trains arriving on time was
78:90 for broad gauge and 6733 for
metre gauge. Now, there is a down-
ward trend and it is very regrettable
because in view of placing new and
powerful loccomotives and coaches, we
should normally have expected much
better performance. But in many
cases, we find that the running time
of many other trains instead of being
shortened has been lengthened.
Similarly, it has been computed that
during 1942-1947, on an average a
wagon was on the move only for four
hours a day. The Railway Board was
wdvised by the Kunzru Committee to
ncrease fhe utilisation of the wagons
during the coming years. The average
speed of goods trains in 1950-51 was
10-1 miles on the broad gauge and
9°'3 miles on the metre gauge. From
1951 onwards there has been a down-
ward curve and the lowest was touch-
ed in 1953-54 when it was 10°2 miles
on the broad gauge and 8.9 miles on
the metre gauge. This is also an ins-
tance that the Railway Board has
not fully utilised the rolling stock al-
ready in their charge to the best
advantage. I hope the hon. Minister
will explain why there has been a
downward trend in this direction also.

Then I come to the question of the
amenities to passengers. Dr. Seeta
Parmanand was very vehement that
the Department should not undertake
the work of catering. From our ex-
perience for the past three years we
have found out that private contrac-
tors are most unresponsive. The food
and service are very bad, and un-
hygienic. In the Catering Committee’s
report, on page 4, there is a line as
complaint against a caterer: “For ins-
tance, a Member of Parliament com-
plained that he and four other Mem-
bers of Parliament found a glass piece
in the rice served in the dining car.”
Sir. I happened to be the most un-
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fortunate member, but I think I was
very lucky because that contractor ex-

plained that it was not intentional,
that it came by accident. There are
some caterers who hold about 157

contracts......

SHrr B. K. MUKERJEE: Is that a
copy of the report? I would like to
know from where he got it.

SHRI T. V. KAMALASWAMY: I am
a Member of the National Railway
Users’ Consultative Council and I got
a copy as a Member of that.. If you
take more interest in the subject, you
can get a copy.

Surt H., P. SAKSENA: We never
got it.

Surr P. S. RAJAGOPAL NAIDU
(Madras): Let the hon. Member lay
it on the Table of the House.

SHrr T. V. KAMALASWAMY: This
is published by the Government of
India and I cannot 'spare it.

Sur; P. S. RAJAGOPAL NAIDU:
Sir, on a point of order. When a
Member refers to any document and
if it is required to be placed on the
Table of the House, it should be plac-
ed on the Table.

Surr T. V. KAMALASWAMY: It is
for the Railway Minister......

Surr LAL BAHADUR: A copy of
this is available in the Library. If
the hon. Members so want it, T am
prepared to supply printed copies and
circulate them among the Members.

Surr T. V. KAMALASWAMY: Dr.
Seeta Parmanand said that the Cater-
ing Committee did not interview......

Tue VICE-CHAIRMAN (SHR1 V. K.
Duace): Food is the thing that one
has to deal with when one is travel-
ling.

Sugry T. V. KAMALASWAMY: Dr.
Shrimati Seeta Parmanand said that
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caterers were not interviewed by the
Committee, but I find from this report
that all of them were interviewed and
their representatives were heard.
Regarding Departmental catering......

Surr O. V. ALAGESAN: &ir, for
the information of the House fifty
copies have been placed in the Library.
I am told that the information was
asked to be included in the bulletin,
but I am not sure whether it has been
done.

Surt1 T. V. KAMALASWAMY*
Departmental catering is not costlier
than the food served by the caterers.
A cup of very good South Indian coffee
served on the Southern Railway costs
only 4} annas; whereas what passes
for coffee, a pot of coffee water and
some tasteless and smell-less po@Qer
added to it is charged 8 annas by the
caterer. I do not know whether what
Shrimati Dr. Seeta Parmanand said is
correct. Now, Departmental catering
will be costlier, because the Railways
have been losing money on this. But
as the Catering Committee members
have said, it can be made more econo-
mical. At present they are paying
too generous wages to the people who
work there. and also it 1s in the ex-
perimental stage, They have not ex-
panded their activities sufficiently and
over a compact area. I think that if
these recommendations are carried out,
Departmental catering .... (Time bell
rings.) Just one or two minutes more,
Sir. If these recommendations are
carried out, then the public will be
satisfied with the Departmental cater-
ing and it will be cheaper. And Rail-
ways also need not suffer loss on
that account. I think the Railwaye
cannot. from another aspect, absolve
themselves of this primary responsi-
bility to feed the passengers—as long
as there are passengers travelling long
distances, travelling for 24 hours or
48 hours at a time—on payment, good
food which will not upset a man’s
health.

2 PM,

We have seen that the Railways
have not worked as efficiently as they
ought to have done. The optimum
use of the railway has not been achiev-
ed. The progressive decrease in the
number of engine miles, the decrease
in ‘the number of wagon miles, all
these things seem to point to a deep-
seated controversy on the part of the
Railway Administration and its work-
men to adopt a go-slow policy. The
result of these go-slow tactics on the
part of the railway workers will be
that more and more rolling stock will
have to be purchased, more and more
men will have to be recruited, and the
cost of travel will ultimately be sky-
rocketed. If, for example, the Grand
Trunk Express runs with the same
speed as the Frontier Mail, and if the
total duration of the journey is reduc-
ed from 48 hours to 38 hours, we can
effect some retrenchment in our staff
etc. But they want more and more
staff, That seems to be one of the
reasons as to why the Administration ~
is very reluctant to speed up all the

trains.

I have very great respect for the
hon. the Railway Minister, and I know
that he has got the courage to tackle
these complicated and intricate pro-
blems facing the Railways, and to
supply the essential amenities to the
passengers. And I am sure that the
hon. Members of this House will be
taken into greater confidence by the
Government as well as by the Rail-
way Administration, and all the neces-

sary reports etc. will be placed be-
fore this House. And, in view of the
fact that the Railway expenditure

runs into Rs. 250 crores, which is al-
most three-fourth of the General
Budget, there ought to be some stand-
ing committee of the Members of
Parliament which should be closely
associated with the members of the
Railway Administration, so that these
complicated problems may be well
understood by Members and tackled
properly. Thank you, Sir.
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Jaxag M. MUHAMMAD ISMAIL
SAHEB (Madras): Mr. Vice-Chairman,
I am grateful to you for calling me
at this stage. The people of Malabar
on the West Coast of Southern India
have been agitating and pressing for
certain extensions of railway in their
area. For example they wanted a
connection from Nilambur to Hasan
in Mysore and from Nilambur to
Feroke on the existing West Coast
Railway. Again they wanted another
connection in the north of the district
pbut seeing that there was no sign of
the implementation of their desire,
they are now concentrating their de-
mand on a small line to be construct-
ed batween Malathuron Nilambur side
to Feroke. I am given to understand
that the authorities have noted this
request for inclusion in the Secona
Five Year Plan, The area through
which this railway line is asked to be
constructed is an undeveloped arsa
through an intensely agricultural one.

[Mr. DEUPTY CHAIRMAN in the Chalr.}
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I; produces very important articles of
agriculture, and the proposed line will
open up the area to the markets and
other centres. Again this region has
got a big trade in such valuable arti-
cles as timber, coconuts and other
and this trade will be facilitated and
benefited immensely by such a line as
is demanded by the people. Therefore,
I think instead of waiting for the
Second Five Year Plan, it is very
desirable and necessary that this linc
is taken up at an early date. It will
develop the country which has so far
been neglected and as the people have
already waited long enough, it should
be taken up at least without any fur-
ther delay. :

Then coming to the existing railway
line, Calicut is the most important
station in the Malabar district but it
has one of the most antiquated and
anachronic stations. For the last 25
years I am seeing that station now
and then but I don’t see any visible
or appreciable change worth mention-
ing in that station. Then several
stations on that line on the West Coas:
nave no upper class waiting rooms
with lavatory. Again the bogies,
particularly the inter-class bogies that,
are run on several trains on the West.
Coast, have no proper ventilation as
they have fixed windows and the bath-
rooms in those compartments are not
very helpful to the people. The water
basin is too far away for being reached
from the commode. They may say that
they had provided such bath-rooms with
pots; the pots may be on record but
they are not in the bath rooms. That
is the case with very many bath-rooms,
not only on this line but on other lines
as well. I hope the Railway
Authorities wlil pay attention to these
defects. i

Turning to the South East line of the
Southern Railway, the grievance is that
the original builders of this line did not
construct it as a broad gauge line so
that it may be on a par with the other
important lines of the country. That
this South East line is not less impor.
tant than arv nther line in the country

|

can be seen from the volume of traffi:
and earnings., However, I am not
going to persuade the Government (2
convert this line of about 400 miles or
so mmto a broad guage one. But some
more attention might be given to tne
needs of this line. I don’t see that the
needs and requirements—even the pres-
sing ones—have been arttracting suffi-
cient atteantion of the Authorities. Take
for instance the Trichy-Karaikudi line.
The re-laying of rails on this line is
long overdue and nobody <nows when
it is going to be taken up. Again taking
the line from Mayavaram to Trichy—
a distance of about 90 mifes—it 1s one
of the heaviest sections of the railway,
I may say, in the country. 25 trains
up and 25 trains down are passing this
line everyday not to speak of the
many goods trains. There are stations
at every 2 or 3 miles on this line, The
numerous trains that run on the line
exert a terrific strain on it and it has
to be taken better care of than is
being done now. Again the trains
have to slow down and stop at the
numerous stations in this section and
a number of crossings have to be effect-
ed; thereby the speed is effected and
the time of the people wasted. The
remedy for this would be to provide
a double line in this section. This
ought to have attracted the attention
of the authorities long ago and I do
not know why this has not been attend-
ed to so far. In the matter of earnings,
as I said. this section is not in any
way less paying or less important than
any other section,

!

Then. I come to Kumbakonam which

is a very important station on this
section. It is one of the Dbusiest
stations having one of the heaviest

traffic, the daily figure being 3,000 in
and 3.000 out so far as passengers are
concerned and the daily earnings being
anything between Rs. 5.000 to Rs. 6,000,
But if you were to see that station,
you will find that it is one of those
slations which perhaps were built
decades and decades back. There is con
gestion not only for the passengers but
alsq for the staff. It you see the booking
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office, you will find that the members
of the staff find it difficult even to
move about. And as for the pass-
engers, if they want to go from one
point of the platform +to another it
takes them two or three minutes ,for
they have practically to wade through
a large number of other passengers.
The remedy would be for that station
to be remodelled with an island plai-
form. 1In this connection, I would also
like to mention that a separate tele
graph clerk has to be provided at that
station. While op this station, I would
like to refer to another point. There
is a very busy road to the east of
this railway station over which an
over-bridge has been long overdue.
This has to be constructed so as to
relieve the reople who are using that
road from the great hardship that they
are undergoing at present,.

Now, in order to make the South—
East line from Madras to Trinnevelly
more useful and more up-to-date, they
have to fill up a gap that is existing
for a long time; I mean that a railway
line has to be constructed between
Manamadurai and Maniyachi. This is
@ line of whose survey was taken up
before World War II and I am given
to understand that it was also sanc-
tioned at that time. But what happen-
ed after that, I do not know, No men-
tion has been made of this very im-

* portant line by the Authorities. This
link is very important not only from
the point of view of opening up the
country through which it would pass;
but it will also benefit the whole
region, for this line, chord line you
may call it, if it is constructed, from
Manamadurai to Maniyachi, will shorts
en the distance from Madras to the
farthest end in the South. Express
trains running on all the chord lines
that is to say, from Villupuram to
Tiruchi and from Tiruchi to Manama-
durai and from Manamadurai to
Maniyachi, would shorten the time by
about four to five hours. That means
that one who goes from Madras to,
Tinnevelly—almost the southernmost
part of the country—will cover
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distance in about ten to eleven hours,
whereas now it takes him not less
than 16 hours. And owing to this
shortening of the time, there will be
greater traffic and more people will
travel to and from Madras, thereby
serving themselves as well as jr in-
creasing the revenues of the Railways.
Then again, this will also serve the
tourists and pilgrims for many people
who go to Rameswaram will find it
very convenient to go to Cape Comorin
through the Manamadurai—Maniyachi
section. That is another reason for
taking up this line for construction.
It is for these reasons that originally
years ago, the construction of this
line was sanctioned. I do hope that the
Authorities will take up this line as
early as possible and fill up this gap
which is making the existing railway
line much less servicé able to long dis-
tance passengers for one thing.

A minute back I referred to Cape
Comorin. It is a pity—a great pity—
that this famous and beautiful place
of our country, this place of pilgri-
mage to which many people yearn to
come to not only from the South, but
from almost every other part of the
country, has not yet been connected
by train. It 1is gratifying to know
that the authorities are now consider-
ing the question of connecting the
Cape with either Trivandrum or Tin-
nevelly. I would however, urge—and
it is also the desire of the people—that
Cape Comorin must be connected with
both these places—Trivandrum and
Tinnevelly. Of course, Tinnevelly
has got this point in its favour; that is,
those who want to go to Cape Comorin
on pilgrimage or as tourists, or on
business and who are going from or
pig Madras, will find it mueh easier
and more convenient to go through
Tinnevelly. particularly  when the
Manamadurai—Manivachi chord is
constructed.

Then. I come to the questior: of
over-bridges. I have already mention-
ed the case of the over-bridge that
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has to be constructed immediately
near Kumbakonam rallway station
But in the very city of Madras, the
question of constructing over bridges
has been a crying need for many years
now In a cty people have to work
—whether they be rich or poor—ac-
cording to a time schedule But these
crossings come in the way of thousands
of people and 1t 1s a great mghtmare
for them and they are worried whether
they would be able to reach their
destinations in time Therefore, there
should be over bridges at the important
level-crossings 1n the city of Madras
One such spot 1s the crossing on the
Marina Road and another in Periamet
and yet another at Chetput and these
are causing terrible amount of incon-
venience and hardship to the people,
to the pedestrians to the wusers of
cycles as well as vehuwcle “owner-
Therefore this has to be attend.d to
as quickly as possible In this con-
nection we are confronted with some
convention that exists between the
Raillway Authorities on the one hand
the local Government and the local
boards on the other But I submit
that this convention was created when
the Railways were owned by private
companies Now, that they have be-
come State properties, in all fairness
that old convention ought not to be
sought to be enforced at this tme
Moreover the difficulties to the people
have been caused by the Railways and
therefore I think 1t 1s the responsl-
blll% of the Railwavs to have these
over bridges constructed particularly in
view of the fact that the local boards
and the local Government are suffering
for want of funds even for such
elementary purposes as public health.
education and so on  Therefore the
Railway Authorities would be domg a
great favour and they would be giving
the people their due 1n constructing
these overbridges as soon as possible

Mr DEPUTY CHAIRMAN- It 1s
time

Janas M MUHAMMAD ISMATII
SAHEB Sir, I will finish 1n one or
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two minutes It 1s really pleasing tc
note that there i1s a proposal to cons
truct a hine between Katpad: and Can
Jeevaram or Vellore and Canjeevaram
'Yhatever may be the point at which
they stiart the construction, I urge this
Iine should pass through such impor-
tant places as Melvisharam, Arcot and
Ranipet and certain other points Now
I want to endorse the view expressed
by certain Members criticising the in-
crease in the fares for short distance
passengers and also the 1ncrease in
the rates for smalls These increases
will create hardship for the people
and, at the same time, 1t will not
ultimately give any additional revenue
to Government Before they learn
this thing by experience, 1t 3s highly
desirable that they revise their policy
cven now

Then, relief, to food grains has been

given and 1t 1s good so far as 1t goes
but I think 1t 1s not sufficient in the
important matter of foodgramns. I do
not even speak of food-stuffs but I
speak only of foodgrams There may
be a provision by which any substan-
tial fluctuation, as 1s being experienced
now, may be responded to automatical-
ly by the authorities concerned with-
out having to wait for the Budget to
revise and readjust thing For
example the regional Authorities may
be empowered to act and to give relief
if the railway freight happens to go
beyond say 1/3 or 1/6th of the market
value of these food grains

Sur1 O V ALAGESAN Mr Deputy
Chairman 1 should thank hon Mem
bers who have participated 1n this
debate and offered their helptul sug-
gestions and constructive enticisms
One hon Member—I think he 1s not
here now-——from Vindhya Pradesh des-
cribed the Budget as a cheerful Budget
T think, 1t 1s a very happy and an apt
deseription The Railways are nearing
completion of the phase of rehabilita-
tion and are confildently looking for-
ward to the next phase, namely,
expansion Difficulties have been over-
come, deficiencies have been made up
and despondency is over
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I should apologise to the great vete-
ran student of railway affairs—I mean
Pandit Hirday Nath Kunzrup—for not
having been present here for most
part of his speech 1 do not know
when the springs of supplementary
questions died 1n this House I my-
self have answered supplementary
questions, even a few questions used
to keep this House going for the full
one hour and always questions used
to be left out I based my calculation
on that old experience of mune and 1
was sorry that the Question Hour
collapsed today and I lost the great
cpportunity of hearing Pandit Kunzru
He gquoted, as usual, figures, of coursc,
these figures are confusing and 1 have
to quote figures 1n answer to thal,
shortly I shall be presenting a few
figures and also the picture of the Rail-
ways which will, I hope, strike a note
of confidence.

I think, I can safely claim that the
country has welcomed this note of
confidence that is seen 1n the Railway
Budget presented by the hon Mimster
As the hon  Minister said n s
Budget speech, the Railways, during
the current year—I think I can safely
claim—have turned the corner and
their endeavours and achievements 1n
the field of wagon transport to meet
the current needs of trade and indus-
try appear to be progressively produc
g results The bottle-necks which
have been the cause of complamnt and
jritation 1n the past for the trading
public appear to be fast dimin.shing

Now, I should compare the yeat
1953 54 with 1952-53 and give some
explanation why results have not been
so satisfactory in that year A drop
m loadings during 1953-54 as compared
to 1952 53 both on the metre gauge
and broad gauge was mainly due to
the regulation of goods traffic dur
ing busy seasons—I mean December
1953 to February 1954—due mainly t0
the special arrangements required to
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deal with the Kumbh Mela traffic
This nvolved transfer of a consider-
able number of engines from the
various Rallways to the Northern Rail-
way to deal with the heavy passengel
irafic This appreciably affecled the
clearance of traffic on the Eastern,
Northern and North Eastern Railways
Again, sugarcane season 11 1953-54
was poor, the acreage was less by 1b
per cent and the yleld was less by
8 per cent Sumilarly the acreage of
jute was less by 34 per cent and the
vield was less by 10 per cent This
affected adversely the loading position
on the Railways Further, the pattern
ol traffic in 1953-54 was altered owing
to less imports of food grains which
used to move from the ports where 3
large number of empty wagons were
always readily avallable for bewng
back loaded  This year, before the
busy season commenced, special
attention was paid to 1mprove
the availabiity of transport with
the existing faciliftes, by rational
use of transport facilities and thereby
improve the capacity on certain roufes
especially on the metre gauge In this
way movement to Assam North Bengal
and Bihar was stepped up via Man
duadih from 60 to 120 wagons per day
Several specital adjustments in the
routing of traffic for improving metre
gauge wagon availability have been
made such as piece-goods from Ahmeda-
bad which used to move by the all
metre gauge route are now being
moved by broad gauge to Manduadih
Similarly, salt from Sambhar to North
Bihar and Assam 1s moved that way
this rs true of gypsum alsoc The
movement of public coal to Saurashtra
area has been augmented from 22 to
39 wagons per day and of general goods
from 20 to 39 wagons per day The
transhipment capacity of Sawai Madho-
pur has been stepped up {rom 15
wagons to 30 wagons per day The
heavier engines are carrying loads of
$70 wagons per day against 350 wvia
Bezwada to the South On the Ratlam-
Godhra section, 1t has been possihle to
move 50 more wagons a day by making
certain adjustments The increase In
wagon routing on broad gauge In 1954~
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55—during the busy period, October-
January—is 5 29 per cent over the
figures of 1952-53 and 7 48 per cent
over the figures of 1953-54 I give the
percentage over 1952-53 because 1t was
a better year than 1953-54 OQOp the
metre gauge, 1t 1s 419 per cent over
the figures of 1952-53 and 671 pe
cent over the figures of 1953-54 Tran-
shipment performance has improved
substant ally durting October 1954 to
January 1955 as a result of certain
special steps taken The daily average
number of broad gauge wagons tran-
shipped across the Ganga was 273 as
compared with 221 in the correspond-
ing period of last year In the Southern
region it had risen from 207 to 251
on the broad gauge and from 273 to
311 on the metre gauge In Saurashtra
area, the wagon loading has improved
from 157 to 162 on the broad gauge
and from 159 to 183 on the metre
gauge In Rajasthan area the dally
average number of wagons transhipped
has risen from 137 to 149 on the broad
gauge and from 184 to 260 on the
metre gauge It 1s being planned foi
the busy season of 1955-56, that 1s,
next year to move 10 per cent more
coal and 10 per cent more goods on
the Eastern Railway and 20 per cent
on all other Raillways as compared with
the busy season of the cuirent year
Mr Ghosh also expressed doubts as
to the capacity of the Railways to
move additional traffic over the next
Five Year Plan period I want to
assure the hon Member and this
House that we are taking every slep
to see that the railway does not lag
behind but 1n fact walks ahead of the
economic development in this country

Again, however dry these figures are
I should quote certain other figures
too In these figures I am comparing
the period April to December of 1953
with the corresponding period of 1954
The train miles are in thousands

Sur1 H N KUNZRU With what

are you comparing?

Sog,

SRt O V ALAGESAN I am com-
paring the period of April {0 December
of the year 1953 with that of 1954
As regards train mibes I do not want
to weary the House and I shall give
the total figures for both broad gauge
and metre gauge For 1953 the figures
1s 72 776 and the figures are all 1n
thousands In 1854 it was 74.260, an
mcrease of 2 per cent Goods and pro-
bortiwon of mixed—The total 1s 51,877
i 1953 In 1954 1t was 53947 This
1o an lncrease of 4 per cent Revenuc
earmng net ton miles m mallwons —The
total for the year 1953—13,608, for the

year 1954—14 116, an 1Increase of 4
per cent
Sur1 J S BISHT 1Is 1t for the

whole year or for April to December

SHrR1 O V ALAGESAN
December 1in both the cases

April to

Then wagon miles per wagon day —
1953—40 3, 1954—43 8 This represents®
an mncrease of 9 per cent Metre
gauge — 1953—294 and 1954—308
This represents an increase of ' 5 Dper
cent

SHrt H N KUNZRU Increase of

what? N
Surr O V  ALAGESAN Wagons
miles per wagon day
Net ton muiles per wagon day —

Broad gauge 1n 1953 was 486, in 1954—
529 This represents an increase of
9 per cent Over the metre gauge 1t
was 199 n 1953 and 214 in 1954, that
is an incrcase of 8§ per cent

Vehwcle males per vehiwcle day:i—
Here there 1s an 1ncrease of 2 per cent

I quoted the figures to show that
there 1s all-round improvement noticed
during the current year and we will do
our best not only to maintain this
improvement but also still further ac-
celerate

Agamn the question of overcrowding
was mentioned I was dealing with
operation as far as goods movement
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was concerned. Now coming to pas-
sengers it is common knowledge that
overcrowding has been considerably
reduced. Additional passenger trains
have progressively increased from yeal
to year, as will be evident from the
increase in passenger frain miles. 42
additional passenger trains leaving out
cancellations, etc. were introduced up
to the 10th December involving an
increase of 2,616 daily train miles. In
addition 125 existing trains were €x-
tended during the same period which
represents an increase of 3265 daily
train miles. Taking 1950-51 as the
base year and giving it the figure 100.
the number of passengers has gone
down to 936, that is a reduction of
b-4 per cent. while the number of
geats has gone up by 10-5 per cent.
This indicates an overall improvement
roughly of 17 per cent. When I
say this 1 don’t claim that over-
crowding has been altogether eliminat-
ed. We are taking steps in that direc-
tion and we hope to progressively im-
prove the position, This picture shoul
be kept in mind when hon. Members
criticise the Budget.

1 should say, the Railways present 2
very heartening picture and the word
«cheerful” used by the......

Syr: BHUPESH GUPTA: The
Deputy Minister Jooks cheerful; there
is no doubt about it.

sur1 O. V. ALAGESAN:...... hon.
Member on this side correctly depicts
tne mood and the sentiment of the
Budget.

My friend, Mr. Mathur,—I1 hope he
will walk in soon—is not here, and he
was taking exception to what we have
been doing in respect of educat'u?g our
own countrymen in what the Railways
are trying to do.- Sometime back a
party of gentlemen of the press were
taken round. They not only saw the
various railway projects, they saw the

other nation-building activities a-nd
they have contributed articles setting
out their impressions. Now, Mr.

Mathur was kind enough to refer . to
this as a conducted tour, the inspira-

81
tion for which, he suspected, cawe
from the visit that some of our officers
paid to Russia only recently. I can
assure him, Sir, that he need not labour
under that suspicion, In fact I should
say that the Railway Ministry does
not know how to beat its own drum.

Surr BHUPESH GUPTA: That it-
self 1s a drum.

Surt O. V. ALAGESAN: I do not
know. In fact all these years the
Hauways have been grappung with
the various problems and difficulties
and trymg to overcome them. There
have been criticisms well-intention-
ea and 1ill-intentioned and most of
the criticism was due to ignorance
of what was being done. But now,
we have got into the habit of send-
ing batches after batches to foreign
countries to notice, to observe and
to take note of the achievements of
foreign countries. In fact I shall not
be wrong when I say that many of
our own friends, some of them may
be sitting in Parliament too, know
more of China and Russia than of
their own country and the respon-
sibility for that partly at least lies
on Government. I think, now Mem-
bers have been rightly making use

of the railway pass and 1 was glad
éto note......

Surt BHUPESH GUPTA: Can we
go to the Soviet Union by your rail-
way pass?

SHRI O. V. ALAGESAN: I am not so
much interested in Russia as you

are. I am more interested in my
own country.

Surr BHUPESH GUPTA: Whether

the pass relates to them that 1is
what I am interested in.

surt AKBAR ALI KHAN (Hy-
derabad): He wants to be issued:

free passes to go to Russia.

Surr O. V. ALAGESAN: I heartily )
endorse the request. Now, many of
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my friends from the North have
gone to the South They went there
just for the first time and they are
coming to know what i1s in the South
and many of them have been very
pleasantly 1impressed because they
saw a completely new picture of In-
dia I do not mean to say that we
are so vastly different but 1t 1s good
to travel from one place to another
and know our own country first be-
fore we venture to other lands and
venture opinions about other lands
in this country and this should be
remembered when we crificise the
actions of our own Government, and
the doings of our own people

Surt M GOVINDA REDDY (My-

sore) Even those who had gone out
and seen other countries have
thought of our Railways as the

pride of the country.

Surt BHUPESH GUPTA: The
hon Deputy Minister seems to be
labouring under an illusion. I do not
know who the Deputy Minister of
the Soviet Union 1s Nothing I know
of them. But I know him very well,
see him every day cheerfully talk-
ing and going on.

Mr DEPUTY CHAIRMAN: Order,
order.

3 P.M. -

Surt O V. ALAGESAN: I
Sir . ..

know,

Dr SHriMATI SEETA PARMA-
NAND. Why has not the report of
the people who wvisited Russia been
made available to Parliament?

Surr O V. ALAGESAN: It is
my normal lot to bear interruptions
relevant and  irrelevant from my

friend Mr Bhupesh Gupta, but
1 shall pay sufficient attention io
hmm He need not be i a hurry

Now, [ am glad about the remarks
.of my hon friend Shri Govinda
Reddy He said that even those who
thad gone to other countries and

t

seen their Railways were able to
express the opmnion that our Rail-
ways were much befter than thosa
Railways I think he himself wvisited
China and his opinion is related to
China

So, it was our bounden duty to
educate our own people 1n what we
were domng and 1t was with that
mtention that we took a party of
pressmen. They went round and saw
things One of them confessed that
he did not know that all these things
were being done here and when the
same gentleman had been to China
earlier, he had imagined that things
were much better in China than in
India That was because he had no
opportunify of seeing what India has
been domng So this was the purpose
and I think the purpose was well
served, because the press 1s the
most powerful medium of nstruction
and educalion today in India There
may be the Radio, there may be the
Film, and I & B Ministry 1s doing
a good job of 1t We are having
more and more documentaries which
depict Indian hfe Indian achieve-
ments and Indian culture but still the
fact remains that the press is
the most powerful medium of pub-
lic education

Sart H P SAKSENA Sir, how
much time have you allotted to the
Deputy Minister?

SHrRr O V ALAGESAN' So. those
pbressmen expressed their own opi-
mon It 1s not a controlled press that
obtains 1 our country They are
free to express whatever impression
they gather They expressed their
opinions and 1t is with that my
friend, Mr Mathur, wants to quarrel.

Then he referred to the meeting
of the Consultative Council of the
National Railway Users which
held just before Parliament session.
He referred to this as if this was
stage-managed to produce an im-
pression just before the PBud~
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Budget The Councill has been con-
stituted by a 1esolution and Mem-
bers of this House as> well as of the
yiher House sit on that and make
constructive suggestions at the
meetings As such there 1s no ques-
tion of stage-managing a meeting
They are as responsible.....

Surt AKBAR ALI KHAN Is there
only one meeting in the whole year?

Mr DEPUTY CHAIRMAN Let
him go on Please do not disturb,
Mr Akbar Al Khan

Surt O V ALAGESAN. They
have two meetings

Now, Mr Mathur made another
remark that all the figures, all the

information, that were contamned 1n
the pre<s articles were not correct
and he did not know from what
source they were obtained whether
from heaven or from the Railway
Board The press people are able to
cull the various pomts from reports
and other sources So 1t 1s not any
information which 1s not vouchsafed
to the public Agamn, I am sony,
M: Mathur has not walked in as I
expected he would He made a very
gloomy performance yesterday he
used the word ‘poison” many times
in his speech It 1s very unfortunate
that he should be so bitter I do not
know why he 1s so As far as we are
concerned, both the hon  Minster
and myself have been making deli-
berate efforts to woo him and win
him over 1f possible Perhaps the
very considerateness that 1s being
shown, he 1s trying to use against
us and accuse us about I for one
cannot understand the cause of his

bitterness I know this that he has
been associated for long with the
now extinct feudal order I can

come only to one conclusion, name-
ly, that perhaps the very atmosphere
of democracy irritates him I can
come to no other conclusion about
it

Now, about my other friend who
is sitting here, he is also a very

I
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stro1g critic of Government He al-
ways thunders what he holds as
opmions but what we think always
15 abuse at us Yesterday he did 1t
very well and very fully toco But 1
should say this—and this 1s due to
him—that he has no bitterness 1n
him He just performs to command,
he echoes his master’s voice, he just
toes the party line

Sur1  BHUPESH GUPTA What
line are you toemng here? Is 1t the
line of some other party or the

Congress party? The Deputy Minis-
ter has no

Mr DEPUTY CHAIRMAN Order,

order Please do not disturb, Mr
Gupta
Surt BHUPESH GUPTA He

should not make such allegations

Surt O V ALAGESAN I thought
1 was paying a compliment to my
friend I do not know why he should
become angry

Mr DEPUTY CHAIRMAN It
depends on the way you take 1t
Surt BHUPESH GUPTA It de-

pends on the fun he 1s making. (In-
terruptions)

Sunt O V. ALAGESAN He 1s
very attractive to me even in his
anger Anyway, whatever may be the
bitterness on the pait of Mr Ma-
thur we do not propose to return
it On the other hand, we propose to
engulf him 1n the nectar of our
love

He made much about two pomnts—
one with reference to the publica-
tion of the report of the Accidents
Enquiry Committee and the other
with respect to the ex-State Railway
officers As far as the first one 1s
concerned, even Pandit Kunzru was
anxious to know why the report
was not published My hon friend,
Shri Pattabiraman has lightened my
task i1 this connection He has
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answered most of the criticisms.
There is nothing much in it to make
Parliament get perturbed over it
The Reviewing Committee which
was appointed as a result of a sug-
gestion made by the National Rail-

way Users’ Council went into this
report very thoroughly. The con-
clusions of the previous Com-

mittee are not hidden. They are there
with the comments of the Railways
as well as the conclusions of the
Reviewing Committee. It is not as if
that report is hidden from Parlia-
ment or the public. Again, Mr. Ma-
thur was referring to another Com-
mittee in connection with the ex-
State Railway officers and was com-

plimenting the Ministry for trying
to improve upon the recommenda-
tions of that Committee.

Mgr. DEPUTY CHAIRMAN: The

charge is that you have not suppli-
ed copies to Members.

Surt H. N. KUNZRU: 1 think I may
go further and say that the Minis-
try is still not prepared to supply
copies of that report.

SHrr O. V. ALAGESAN: I shall
give the reasons. As the conclusions
are given it is not as if we want to
hide it from Parliament. Certainly
we have to take into consideration
whether the reasoning and the argu-
ments and the matter that is con-
tained in the report are correct fac-
tually, and whether it is oroper {to
place such a document in the hands
of the public.

Surr BHUPESH GUPTA: It is for
the Parliament to judge by looking
into the reports. Therefore, the re-
ports should be supplied first and
then it will be for us to say as to
what we think of them and the
Minister can then have his say when
we discuss that.

Surr O. V. ALAGESAN: It was
-for that reason that the Reviewing
Committee’s report has been releas-

ed. I was referring to this, that Shri '
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Mathur is plessed that with refer-
ence to another Committee’s recom-
mendations we are trying to make
improvements on it, but in this

Dr. SurimaTt SEETA PARMA-
NAND: Sir, is the reference made to
the Catering Committee or the Shah

Nawaz  Accidents Enquiry Com-
mittee?

!
Surr O. V. ALAGESAN: My

hon. friend is too much obsessed by
“catering”. 1 am coming to that.

Dr. SurimaTr SEETA PARMA-
NAND: Dr. Kunzru was referring
to both the reports. To which of the
two are you referring?

)

SHrr O. V. ALAGESAN: I am re-
ferring to what Shri Mathur said
vesterday. And so, I just wanted to
draw his attention-—unfortunately
he is noi here—that we are doing
exactly the same thing with refer-
ence to this Accidents Committee’s
report, that is, we are trying to
improve on it. In fact, I may furnish
this information to the House. There
were 183 recommendations or con-
clusions of the previous Committee:
of which, the recommendations of
the Accidents Enguiry Committee
which have been accepted by the
Reviewing Committee and the Min-
{stry of Railways on which action
for implementation is already in
progress or will be initiated is 99.

SHRI H. N. KUNZRU: But whére is
the report?

SeRI O. V. ALAGESAN: I thought I
was speaking about it all the while.
The number of recommendations which
have been accepted by the Reviewing
Committee as being already the stand-
ard practice on the Railways is 30.
Recommendations accepted by the Re-
viewing Committee which are under
examination by the Ministry of Rail-
ways with a view to taking decisions as
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to their acceptance and/or implemenia-
tion are 18

SHrt B C GHOSE
‘this information

Nobody wanted

SHRI O V ALAGESAN This only
shows how the recommendations are
being implemented

Sur1 BHUPESH GUPTA Now, one
hundred recommendations have not
been accepted He should explain that

SHRTI O V ALAGESAN The number
of recommendations of the Accidents
Enguiry Committee not acrepted by the
Reviewing Committee on which no ac-
tion 1s so far called for 1s 21 Recom-
mendations of the Accidents Enquiry
Committee regarding which the Re-
viewing Committee have made their
own revised recommendations are 4
Ttems which contain onlvy factual in-
formatYon-are 11 This shows that we
are already implementing the relevant
recommendations of both these Com-
mittees

SHrr B C GHOSE Sir, the other
Committee was presided over by the
Parliamentary Secretary {0 the Rail-
way Mmister Was the report so irres-
ponsible as all that?

SHRI O V ALAGESAN Both the
Committees were presided over by the
Parliamentary Secretary

Sirr B C GHOSE Was the report
so 1rresponsible that 1t could not be
nlaced before Members of Parliament?

SHR1I O V ALAGESAN 1 never said
that T never used the word “irres-
ponsible”

SHR1 B C GHOSE The arguments
do (ome to that

Mr DEPUTY CHAIRMAN 1t is for
the Government to place it or not
place 1t I cannot compel him to place
1t, unless 1t has been referred to in
the House

Surt H N KUNZRU It has been
stated by the Raillway Minister himself
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that a Committee of that kind has

been appointed by him

MR DEPUTY CHAIRMAN Tlrat 1
true but 1t 1s entirely for the Govern
ment to place 1t on the Table or not

SEr1 H N KUNZRU What is the
good of announcing that fact to the
House?

sgrt BHUPESH GUPTA I would
ask the homn Minister to give you at
least some satisfaction as to why this
whole matter 1s being withheld from
us as to why so many recommenda
uons have not been accepted by the
Government He should give some
reasons

Sur1 O V ALAGESAN [ thought he
heard the reasons that I gave but whe
ther he wilfully does not want to hear
or not I do not know

1 shall pass on to ihe next thing
Shr1 Mathur was making much and
accusing us of discrimination aganst
ex-State Rallway Officers which 1 em
phatically repudiate It 1s frue that
there has been some delay 1n this
matter and the delay has occurred
because we were ready at cvery step
to consider all suggestions that came
from quarfers interested in the subiect
and wanted to accommodate If we
are to be accused for that, then, I plead
guilty to the charge I shall briefly
give the history of this matter Origi-
nally 1t was decided to vet each indi
widual officer by a Committee presided
over by a Member of the UPSC Then
on that several representations were
made that that was not the proper
thing to do and that they should be
taken as they were Then 1t was de-
rided to equate the posts that have
neen held by these officers ¢n the ex-
States Railways to the corresponding
posts on the Indian Government Rail
ways This equation was done While
this was being done, again representa
tions were made by Members of Par
Hament and by others who were in
tensely interested in the subject that
this was not satisfactory and 1t should
be again reviewed And so the Min-
ister appointed a3 Committee on which
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the Member (Staff) of the Railway
Board and the Secretaries of the Home
ana State Ministries sat. They had, in
fact, nothing to say about the equation,
but they made other suggestions by
wnich a greater number of the ex-
State Railway Officers would be bene-
tited That, again, was not found to
give complete satisfaction to Members
interested in the subject and they again
wanted that that report should be 1m-
proved upon as Shri Mathyr was tell-
mg us gesterday.

I am glad at least he is coming at
the fag end of my remarks about him
~-about what he said. not about him—
and so that is now under considera-
tion And for this, for trying to be
responsive, for trying to accommodate
the views of responsible Members of
Parliament, who are interested 1n 1it,
we are being accused and all sorts ot
wild allegations of discrimmatory
treatment. etc are being made I am
not gomng mto the electricity chraiges,
cnairs, tables, furniture and all those
sort of things And we were accused
of bemng not fawr to these officers

SHRI H C MATHUR Would it not
be better, Mr Deputy Chairman, if the
hon Miister gives the insignificant
facts which have been placed before
the House by me rather than make a
general reply?

Mr DEPUTY CHAIRMAN. He re-
futes your facts.

SHRI O V ALAGESAN I am sorry
the hon Member was not present and
I should not like to allow my
speech

Sur1 BHUPESH GUPTA You can
pass on the papers you are reading
out

SHrRI O V. ALAGESAN Thank you
for your suggestion So, I can only say
that he has agreed yesterday that the
whole matter can be again referred to
UPSC I know that there are certain
others who are not of the same view
and I do not know how far he holds

the brief for the ex-State Railway
Officers, and how far they will back
him If we can know that he is their
sole representative and 1t 1s to lnm that
they have confided all their interests,
etc, certainly it is a matter that can
be considered. As the hon. Mirnuster
said yesterday, it can be again referred
to the UPSC(C. and this matter will
be considered and decided 1n a fair
way to all concetrned.

Surt H C MATHUR: Sir, on a point
of information.

MR DEPUTY CHAIRMAN: No dis-
turban®e, please.

SHrr H C MATHUR. No, Sir. I am
not interrupting. The hon Minister
has said that the matter has already
been decided in his Budget speech and
my friend says that “it will be decid-
ed” So, I think it will be better if
some light is thrown on it,

SHRTI O V ALAGESAN: He has not
sald so Kindly read the speach. There
are two factors to be taken into con-
sideration In arriving at a decision,
we should also take care to see that
the Indian Government Raillway offi—
cers are not adversely affected. And
so, all these intgrests and the relevant
considerations have to be balanced and
a decision has to be taken in this
matter And we will try to expedite
a decision in this respect

Then, my friend, $hr1 Rajagopal
Naidu, expressed concern over the in-
creasing working expenses. We can-
not wanf the Railways to expand, and
at the same time, not like expenses
algo to go up I should like to say
that a portion of this increase 15 re-
lated to the increased transporiation,
both passenger and goods, and the
bulk of 1t 1s due to other factors Your
would also be interested to nnow why
the total ordinary working expenses
during 1955-56 are estimated to be
Rs 41.36 crores higher than those ob-
taining in 1950-51. Of these Rs. 41.36
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crores, Rs. 3D crores is due tp addi-
tional staff; charges made up of imple-
mentation of the C.P.C. scales on ex-
State Railways, which is Rs. 1 crore;
Adjudicator’s award Rs. 2 crores; in-
crease under “Provident Fund” and
“Gratuity” due to merger of dearness
allowance 1n pay Rs. 3.65 crores; incre-
ments to staff Rs. 5 crores, and this is
bound o go up every year; implemen-
tation of J.A.C's recommendations
Rs. 2 crores; house rent, compensatory
and fravelling allowances Rs. 16.3
crores; increase in maintenance other
than the staff element account for
Rs. 6-87 crores; and increase in fuel
Rs. 4-66 crores. The increase in main-
tenance is the natural corollary to the
progressively increased amenities to
the travelling public including rolling
stock and frequency of train services.
I do not mean to say that there is no
item that does not need looking into,
where economy is not possible.

Then, Shri Naidu raised the question
of the speed of the Grand Trunk
Express. I thigk, Shri Kamalaswamy
also referred to the same matter.

SHRI H. C. DASAPPA (Mysore):
Even the hon. Deputy Minister would
agree with that view. I am sure.

SHRI O. V. ALAGESAN: It is not
any uhwillingness on anybody’s part
to make this train run more speedily,
or increase the speed of this train.
But. speed depends upon various fac-
tors like the doubling of a particular
route where it is single, the system of
interlocking, the number of halts, sig-
nals, ete. There is always a conflict

between some friends who want more .

halts and some friends who want the
train o be speedier. The total mileage
of the route is 1,561, whereas in the
case of the Delhi-Howrah Mail, the
route is 895 miles, and 70 per cent. of
this length is double line. On the
other hand, in the case of the Grand
Trunk Express, only 10 per cent. of the
length is double line. And, Sir. the
number of kalts is 38 on the Grand
‘Trunk Express, which swallow 8 hours
and 20 minutes. The number of halts
i1 R. S. D,
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on the Delhi-Howrah route is only 18,
and it takes 3 hours and 27 minutes.

Pror. G. RANGA (Andhra): Is it not
a fact that it has got long stoppages
at Vijayawada, Wardha, Kazipet and
other places? You can speed up the
train, -but you are not doing it.

SHRI O. V. ALAGESAN: If the same
conditions obtain on the Delhi-Madras
route, it can be done within 38 hours.
(Interruption.) But, in spite of these
difficulties, we have been trying to re-
duce the time of the journey of this
train. On 15th May 1952, the total
journey time taken by this train was
49 hours and 15 minutes, whereas, on
and after 1st October 1954, the total
time taken by this train is 46 hours
and 45 minutes. So, there has been
some reduction in the number of hours,
But, we will also go into the question
of further reduction and {ry to remove
the inconvenience to hon. Members of
Parliament.

SrveRAaL HoNn. MEMBERS: The incon-
venience to the public.

SHrr O. V. ALAGESAN: I take it
that the interests of the hon. Members
of Parliament are the same as those
ot the public.

Mr. DEPUTY CHAIRMAN: You re-
Present the voters.

SHRI O. V. ALAGESAN: I should now
came to my friend, Shri Bhupesh Gupta.
He was talking all sorts of things. He
was finding fault with us for making
phrases like ‘“socialistic pattern of
saciety”, “egalitarianism” etc.

Sur1 BHUPESH GUPTA: And “teles-
capic fares”.

Surr O. V. ALAGESAN: Then, I
asked him—he did not catich me yes-
terday—whether he accepted the slogan
of ‘co-existence’......

Sur1 BHUPESH GUPTA: We do; but
we would like to have that side of the
House to Have co-existence with this
side for a while.
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MR. DEPUTY, CHAIRMAN: He ac-
cepts it on his own ferms.

SuRri O. V. ALAGESAN: He also ac-
cepts the phrase “Panch Shila”. He
accepts both these phrases heartily,
because the stamp of foreign apprcval
is on them. But if we make phrases... ..

Sur1 BHUPESH GUPTA: Why do
you accept “Railways”? [hey are also
of foreign origin. Why do you accept
them? Let us ride or the bullock-
carts in that case.

Surt Q. V. AUAGESAN: 1 is diff-
cult for him to accept anything that
springs from the corditions obtaining
in this country. He s like a man who
keeps flowers made of paper in a vase,
but we are after fresh flowers. we
have got a very good gardener—the
hon. Prime Minister—who fetches us

fresh flowers frorn his garden every
day. But our friend admires only
these foreign slugans, imported slo-

gans, as one aamires flowers made of
paper.

Sur1 BHUPESH GUPTA: I think,
the hon. Deputy Minister shouldg {alk
a little more seriously. I was talking
about the Railway freights and fares.
These are not slogans.

Mr. DEPUTY CHAIRMAN: You
spoke of egalitarianism and all these
things.

Sur1 BHUPESH GUPTA: But even

then, I would ask him to be a little
serious.
SHRI O. V. ALAGESAN: I confess,

I am not as smart as my hon. friend.
But he used these phrases a hundred
times, if I remember aright—I have
not counted actually......

SHRI
count.

BHUPESH GUPTA: You

SHRI O. V. ALAGESAN: And, if a
live phrase, which depicts our present
stage of progress, is made out, he
won't accept it.

Surl BHUPESH GUPTA: What is
that phrase?

SHRI O. V. ALAGESAN: One thing,
1 should like to mention in reply to
what my hon. friend has said. I should
like to say that in his blindness, which
is usual, he has missed one major fact.
He was saying that we were not look~-
ing after the people, etc. But he has
forgotten that the third class passen-
gers, as far the Railways are concern-
ed, have come into their own. The
present era of the Railways is the era
of the third class passengers.

Surr BHUPESH GUPTA: Toe era
of Mr. Alagesan.

SHrRI O. V. ALAGESAN: The pro-
vision of sleeping coaches is a very
far-reaching one and I dv not know
whether we can use the word ‘‘revolu-
tionary” in this connection. I do not
know whether Mr. Bhupesh Gupta wilt
accept it, because in his dictionary a
revolution is always accompanied by
the breaking of heads and the shedding
of blood.

Suri BHUPESH GUPTA: It is ac-
companied by a good meal and a1 good
sleep after that.

SHRI (). V. ALAGESAN: He was
saying that we were purchasing our
requirements from British concerns. I
do not know of what year he is think-
ing. For all our purchases of rolling
stock etc., we put out global tenders.
Every country in the world tenders,
and we have been purchasing our
locomotives, wagons, ete. from all the
countries—from Japan, Germany,
Belgium, France, Italy, in fact
from all sources.

Surr BHUPESH
Canada.

Surr O. V. ALAGESAN:
Canada also.

Sirr T. S. PATTABIRAMAN:
Soviet Russia also?

SHr1 O. V. ALAGESAN: If they
tender and if their conditions are
favourable. certainly we would pur-
chase from them also.

ete.,
GUPTA: From

From
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Serr T. S. PATTABIRAMAN:
Mr. Bhupesh Gupta will tender for
them.

SRt O. V. ALAGESAN: I don’t
know how he got the impression that
we are purchasing from British con-
cerns ony.

SRt BHUPESH GUPTA: Because
you had named certain firms like
Braithwaites, etc., in your publications.

Sur1 O. V. ALAGESAN: 1 would
next like to answer the points raised
by Shrimati Seeta Permanand, but
she is not here. Before that, I would
like to refer to the point raised by
Mr. Mazhar Imam.

Sur: BHUPESH GUPTA: Only the
Members of the Rajya Sabha can
speak here, unless the persons con-
cerned are Ministers.

SHRI O. V. ALAGESAN: Mr. Mazhar
Imam said that the Bukhtiarpur-
Bihar Light Railway should be taken
over by the Government. This is a
narrow gauge line, 33 miles long,
which connects Bukhtiarpur, a station
on the Eastern Railway, to Rajgir, and
lies wholly within the Bihar State.
Since its opening in 1903 the Railway,
which was the property of the Bukh-
tiarpur Bihar Light Railway Company
was managed by Messrs. Martin & Co.
But in November 1948 the management
was taken over by the Orient Bank
of Patna. As their management was
not satisfactory, the District Board of
Patna acquired the line on 25th June
1950 in terms of the Railway’s con-
tract. Since then the line is owned and
managed by the District Board of
Patna. It is not our policy to acquire
small narrow gauge lines. But in pur-
suance of a general decision on the
subject, the General Manager, Eastern
Railway, has been asked to study very
carefully the position of this line and
report whether the line should conti-
nue or not, and. if not, whether the
line should be replaced by a broad
gauge, or metre gauge railway or by
a roadway. The report is awaited and
we hope take action after the re-
port is eceived.

Dr. Surimart SEETA PARMA-
NAND: I am here. 1 thought my
hon. friend wanted to give a reply to
my points

SHRI O. V. ALAGESAN: In fact,
I am bound to give a reply to my
friend, Dr. Seeta Parmanand. She has
been taking a good deal of interest in
the subject of catering. I am only
sorry that I did not have her consider-
eq views when we were on this sub-
ject. T think the matter was suffici-
ently known to many Members of
Parliament who also wrote to us.
There have been a number of questions
both in this House and in the other
House and I thought that the matter
was as public as anything could be.

Dr. SarmmaTi SEETA PARMA-
NAND: More Members should be as-
sociated because of the way in which
the matter should be dealt with.

SHrr O. V. ALAGESAN: On every
conceivable occasion when the Railway
Budget was discussed in this House
as well as in the other House, there
have been loud complaints about the
contract caterers. Dr. Kunzru also
mentioned this matter and wanted to
know whether it was the intention of
the Government to abolish private
catering.

Sur: H. N. KUNZRU: 1 did not say
that. I said that from the report it
was seen that it was not the intention
of the Government to abolish pri-
vate catering just now.

SErr O. V. ALAGESAN: As the
hon. Member has said just now, it is
not the intention to abolish private
catering. 'The private caterers—some
of them—have been giving very good
service and they have been associated
with the Railways for a very long
time. On the Southern Railway, De-
partmental catering has functioned
satisfactorily and this satisfaction has
been expressed by all concerned.

Suri BHUPESH GUPTA: But the

charges are higher.
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SHrT O. V. ALAGESAN: Very low.
It would be much better if my hon.
friend confines himself to Russia only.

Surr B. K. MUKERJEE: May I know
if there has been ar.y complaint against
Departmental catexi_ng also?

Mr. DEPUTY CHAIRMAN: I am
not allowing any interruption. He is
talking about the Southern Railway.

SHRI O. V. ALAGESAN: On the
Southern Railway there are 43 Depart-
mental establishments, whereas the
private raterers’ establishments num-
ber only 63. There, a certain level has
been reached in private catering also
as a result of the successful and satis-

factory functioning of Departmental
catering.
Dr. SurRmMATI SEETA PARMA-

NAND: But what is the loss to the
GGovernmen! on Departmental catering.

SHRI O. V. ALAGESAN: The hon.
Member nas quoted all those flgures.

Dr. SHriMaTI SEETA PARMA-
NAND: How can you say then that
- It is satisfactory?

SHRI O. V. ALAGESAN: She has
made her speech and the entire speech
was taken up by this subject. When
T am trying to answer her questions.
there is sbsolutely no necessity for
the hon. Member to interrupt me.
There on the Southern Railway there
are both Departmental establishments
and private establishments. and the
service given by the private caterers
there is satisfactory because of the
satisfactory and successful working of
Departmental catering. The position
on the other Railways is not so, be-
cause there is no standard to measure
up to. The idea is to take up Depart-
mental catering on Railways on whick
it does not exist at bresent, on an ex-
perimental scale and push it gradual-
ly, so that a visible standard is there
for private caterers also to live up to.

Dr. Serivatr SEETA PARMA-
NAND: 1 must ask one question,

Mr. DEPUTY CHAIRMAN:
not allow any questions now.

I will

SHRI O. V. ALAGESAN: Even at the
risk of being considered non-chival-
rous, I would refuse to yield. That is
the intentiwon. The report is there. 1
am sorry that the number of copies
were not sufficient so that I could
send one to each Member of Parlia-
ment, but I can inform hon. Members
that we thave arranged to place 50
copies of ihe report in the Library.
The report can be gone into. My hon.
friend wa: saying that I was trying to
keep the report hidden because I was
ashamed of it or something to that
effect, as a parert would be ashamed
of his ugly child. I don’t think that
any parent wowd be ashamed of his
child. I don’t know how many children
the hon. Member has, but I can tell
her that parents are not ashamed of
their children, whether they are beau-
tiful or not. In fact, there is a proverb
in my language which says that to the
Crow its young ones are golden ones.

SHRI BHUPESH GUPTA
the case of ~ur Ministers.

Mr. DEPJTY CHAIRMAN : It
applies to aill including Mr. Bhupesh
Gupta, if he has a child.

Surt O. V, ALAGESAN:
not ashmed of this report. It is not
a biassed one and one has only to
read it to see what great care we
have taken to see that a balance is
obtained as between Departmental
catering and private catering, One
point which was also mentioned by
some hon. Members here is regarding
the size of the pbresent holdings that
are held by private caterers.

As in

I am

SHRr H. P. SAKSENA:

How is
Mr. Alagesan... - -

Mr. DEPUTY CHAIRMAN: I don’t
allow any interruption.

SHrr O. V. ALAGESAN: Some of
the private holdings have grown into
VEry enormous size that they have



.

829 Budget (Railways), 1955-56—[ 1 MARCH 1955 ] General Discussion 830

become monopolists covering many
Rajlways. So much so, that a
vested interest, so t2 say, has
been created in this job and the
main object of private catering
has been forgotten and thrown to
the winds viz., satisfactory services to
the public. It is to correct that state
of affairs that certain targets have
been mentioned for various kinds of
catering, and it is not the intention
to drive away the honest caterer
and the honest caterer will continue
to serve the Railways and then will
be no break in that. If some cater-
ers think that by putting pressure on
us by various means they can alter
this decis.on to start Departmental
catering and to impose, as it were, a
ban on tne taking of this step wiz,
of spreading Departmental catering on
other Railways, then I can only say
that they are very sadly mistaken,

Surt BHUPESH GUPTA: You
should spread it to the other Rail-
ways.

Serr O. V. ALAGESAN: 1 know
that I have the support of even my
friend Shri Gupta and I need not go
elsewhere. I know that both the
Houses of Parliament are solidly
behind this measure and will support
it and it is in that confidence that
we will try to take further steps. I
don't want to say more about it nor
go intu personalities. It will not
be right. Every thing has been put
in this report and hon. Members
know much more than what is actual-
ly said in this report. Sir, I wish
to leave it at that and wish to thank
you and the House for the indulgence
shown to me

Mr. DEPUTY CHAIRMAN: Shri
Basappa Shetty

Surr H. P. SAKSENA: M.. Deputy
Chairman, I have to muke a sub-
mission and I want a reply. If we
are to adjourn at five, we have only
an hour and a quarter left. May 1
request you to divide the remaining
time amongst all those persons who

have not yet got an opportunity to
speak and allow only two or three
minutes each so that each one who
wanted to speak may be accommodat-
ed? We should pay a penalty for
the time that we allowed to previous
speakers.

Mr. DEPUTY CHAIRMAN: We
droceed till six, Mr. Saksena, and I
am just giving a chance to represen-
tatives of States who have not spoken.

SHRI BASAI PA SHETTY (Mysore):
My. Deputy t‘hairm-n, I should like
to make & ‘ew observaiions on the
Railway Budget so ably framed and
Presented by the hon. Minister for
Railways. I would Ilike to submit
that the working expenses of our
Railways are mounting year by year
and the problem is how to meet them.

No doubt there is tremendous im-
Provement in both goods and  pas-
sénger earnings. In addition to

this, instead of flat rate basis, it is
now decided to revert to rates
which implies increase in the cost of
Journeys up to 150 miles and also in
the airconditioned travel.

As against this, other measures such
as relief to long -distance travellers
and concessions to group travellers
are adopted. Again in the interests
of a; iculturists and consumers of
goods, freights are reduced to facilit-
ate easy transport of grains, pulses
and fertilisers from place to place.
Certainly reduction in long distance
freights is a -welcome feature of the
Rajlway  Budget. This  reduction
stimulates producers and the move-
ment of these neeessary items from
surplus ureas of North to deficit
areas .: the South. It is heartening
to note that a special committee would
be set up to reveiw the freight
structure. As per Budget estimates,
tre gross receipts for the year 1955-
56 would be stepped up by Rs. 9.7
crores and thus it would be possible
to meet the working expenses and
other development works., ¥ is
gratifying to note that with the ob-
jeet of mitigating frequent railway
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[Shri Basappa Shetty.]
accident and ensuring safety and
security to the travelling public, one
crore of rupees have been set aside
to devise means of safety. From the
point of interests of trade and indus-
tries, shortage of transport seems to
have been keenly felt by the public
and in this connection I should like
to suggest that this problem can be
solved by encouraging private sect-
ors to increase productive capacity
of their concerns and assuring them
that the Central Government would
annually purchase definite number
of wagons and all that. As develop-
ment of economy of a country
depends mostly on transport facili-
ties, provision should be made in
the Budget for capital expenditure. I
am glad to note that a sum of Rs.
95.5 crores has been provided toward
capital expenditure in the current
year’s Budget and it is creditable
that this target has been achieved.
They have planned also to spend
Rs. 126.7 crores in the next year
also. This means that not only will
they achieve the target expenditure
but they will also spend Rs. 18 crores
over and above the target figure of
Rs. 400 crores of the Plan period.
Therefore, our hon.. Minister for
Railways richly deserves our cong-
ratulations on his reaching this
target figure before the period of
the First Five Year Plan expires.
In the Budget estimates, a sum of
Rs. 10 crores only has been provided
for construction of new lines. In
my opinion this is a very inadequate
sum for a sub-continent like India.
At this slow rate we cannot expect
rapid strides of development of
Railways. What is needed is a bold
policy of development and expan-
sion. We are very ‘happy to
note that you have attached great
importance to staff and labour wel-
fare. The cost of staff amounts to
Rs. 135:31 crores as against Rs. 126:27
crores in 1952-53. During the three
years 1952 to 1955, 24,000 quarters
have been completed and a provision
of nearly 10,000 quarters in the
Budget year of 1955-56 Ttas been

} provided. This shows what a subs-
t tantial contribution has been made

by the Railways towards the solution
of housing problems relating to staff
and labour. We are immensely
happy to see that you have provided
3 crores of rupees for passenger
amenities like improvement of lat-
rines, protected water supplies,
construction of third class waiting
halls, provision of bathing facilities,
improved lighting, etc. In addition
to these facilities they have thrown
open restaurant cars and  retiring
rooms hitherto available for upper
class passengers only, for use of all
classes of passengers. They have
provided a number of sleeping cars
for third class passengers on a num-
ber of trains and it is really a further
step in the progress of amenities
provided for common masses who are
our masters. To add to this 9,126
fans have been provided for the use

of third class passengers......

Mgr. DEPUTY CHAIRMAN: Let us
have your suggestions, Mr. Shetty.

We

Surr BASAPPA SHETTY:
the

want to show to what extent
Railways Minister has......

Mgr. DEPUTY CHAIRMAN: Time
is very short.

Suri BASAPPA SHETTY: To avoid
over-crowding in the lower classes,
you have introduced 136 new trains and
117 trains extended, To provide mini-
mum standard of amenities, special offi-
cers of the status of Deputy General
Managers are appointed to provide
minimum standard of amenities to
the travelling public. = This shows
that the discrimination and partial
treatment till now existing between
the upper and the lower class pas-
sengers is gradually disappearing and
all these factors go to prove that
the hon. Minister has begun to im-
plement the resolution on the
socialistic pattern of society as passed
at the Avadi Congress Sesslon and I
[ wish his sincere effort all success.

i i

V

|

i
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Lastly, I will be failing in my
duty 1f [ do not draw your earnest
and 1mmediate attention, to the most
important reguirement of my cousti-
tuency, that 1s to say the construction
of the rallway line between Xadur
and Saklaspur via Chikmagalore and
Mudigere. In the first year of this
Parliament, a deputation consisting
of important citizens of Mysore,
Chikmagalore and all the Members
of Parliament from Mpysore, including
the General Secretary of the Cong-
ress—Shri Maliah—waited upon you,
Sir, and represented to you......

Mr. DEPUTY CHAIRMAN: No, not
o me. You are addressing the Chaur,
Mr. Basappa Shetty.

.

Sur; BASAPPA SHETTY: Yes, Sir,
They waited on the hon. Minister for
Railways and afte. a full discussion
of the question for more than one
hour, the Chairman of the Raillway
Board and others were convinced of
the necessity and importance of this
line and the hon., Minister was
pleased to assure us that he would
try to include this line in the First
Five Year Plan itself. In case that
was not found possible, he promised
that he would definitely include this
line in the Second Five Year Plan.

They have now set up a special
officer to formulate the raillway plans
for the Second Five Year Plan and
the Railway Minister has stated 1n
his speech that the programme has
to be planned on a big scale to open
up new areas which so far have
remained without rail transport faci-
lities. My constituency comes under
this category. The policy of the
Indian Railway, I believe, is to give
top priority to under-developed and
hilly areas of the country. The
railway line I have proposed passes
through Malnad area which is very
backward economically and socially

T8mr1 H, P. BAKSENA: I suggest
that the rest of the speech be taken
as read.

834

‘ Surt BASAPPA SHETTY: But it
1s unfortunate that the survey of
this line 1s not included 1n the list
of proposed surveys for fresh lines
to be taken up 1n the Budget of
1955-56.  Probably by oversight, 1t
must have been omitted from this

lLst. Now on behalf of my consti~
tuency, I request the hon. Minister
for Railways t{o announce the mn-

clusion of this line in the list of the
surveys to be taken up shortly.
The people of my constituency are
how very anxiously looking at Delhi
w2240 a2t what the hon Munster Sor
Railways would say 1n this matter.
This 15 a question which has been
bending now for more than 35 years
and people have been ever since
baying railway cess in the fond hope
of getting this railway connection.
Actually this line was sanctioned by
the Mysore Government in the year
1926 when 1t was 1n their possession,
but later on 1t was abandoned owing
to difference of opinion as regards
the alighment Dbetween the Reve-
hue Department and the Engineering
Department. I need not repeat here
the previous history of this line, as
the hon. Minister I am sure, is al-
ready aware of it, and he is thorough-
ly posted with the detailed history of
it. My appeal to him now is to take
Up the survey work of the Kadur-
Saklaspur link along with other lines
and to kindly make the Authorities
Sonstruet this railway line in the
Second Five Year Plan. I know, the
Deputy Minister toured the Malnad
barts and he was presented with a
nuymber of addresses in  which the
Tnost important subject dealt with was
this connecting railway line between
Kadur and Saklaspur. In every one
of those addresses, that was the most
important subject referred to. The
Deputy Minister knows that and I
am sure he must have informed the
hon. Minister also about it. I am
sure he will not show any step-

Inotherly affection to this line but he

would remember and positively in-
l ¢lude this project in the Second Five
| Year Plan for execution.
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Mr. DEPUTY CHAIRMAN: Yes.

Surr BASAPPA SHETTY: Before
concluding my speech, I would like
1o say a few words regarding the ex-
Mpysore State Railway officers. The
question of these officers has not been,
I believe, considered fully, in accord-
ance with the agreements entered into
between the State Government and
the Central Government in regard to
the absorption of the existing staff. I
should like to say that the question of
their scales of pay, seniority and
gazetted ranks do not seem to have
been considered fully. I learn that
an ex-parte decision has been given
and even though those who had put
in eight to nine years of service in
gazetted ranks have been forced to
revert to Class III non-gazetted cadres,
who in the usual course under the
Government of Mysore, would have
risen to quite high ranks. The equali-
ty of status and of opportunities that
existed before the integration and as
guaranteed by our Constitution should
be extended to them also. I would
earnestly request the hon. Minister to
take up this question of the ex-Mysore
State Government Railway officers in
all seriousness and earnestness—it is
after all a small number—and review
the whole question threadbare and do
Justice to them.

With these few words, I resume my
geat.

Mr. DEPUTY CHAIRMAN: Dr.
Raghubir Sinh. You have to be very
brief please.

Dr. RAGHUBIR SINH (Madhya
Bharat): Yes, Sir, I know the fate of
Shri Kailash Bihari Lall.

Mr. Deputy Chairman, it is a
matter of genuine satisfaction that
Shri Lal Bahadur Shastri continues to
score firsts, and he has done so this
time also. It may be fiest a sequence
ot events or the logic of dates, but he
has been able to present to this House
the Explanatory Memorandum of the
Railway Budget in Hindi. He has
stolen a march over Shri Deshmukh
Dby a few days. It is a very satisfac-

tory matter. Very few persons know
and so many of us do not fully realise
the great effect, or rather the great
progress that Hindi is making as a
result of the use of the Devnagart
script on the railway stations and of
what is being done by the Railways in
this direction. Therefore, I say, we
are very grateful to Shri Lal Bahadur
Shastri in this respect.

It is a matter of genuine satisfaction
also to find that there has been all
round progress in the Railways. It
cannot be denied that the Railways
have turned the corner and now we
are on the eve of a great scheme of
further expansion. It is a matter of
real pleasure and of great satisfaction
to read in the speech of the hon.
Minister that the programme that is
going to be made in the Second Five
Year Plan is going to be on a big scale
not only to meet the needs of the
developing economy, but also to open
up new areas which so far have re-
mained without this transport facili-
ty. My only submission in this
connection would be that in making
these plans the Minister should not be
swayed by personal appeals, as have
been made many times in this House,
but we have got to see the picture of
the whole of India from a different
angle. The impression is that a few
personal appeals and real pulls do
definitely matter. But I would earnes-
tly request the hon. Minister that
instead of making a plan for a few
years only, let them make a master.
plan. Let them get such a master-
plan prepared. Let the Railway
Board then decide as to what the
railway map of India should look
like in the future, the picture being
more or less complete so far as the
opening up of all the new railway
lines are concerned. In that case we
will be able to draw up and plan out
the entire development of the Rail-
ways on right lines. In this connec-
tion T would like particularly to draw
the attention of the hon. Minister to
the fact that the development of our
Railways during the past few decades
has not at all, been on right lines
especially in those areas which were
former Indian States. There are
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routes and blatant gaps which have
got to be filled up and these should
be taken due note of in the new
planning. In this connection, I

4rm would like to bring to the
notice of the Railway Minister
two instances and I can

mention them with satisfaction be-
cause they do not relate to my own
State. Firstly, a railway line from
Jaipur to Sanganer and Toda Rai
Singh is being pushed on without any
definite idea as to where it is going to
be finally connected up. Secondly, in
the list of new lines that are to be
surveyed I find two lines, one from
Ajmer to Kotah and another rtom
Chitore to Kotah are proposed. Now,
this duplication in one area and the
consequent omission in certain other
areas is most certainly not very
advisable. Similarly, there is another
dead end which goes from Udaipur
to Mavli and then on to Bari Sadri.
Now, these loose ends and big gaps on
the lines must be connected up.

I am very much satisfied to find a
remark in this speech of the hon.
Minister that an effort is going to be
made for the proper linking up of
railway transport with inland water
transport. I personally feel that un-
less fullest use of inland water trans-
port is made, we will not be able to
do justice to the possibilities that are
available to us from these Railways.
It is a very well known thing, Sir,
that before the Railways came in,
much of our {transport was being
carried on the rivers and that is why
we find that in Northern India, as
well as in the South, many of the
big cities are all located on the banks
of big rivers. During the early years
of railway development in India a
definite effort was made to stop or
greatly discourage inland water trans-
port; but now we have got to reverse
that process and we must do it fully
and immediately. I do hope that the
hon. Railway Minister will particular-
ly look into this matter.

I think Shakespeare has written
somewhere—I think it is in Romeo
and Juliet—“What is there in a name”.
I believe our Railway Ministry does
not agree with the great poet and

that is why we are going back to what
is called the first, second and third
classes in our Railways. The renam-
ing is being thought of now. I have
no objection to their doing so but I
have only one appeal to make and
that is in respect of the passengers
who will now travel in the new second
class i.e., who will be ftravelling in
the old inter class. I find that while
the Railway Ministry is over kind or
is trying to be over kind to the third
class passengers, no attention is paid
to these poor inter class passengers.
I have got with me, a railway time
table in which there gre various rules
pubiished and [ find that the poor
inter class passengers are not entitled
to reserve any berths for themselves.
They are not entitled to any sleeping
accommodation. I believe, that things
would not have been so bad if one
clause had not ©been there. I will
read that particulat clause for the
benefit of hon. Members. It says:
“Once the reserved seat is provided at
the starting station, the passenger is
himself responsible for keeping the
seat for the rest of his journey”. You
can imagine, the terror of the inter
class passenger who has got to face
the on-rush of the passengers and
who does not know whether he is
going to lose his seat also once he has
been pointed out a seat. I do hope
that once the inter class is turned into
the second class, some of the advan-
tages that are given to the present day
second class passengers will be made
available to the future passengers of
that class also.

Finally, I have only one more thing
to mention. We are going on with
big plannings, making all sorts of
amenities and constructing big stations
etc. I have had the advantage of just
going into one of the new stations
which has been recently built. It
was by chance that I went there and
I found some very serious omissions
in the congfruction. I refer to the
newly built station of Mathura. I
went into the upper class waiting hall.
It is a very big hall but attached to it,
there is only one lavatory and there
too, there is no flush. There is only
one lonely commode. There is only
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one bath which has got no tap; there
is only one small iron tank from which
one can take some water. The hall is
50 big that it can accommodate a good
many persons. I ecan state this,
without any fear of contradiction that
the old first class waiting hall which
has now been dismantled, had two to
‘hree lavatories and the commodes
also were more. The condition that I
saw of all those lavatories there was
simply Thopeless I cannot imagine
the condition of the lonely lavatory
now, with a much more spacious hall.
In the old station building, they had
two aifferent hails; they had a separate
hall for the first class passengers and
a separate hall for the second class
passengers and there were a good
many lavaturies attached to each of
them, but now passengers of both of
them are grouped together into one
hall while the number of lavatories
has been reduced to just one. I can-
not imagine the condition of that lava-
tfory in the morning. I can, in this
connection, only repeat what once
somebody said very ably that the
crux of civilisation is to be seen from
the bath-rooms and lavatories. May
I hope that the Railway Ministry will
see that no such omissions happen in
future?

MRr. DEPUTY CHAIRMAN: Yes, Mr.
Akbar Ali Khan. Just five minutes.

SHRI AKBAR ALI KHAN:
Mr. Deputy Chairman, I stand
here to express my views regarding

the Budget that has been presented by
the Railway Minister. I do not share
the fear, the apprehension and the
distrust that has been expressed from
the side opposite. 1 say, in the short
period that we had to manage this
very big and important national in-
dustry, with all the difficulties. A
serious and honest endeavour has been
made by the Railway Ministry to im-
prove the conditions.

Now, as time is limited, I would
curtail my general observations but I
must say that in view of the tone in
which some of the Members from the
side opyosite have spoken particularly

)

trying to make fun of the socialistic
pattern or the other society that we
are shaping—that they must under-
stand that for hundred years we had
a certain wav in which we have
developed our Railway Department
and it has beea an efficient Depart-
ment. We mugt accept that during
the British regime also it was an effi-
cient Department. With all the diffi-
culties, we had to perform two very
important functions. One was to
indianise the Railway Administration.
You must remember that it was, more
or less, the monopoly of the Europeans.
We have done that and the other
Wi which wes  euerlly imporhend
was to see that the efficiency did not
suffer. T am glad to say that after
coming into Indian hands we can say
with satisfaction that efficiency has
not suffered. That is a great thing.
Now my hon. friends want the sala-
ries to be reduced; they want every-
thing to be done in such a drastic way.
I am sure human beings are human
beings. It is true that the Congress
Ministers have set an example of a
very limited salary but you cannot
expect all the highly technical persons
to accept reduced salaries. In the
light of that, I would say that the
high salaries that we are paying in
view of the highly technical require-
ments are perfectly justified and un-
less the whole society is tuned up to
sacrifice and inspired with all the
ideals which the Father of the Nation
preached, we will have fo recognise
that to maintain efficiency we will
have to keep up the high salaries in
this Department.

I am glad to see that this has been
a happy year from the point of view
of the happy relations that exist be-
tween labour and the Administration.
I am happy that some sense of realism
and adjustment has prevailed. In
future also both the Administration
and the labour leaders will have the
country first and try to adjust thelr
difficulties.

Now coming to a definite prorosal
of the Railway Minister, I must say Y
share the views of the learned friends

i
|
!
i
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who have opposed the increase of
fare in the first leg of 150 miles, whe-
ther it is passenger fare or whether
it is freight. I am sure there has
been some miscalculation or no pro-
per understanding of the affairs. If
the hon. the Railway Minister would
have given a little more thought to
this matter, I am sure he would not
have increased the fares regarding
the first 150 miles and regarding
small transactions and small freight.
Congressmen are second to none vis-
a-vis other parties to demand from
their own Government the legitimate
thing which they feel that the coun-
try needs and their conscience de-
mands. So I appeal to the Railway
Minister through you, Sir, to consider
this matter and to do away with the
first leg because three-legged race is
always a difficult race and as regards
the second leg and third leg as pro-
posed by the Ministry I have nothing
to say. But I feel that a lot has to
be done to develop and improve this
Department of Railways, but the top
priority must be given to guarantee
sitting accommodation to all third
class passengers.

Now, I think I had better pass on
for the moment to my local prob-
lems. Regarding that I have to say
something very definite. I won’'t take
you through facts and figures although
I have got the figures with me
because my time is limited. Further
it is not necessary because the Rail-
way Minister must be knowing them
- as the Railway Ministry is in posses-
sion of all these facts. When Hyder-
abad handed over the Administration
of its Railway to the Union, it was
financially as sound as any other first-
class Railway Administration in any
State or unit of the Indian Railway.
So, with that contribution that we
have made, we can expect from you
that full attention, sympathetic atten-
tion will be given to the needs and
requirements of that State.

Now, regarding the opening of new
lines certain proposals have been sub-
mitted to you through our Govern-
ment. We have also submitted a note
to you. I am sure those things are
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not only from a narrow patriotic
point of view but when we have given
those proposals, we have got the all-
India picture in our mind. Those are
our urgent demands. Those parts
have not been developed, I mean
particularly the Mahratta territory of
Hyderabad State of the districts which
will fall in the line that we have
suggested, namely, Jalna to Sholapur
and connection with Parlivaijnath line
touching Mominabad and Latur. It is
a long standing requirement of our
State. Now the other line is Rama-
gundam to Nizamabad where there is
coal and there is a huge scheme for
electricity and there is urgent need
for the industrial development and
economic progress of that part of the
country. Now apart from that I have
got also to say that somehow or other
—I know it is not intentional but
pPossibly inadvertent—the treatment
that the Central Government has
given to Hyderabad in matters of
wagon and in treating the Hyderabad
Railway Officers and similar other
things, has led to the feeling that the
Railway Authorities are giving a step-
motherly treatment to Hyderabad
officers. I won’t go to the extent of
saying that Sholapur, Jhansi and all
other places have been treated very
liberally at the cost of Hyderabad. If
any unit has not been properly treat-
ed it is Hyderabad. I will not quote
those huge figures because the time is
short and so I will not go into
them. The unequal treatment of our
railway officers after integration de-
serves very careful and first considera-
tion at the hands of the Railway
Ministry and Railway Authorities.

Surr LAL BAHADUR: There are
other States who compete with you,
maybe they are joining hands with
you.

Serr AKBAR ALI KHAN: It is
natural that all aggrieved persons
should make a common cause; let
justice be done. One thing I want
specifically to mention. Oil industry
is our main industry and on account
of the bottleneck of wagons which
have not been supplied to us it has
suffered considerably. In the light of
that also I would appeal through you



843 Budget (Railways), 1955-56—[ RAJYA SABHA ] General Discussion 844

[Shri Akbar Ali Khan.]

to the Railway Ministry to come out
immediately and see that at least next
year when we or somebody from
Hyderabad, whoever may be here,
when he stands up in this House he
will be in a position to say: Yes, the
urgency to which attention had been
drawn has been looked into by the
Railway Administration, and justice
meted out.

Now, before I sit down I must also
draw attention to the fact that so far
as the yards and godowns at Secun-
derabad and Hyderabad are concerned,
there is a great difficulty there, a
great bottleneck there to development
in trade. They are not as spacious
as the trade and importance of these
places require.

So in view of what I have stated, in
respect of the opening of the new
railway lines, the providing of more
wagons and giving of other facilities
I hope that the Railway Minister will
give his fullest consideration to these
- demands, other development works,
and wurgent regquirements of the
Hyderabad State.

Mgr. DEPUTY CHAIRMAN: Yes, Dr.
Variava. Just five minutes.

Dr. D. H. VARIAVA: Mr. Deputy
Chairman, I must say that the facili-
ties that we are now getting on the
railway are really very pleasant. I
have been travelling in many places
and I find that water supply, extension
of platforms, shelters for third class
passengers, courtesy of the staff and
cleaning of the compartments are cer-
tainly very good and are very hearten-
ing. The only thing that I would
suggest is that in our compartments I
think the door fasteners are rather
loose and a lot of dust comes in but T
am sure that the Department will see
to it that the doors are made more
tight so that little dust comes in. It
is only in the air-conditioned compart-
ment that we are free of dust but in
other compartments in spite of closing
both the windows dust comes in very
much. So if this can be done I think
that will be a great boon to the
second class passengers.

Another thing is that just now to
abolish all the classes as my friend

- just suggested, I think, is not feasible.

I think it has been tried and it has
been scrapped. Things can be made
more equal by providing more facili-
ties to third class passengers, and it is
being done and I must congratulate
our Minister for paying more attention
to the third class passengers.

Now I will come to the question of
Saurashtra. Now in Saurashtra there
is not a single broad gauge railway
line. You know, that Saurashtra is
industrially now advancing very much
and now if we have a broad gauge
railway between Bhavnagar and Tara-
pore and Rajkot then it will be creat-
ing facilities for transport of goods
from one place to another and will
save a great deal in what is called
haulage charges. I must say that
there was some difference among, I
think, Saurashtrians about this
Bhavnagar-Tarapore-Rajkot broad
gauge railway and for that the en-
gineering survey proposal is held up
for the Bhavnagar-Tarapore line. But
I say that both these questions should
be taken up and the engineering sur-
vey proposal for the line should be
taken up now and not postponed till
this question is settled.so that as soon
as this question is settled the work
can begin.

Now this broad gauge alignment
need hardly be emphasised to the
Government. Not only the people re-

siding in Saurashtra and Gujrat but
also people of far off States like
Bengal, Bihar, Assam will greatly
benefit by the construction of this
broad gauge line in Saurashtra. At
present salt about three lakh tons is
being exported out of Saurashtra to
Zone No. 8 by sea-cum-rail route
which greatly enhances the cost to
the consumers there. Zone No. 8
comprises Uttar Pradesh, West Bengal,
North Bihar,
Assam, Manipur, Tripura, Bhutan and
Nepal.
by sea-cum-rail route is Rs. 58 and
it will be only Rs. 38 per ton if it is
moved by the broad gauge railway so
that there will be a saving of Rs. 20

South Bihar, Sikkim, -

The present freight per ton

e
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per ton in freight and there will be a |
saving of Rs. 60 lakhs to the consum-
ers of sa' in this Zone No. 8. The
Railways too will be greatly benefited
in the haulage of coal for the Gondal
region of Western Railway. About
5,67,000 tons of coal are being brought
into Saurashtra every year by circui-
tous rouies due to Dbottlenecks at
Sabarmati and Viramgam. In the year
1952-53 alone, the Railways were com-
pelled to import about 81,000 tons of
coal by sea-cum-rail route at an extra ‘
cost of Rs. 22 lakhs. The question of
linking Saurashtra with the rest of
India by a broad gauge connection be-
comes more urgent when we find that
the Railway would have saved Rs. 1:28
crores. Had there been a broad gauge
link, this extra amount could have been |
saved. The present freight for coal
per ton by circuitous routes comes to
Rs. 57-8-0 while it will be only
Rs. 22-8.0 per ton which means a
saving of Rs. 35 per ton. Thus the
railway will be able to save Rs. 30
lakhs annually in coal alone even if
we do not take into account the huge
saving in coal to industries in Saurash-
tra whose requirement in coal is fast
increasing due to rapid development
there. The textile and other indus-
tries are making great headway in
Saurashtra and it will help the trans-
port of these things from Saurashtra.
By this Bhavnagar-Tarapore-Rajkot
link Ahmedabad will brought nearer
than Bombay. Ahmedabad is a
leading textile centre in India which
consumes as many as 3 lakh bales of
imported cotton from Egypt, Africa
and U.S.A. and exports cotton piece-
goods to the order of 1% lakh bales
every year, not to mention an annual
export of 75,000 bales of cotton waste.
The Ahmedabad textile industry would
thus be saving Rs. 30 lakhs annually
in freight charges, in the import of
raw materials and export of finished
goods, cotton waste ete. So I want to
impress upon the Railway Minister |
that this broad gauge railway does not '
comprise more than altogether about }
125 miles. The Tarapore-Bhavnagar |
link is 75 miles of which a major |

|

|

portion is in the Bombay State and

only 25 miles in Saurashtra. If we
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just link up Rajkot by broad gauge
with Bombay, then it would not come
to more than 70 miles and I hope
these things will be taken up as early
as possible so that this difference of
opinion can be removed. It will
benefit not only Saurashtra but other
States also. With these words 1
support the Budget.

Mr. DEPUTY CHAIRMAN: I be-
lieve we are sitting till six. The
House is agreeable.

(No hon. Member dissented.)

Sarr J. S. BISHT: There is only one
point. There is a party meeting at
5 o’clock on the General Budget.

Mr. DEPUTY CHAIRMAN: You
have to forego one or the other. That
is why I asked the opinion of the
House. Now, Mr. Sekhar.

SuHrt N. C. SEKHAR (Travancore-
Cochin): Sir, we were allowed one
hour and......

Mr. DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta has taken 55 minutes,
I think. Anyhow, go on. Let us not
waste time,

Sur1 N. C. SEKHAR: Sir, first of
all, I do share the views expressed by
most of our hon. Members regarding
the increase in fares and freights. Our
friend Mr. Rajagopal Naidu has al-
ready explained how it would affect

short distance passengers who are
comprised of the common people,
mostly peasants and small traders.

Also the increase in freight, particular-
ly, the surcharge of 12} per cent. on
smalls is going to affect the small in-
dustrialists. For instance, in our part
of the country, there is the handloom
industry. It is a very very small in-
dustry run by small owners who send
their consignments to Calcutta, Delhi,
Bombay and other distant markets.
Of course, they cannot send these
consignments in wagon loads; they
send only small consignments some-
times below 20 maunds, sometimes 20
maunds. If the Railway is going to
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increase the levy by 12% per cent.

surcharge, certainly the industry is
going to suffer because already the
price of handloom goods has fallen

very steeply and proportionately the
price of yarn has not fallen. Under
these circumstances this freight in-
crease is certainly going to tell very
heavily upon such small industries and
small businessmen. Similarly there
are small traders who send consign-
ments of pepper and coconuts from
Vadagara and Calicut to Ernakulam
and other markets nearby and they
will also be affected by this increase
in freight. Even though the Minister
can justify by saying that it will ac-
crue only a small amount of money to
the railway revenue, it will affect a
large number of our common people,
particularly businessmen and culti-
vators.

Then in the matter of increase in
fares, it is divided into three 1legs.
One is made to stand on three legs;
that is how we are going to limp. We
are fwo-legged animals and now we
are going to stand on three legs with
one hand of ours bending and touch-
ing the earth making into a third leg.
That is how we will stand on three
legs. That means we are going to
bend the spinal cord of the peasants
and cultivators and the small traders
who are the hope of our country.
Even the railway is a part and parcel
of the general economy of India and
it should be looked at from this point
of view. That is why it is criticised
in a way not liked by the Budget-
makers because it is so framed as to
benefit the big monopolists who are
given greater concessions than the
ordinary people who actually require
such concessions. The poor people
are not going to get any concession or
amelioration at the hands of this
Government,

Then, the whole policy inlaid in this
Budget is as usual. The Government
is putting the heavy burden of taxa-
tion upon the common man while at
the same time giving tax concessions

to those people who are in a position
to pay more taxes. 1 remember now
how a correspondent—with the pen
name of Touchstone—of the Hindus-
tan Times characterised this Budget.
He said, “It is a bag of tricks” and I
fully agree with him, because it is a
trick against the common people
while it is a boon to those who are in
a position to pay more to the State
exchequer. And that is what is being
done in the General Budget also as
we understand it from the speech by
the Finance Minister in the other
House.

Then the Minister has tried to make
out that they have been giving more
and more amenities to the labour as
well as to the passengers. With re-
gard to the labour, my friend said
that the relationship between labour

and the Department is very very
satisfactory. But let the Railway
Board or the Ministry count the

number of representations made by
each category of the employees in the
railway. Here, in front of me there
are a number of copies of the re-
presentations made before the Minis-
try. I do not want to describe those
things, but what is the case of the
ticket examiners? You have, of
course, given some concession with
regard to the ticket examiners on the
Southern Railway. But what is their
lot after all on an all-India scale?
They complain that no quarters are
provided to them; at the same time,
the rent allowance so far given to
them was withdrawn from those who
have reached the rate of Rs. 100 per
month or so. Why such discrimina-
tion is made against such category?
What is the difficulty for the Depart-
ment to provide quarters to these
ticket examiners who form a big part
of railway employees. They have
their own complaints. So, the case
of the ticket examiners should be
considered by the Ministry, parti-
cularly their complaint is that they
are not being made ‘essential staff’
whereas all the others are made part
and parcel of the essential staff. At
the same time, the service rendered
by the ticket examiners seems to be
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very essential. Particularly, you ask
these ticket examiners to go about in
a special squad to find out whether
ticketless travellers are there in the
train; and also to find out whether
the other ticket examiners pocket the
money without issuing tickets, after
taking the money from the ticketless
travellers or account for it. This is
the kind of work done by these peo-
ple. And those squads who have
worked and who have been working
on the Southern Railway were given
some concession of Rs. 30 or Rs. 40
extra pay. Now, that is withheld,
ang dhe aase i pandine e dhe Madras
High Court. Why this trouble, I am
asking whether the lot of the workers
is being improved at the hands of the
Ministry or at the hands of the Rail-
way Board.

The second thing is with regard to
the question of confirmation. From
the particulars given in the Railway
Board’s Administration report, it is
seen that something about 90,000
temporary employees are yet to be
confirmed by the Ministry and their
service varies from not less than eight
years. They have got eight years and
more service. Such vast number of
employees are still waiting to be
confirmed and they have made
several representations to the Rail-
way Board, but instead of taking
their representations into considera-
tion they have been put into cold
storage.

*

Another question relates to
“selection” and “non-selection” posts.
In regard to non-selection posts, the
employees were given to understand
that no selection will be made.
Rather according to the existing sys-
tem or the system which existed then,
promotion would be given on the
basis of seniority. Now, individual
Railways were asked—or whether, it
is a fact or not—but selection is being
made from ‘non-selection posts”.
That is a very serious complaint.
That is a just complaint worthy of
consideration. (Time bell rings).
After all, the combined seniority list
and such lists are there.

Then, there is another ccmplaint
from certain category of workers.
Then there is the staff benefit fund.
In this respect there has been cur-
tailment of privileges. Here in the
reports as well as in the Budget
speech which the Minister has made,
medical concessions and privileges and
those things have been mentioned.
But the actual experience is different.
For example, you go to Calicut,
Shoranur, Trivandrum and Quilon.
You will find no essential medicine
there which is needed by the sick
men. Every hospital, so far as I
&now, 15 n  want of medicrnes. S0,
why the Department is taking such
an inhuman attitude in not supplying
necessary medicines to these hospit-
als? As a consequence of this, these
railway employees have to go to out-
side doctors for getting treatment.
Now, they have started to demand
that instead of these useless hospi-
tals and dispensaries, let the Railway
Ministry pay them medical allow-
ance, so that they may go to private
doctors for proper treatment. Ano-
ther discrimination is that while they
are allowed to take their wife and

children ..... (time bell rings)...... the
father or mother is not allowed
to get medicine for the reason

that the father and mother are not
his wife and children. So, this dis-
crimination is certainly not justified.
Such complaints are there. I have to
state some more points. }

Mgr. DEPUTY CHAIRMAN: It is
time, Mr. Sekhar, You have taken
your time. Ten minutes are over.

Surr N. C. SEKHAR: I warnt to say
something about the Quilon-Shencot-
ta and Quilon-Trivandrum line. On
2nd September 1954, I asked a ques-
tion regarding the remodelling of
stations and platforms. Then the
Deputy Minister replied in such an
attitude. This is the reply:—

“Apparently the hon. Member is
referring to the remodelling of sta-
tions with a view to provide
passenger amenities. Such ameni-
ties are provided on a programmed
basis on all sections including the
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Shencotta-Quilon and Quilon-Tri-
vandrum sections.”

But, I have examined the whole re-
port in which no mention has been
made as to what they have done on
the question of re-modelling these
stations and platforms. That line is
badly in need of re-modelling and
raising of platforms and lengthening
of platforms on which the Railway
Ministry has not so far taken any
action. Even I say that they are not
going to take any action in the near
future. I am asking whether the
Ministry is going to take up this
question as early as possible?

(Time bell rings.)

Mr. DEPUTY CHAIRMAN: Yes,
all right Mr. Sekhar. Time is over.
Sardar Budh Singh.
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tTranslation in Devanagari Script.



859 Budget (Railways), 1955-56—[ RAJYA SABHA ] General Discussion 860

[orqm, ga Twel

tatre gEw =gt A & dtew
g8 aftw F& P& g AWH g
afed fx swt fooid w7 @ fadt &
F¢t @er gon g Aew IAB (Wl tgwWT
R g fiv o Tgm g % 4 g9 aw
. % wEHE ®¢ 1% d@d # 99 W SO
wEva g & st Teww e g &
ST # awg @ g o wE  #
THa g ar &, anet gew feww P
¢, o gEmr g Pwn, omd gwE
§9T F1, TH TS (@0 ATH TS AITIN
¥ dfew uw ¢@d aEa o @@ <5, 0
e aar q% omet of, ag 9 @ @g G
@ @ A gER w @ ok AT @EA
TAg W, TR @ At dEE A ||
1 2 g TEd o P e @ wrataes

s ate wrgren 7 ot 7w e | Wl @
e Pagr Tgwr W | 3w a9 T AW
ot Peremat ® a= €, g o wiw T
asd,  Faits gd @b qpd & fw
T, gAN Gew § Fgl ¢ad AT § 2
FHA qEe ordfial FT IR T@ AW LA
¥ fF o wemale @ AR q% @Ee
weh w7 # 1 g o g o 4@
g & 1 tmd tatrey agw @ 3w w7 |

ot 5 gud aR el gl @ w A
am w1 @t & s, arfead
g sah, Al sud oF @ 53 w
Te g aEw aits ol T g W o
7z Wt A ot wwt & Paw woen @
W Fed § wp wEw A ¢ el
Pt oew wgd & T g wEwH @
At g Tt &, ded 9w @« 0%
¢, q7w 0% &, qeH B AW AFES 0

T2 gEdl At a8 AueAt oTE ® ST
T @ gF 99 9% 1% @ AT we,
TEY 1 TgwET B fod FiEme &t
A TAAH T FYE, gETAR T T A
S aer Prgree oA & | IES e
Ftaen &, algr &, et ¢ ol w3
fear 21 Fadt e & at o v
garn Wi & A9 § Ts am @ Tt
S a gq Saar T gwd & ent
IHE §AR Aew F Al feegwmem @t
TET T FEG g FH & F A A
% qilt 7gt Paw A, gated o &
F IETT &1 ZW g AWt B Am
mr  JET amar P% omw awt a) Ao
ot qgt T & T e omes Tyt



861 Budget (Railways), 1955-56—[ 1 MARCH 1955 1 General Discussion

e dmd | owaw g A
AP F AT A | gEd ow o
P =1 wlaen a Tgen & o g
Prard oms @ afeer &1 wwy ot
e feram & o wiwe g e &
ik @ TAW wEAW gEEE Aew  §,
TAF! T A AL qEA | ATER I
F8 gF@ § 99 gAd A @’ gew A
alw @7 F A F Tedr & 1w
Btz v 7w d A & T F gEw omgh
TAM  EG FAA@ W | AR FE
gigEnt 78 ¢ Mw Feh @ w
g gl Yoo o | 98 v g &
it s Gty giud & IW e 8
ATH T TG TEA I I TAA A8 0
Faits g1 fagwr & @t @ T e
&h & 1| FoEl g @t gawa ol
e # 7w @ fad emrehww @ Tad,
toowe @ Tod, fevw 2 fod, T
R ww & T2t @ g guEy IR
g

d ot tefe www & @y awe
T g T% o qgl aeh @ g |
ary tow wam & F9 & wwr E aw e
&g o g U6 Tead gwar | g

3
a3

a‘é@aﬂm#lgﬁaﬁg‘wﬁ
¥ = {od Tabaey ame =t g ab @
TET TAE & ol a8 FHiAW angw & )

ware 9 awt @ sEw Ted,  twa
Tged @1 giad F1 ECd T & | T 9B
qgg wve & dar 0% aer & P ol
Gﬂﬁ"ﬁ’:

262

T glaa ® TRl T anew g @,
mere @ dom gwHw e @
dfes 0% A & a8 Fe g g b=
ot gt tewn s & ol @@ @
A TF 3¢ YT A @i ge a9
T 1 4% | ¥ e qEEEHE A
T @ o ANt it gmwse tear S
gEar & ok 9 NEETT 9 gF A & |
att bz & Tw artaw o 7 & = s
P € w9 | omd qgT @EERw Twe
Farar, gt Teawa ot &F atew Peaen
IgER AW TER G AT @ g &,
TE WY g @ § aik gEd o agem
¢ gatwn et qr & Pewn agen

Tt At |

Teqet ¥t Tl o @ gowr =3
TAET T & | @ s R o, a9t gwa
@i, g 1 o 9@ AMQ | FAH AH
g P aet @it @t @ T qEiEew
Frdy & | A ot Tl aew & of

T & afww 7 gt w8 @ adfw @
g b mgeat wTe @@l oAl

1



863 Budget (Railways), 1955-56—[ RAJYA SABHA 1 General Discussion t€4

[eegr g Tel

A Tt SAEE, AE ot W W AW
fer & | o S® 9w o% @@ e
T R gwd, @iACER  (gwNa ag
FRHFT A A AT HIH T G99 &
T g% T% etwi, T ok T 1
_ FEfead agt W T g | A s
¢ % o, o & fiw 57 T we &
it avgs & Al gt Wi '@t o
gl g | geEs 1 Teww @ Tad 3w
foer o1 gaom @oa deg wwd &
¥R FIYAR T I, TEES & A g
fewett ol Tergmam Wt wraw & ot w2
gt W Fww ¢, getun {od P
wET # wied Tw 9wl ey wEe g
atafeew faew &, feww 2 oo 4,
@t @ oW F & 4@, 9 ued o
Tt atew o ]

Mgr, DEPUTY CHAIRMAN: Yes
Mr. B. K. Mukerjee,
SHRrI B. K. MUKERJEE: Sir, if the

time-limit is five minutes, I think I
should thank you very much and re-
" sume my seat, because others are very
anxious to speak about their own
grievances. And let them speak.

MRr. DEPUTY
right, thank you.

CHAIRMAN: Al

Surr K. C. KARUMBAYA (Ajmer
-ang Coorg): Mr. Deputy Chairman, I
cerngratulate the hon. Railway Minis-
ter for the progressive Budget which
he has presented to the Housge. To
avoid repetition and to save time, I
do not want to go into the details of
the Budget. I have got only one or
two suggestions to make.

Ours, is a Welfare State, and our
goal is a socialistic pattern of society.
And, therefore, I want to give a sug-
gestion that all the classes in the Rail-
ways must go. There must be only
one class., That is my suggestion.
And my other suggestion is this. You
will agree that a major portion of the
railway receipts comes from the poor

agriculturists who have  uneconomic
holdings, and it is they who contribute
the most. And the rate is enhanced
for them—for short distances. What-
ever the increase may be whether in
pies or annas or rupees, it is a big
thing for them. In a Welfare State,
in which our goal is a socialistic pat-
tern of society, to charge that class
of people who are poor and backward,
and who contribute the most to the
exchequer, I think, that is not in con-
formity with our goal. 8o, I request
the hon. Minister to think seriously
over that increase and see whether he
can do anything in the matter.

And now, I will give to the hon.
Members a piece of very surprising
news. I come from Coorg. Coorg is
the only State in India which has not
been connected with  other parts of
the Union by Railways. There is no
railway line. Probably, 70 to 80 per
cent. of the peopls there have not
seen a train. They do not know what
a railway line is. And, in agricul-
tural produce it is a  surplus State.
It has a rich forest which yields about
Rs. 50 to 60 lakhs per year to the
Government exchequer. And educa-
tionally probably it is very much
advanced. It is second to Travan-
core-Cochin. And its administration
is very good and is praised by all. And.
even then it has not got a railway
line. I must say it has been given a
step-motherly treatment.

Sur1 KAILASH BIHARI LALL:
Then you would be deprived of food.

Surr K. C. KARUMBAYA: I say, it
is a surplus State. We on the contrary
export things from there, We
export lot of timber, lot of coffee, lot
of cardamon, and so many other
things. And the question of having a
railway line through Coorg has been
before the Government of India pro-
bably for the last 50 years or so.
Mercara is the capital of Coorg, and
the distance from Coorg to Manga-
lore. the nearest sea-port or the rail-
way station, is 80 miles. In this con-
nection, I have tried to see the hon

'
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Railway Minister also he is not here
now. But in the next Five Year
Plan alsoc no mention has been made
about this matter. I think this is an
old demand and serious attention
must., therefore, be given fo it in the
next Five Year Plan. In fact, I want
the hon. Minister to make a statement
on the floor of this House to this
effect. I suggest that this should at
least be included in the next Five
Year Plan. 1 do not want {o take
any more time of the House, but I
again cougrafulate the hon. Minister
for this Budget.

SHRimATI  LILAVATI MUNSHI
{Bombay): Mr. Deputy Chairman,
allow me to welcome the Budget and
congratulate the  Minister for some
good things that he has provided in
this Budget. There are many good
amenities that he has provided. They
are the good points of the Budget.
Amenities like rest homes for the
workers, return tickets, medical faci-
lities for the workers, and one-anna
platform tickets, efc., have heen pro-
vided in this Budget. And passen-
ger amenities also—sleeping coaches,
new type of retiring rooms, are
some of the good features of the
budget.

Sir, I wanteq to touch on a
number of points in this Budget, but
as the time is short the point 1
wanted to mention last, I shall deal
with first, and that is about catering
in which I am very much interested.
In the morning it was stated by the
Chairman that the Minister was
going to reply only tfomorrow, but
his reply has come in the middle, and,
therefore, his replies could not cover
the points I have to urge. It was
pointed out that two Committees
were appointed, but only one report
was put on the Table, to which many
hon. Members have referred. We do
not know anything about the other
Committee. We only heard about it
in the press, but at least no woman
was associated with it on a vital sub-
Ject like catering.

866

Sur1 H, P. SAKSENA: No man and
no woman.

SHRIMATI LILAVATI MUNSHI:
Still a woman should have been there.
The hon. Minister must know that
we are very much vitally concerned
with it. Personally speaking I, being
connected with the All India Women’s
Food Council, am very interested
in this subject. We are ty-
ing to give good, nutritious and healthy
food to people at cheap rates and we
are doing propaganda for it. When
Mr. Gopalaswami Ayyangar was alive
and even when our organisation was
very young—the organisation was
just then started—he gave us one
dining car and it is now running
between Delhi and Madras with the
Janata Express. After that we have
not made any progress. 1 wrote {o
the Minister on the subject a long
letter a few months back, saying that
we should be able to handle 20 sta-
tions in a few months’ time as we have
now started a catering college where
we are giving training in catering and
that one batch will be coming out iu
the month of April. We would like to
set an example in catering and we
would show whether it could be done
fruitfully. We have heard in this
House that the Government is losing
about Rs. 5 lakhs on catering. If they
gave so much money to us, we. could
do it much better than what they are
doing, but we are not asking them for
money.

Dr. Surimatt SEETA PARMA-
NAND: The loss is not Rs. 5 lakhs
but Rs. 10 to 12 lakhs.

SHRIMATI LILAVATI MUNSHI:
We are only asking you for refresh-
ment rooms on stations and we are
confident that we shall run the cater-
ing without any deficit, but the hon.
Minister has not much time to think
over this matter. At least the Deputy
Minister for Railways just talks about
it, but not the Railway Minister.
Probably he is a very shy man or is
very shy of women, or probably he
thinks that we are going to ask him
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for money. Whatever be the reason,
I was not able to create any interest
in pim in this subject, as much in-
terest as he has In Departmental
catering or in  contractors. We do
not claim that we are perfect, because
Wwe are a new organisation, but at
least give us a chance. We are an
organjsation  which  works on no
profit basis. Whatever profit is there
it goes to good causes, e.g.,, for wel-
fare schemes or in supporting good
causes. Here there is no personal
gain for anyone. Whatever profit we
get is either ploughed back or it goes
4ot mation-buillding activities. In-
stead of encouraging such an orga-
nisation, you just bent upon having
Departmental catering in which you
are losing money or having contrac-
tors about whom everyone is speak-
ing so badly. From the point of
view of the price factor, with us
people are going to gain. From all
these points of view, I  don’t know
why this point has not been consider-
ed.

(Shri Lal Bahadur entered the
Chamber).

Mgr. DEPUTY CHAIRMAN: The
charge against you is that you are
vhy of women.

Surt H P. SAKSENA: The hon.
WMember is misinformed cn the shy-
pess of the hon. Minister for women.

Surivamt  LILAVATI MUNSHI:
If he says so, I will accept it.

sur! AKBAR ALI KHAN: He is
shy of the Annapoornas.

SHR1 LAL BAHADUR: That is not
n fact.

sufiriaart  LILAVATY MOUNSHI
t don’t think he is shy of the Anna.
poornas, but as I said, he is shy of

women. Here, we are a kind of wel!
fare organisation, even a registered
body, wedded to  charitable objects.
At least a Welfare State hke ours
should encourage us by associating
us in meetings where they discuss
these matters, and encourage us by
gving some scope {0 us here and
there. Of course, we have some
scope. Mr. Gopalaswami Ayyangar
gave us a dining car and now two
stations, Lucknow and Ghaziabad are
given to us. As I said, we are now
running a college of catering. I read
the other day in the papers that the
Railway Department also was going
o mun 2 wdening wllrgr., Bk e
we are already running a ccollege.
One of the Government Departments
also is behind it. We are as much
of the Government as any of the
Departments and yet an indepen-
dent body bringing our own outlook
to bear on the subject. So, you
have a double advantage in helping
us in this mafter. As you are al-
ready looking at the watch, I do not
want to dilate upon this subject, and
I hope that the hon. Minister will
give thought to the matter that I
have raised.

The other point is about the in-
crease in rates on the first leg
of the three legs mentioned. There
has been unanimous rejection of this,
and if our Government is a democratic
Government, then they should con-
sider the unanimous view expressed
here, not only by one party but all the
others, and should not increase the
rate. It has been made out
that ninety per «cent. of the
{ravelling public travel less than
30 miles and only 10 per cent.
travel longer distances. Now, for the
first 150 miles there is an increase in
the rates. For the second 150 miles,
there is no increase, but if somebody
travels beyond 300 miles, there is a
decrease. But only 10 per cent. of
the people travel this distance. So,
there is really no concession, It is all
illusory. The word “illusory” is not
mine. I think that Dr. Kane used it.
But I think it is so.
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The report is that the Railways
run as a good business concern—I
have no doubt about it—but then

what is the difference between a pri-
vate capitalist and the Railways De-
partment if we are only going to run
for profit? Besides we have profits.
We have Rs. 7 crores or so surplus
this year and as passenfers are in-
creasing and freight also i3 increas-
ing, we are automatically going to
have more and more profits. So I
don't think that the  hon. Minister
should enhance the rales and hit the
poor man who is likely to suffer
most by this. Really speaking one
hon. Member made out the pont
that it is really Rs. 12 crores because
Rs. b crores more v.e have taken in
the Reserve Account. So our net
surplus is not Rs. 7 crores but it is
really Rs, 12 crores. 1 can under-
stand that if we were losing the
money or if have a deficit then cer-
tainly there is case for increase, but
when we are not losing, then I don’t
think there is any case for it.

Then there is a point about classi-
fidation. 'There are many frequent
changes in the  classification but I
wonder what will happenn to the
second class of the Members of this
House. Are they going to be pre-
moted to first class?

AN Hon. MEMBER: Yes.

SHriMATI LILAVATI MUNSHI:
You are quite sure of it?
That is again illusory, Because

that illusion is that you ate going to
be raised to first class ang so pro-
bably the Members are not raising
any objections but these frequent
changes are rather confusing.

Then I would like
cleanliness in the bath-rooms
because I am a frequent traveller
and almost every fourth day I travel
from one place to another. The

to say about

cleanliness of the bath-rooms and
the compartments must improve.
Although often I  travel as Gover:
nor's wife and so they see to it that
my compartment is kept clean, even
then I find it is not upto the mark.
Last time I was going from Madras to
Madurai when I was not travelling as
Governor’s wife. There was only one
second class compartment and there
were 5 children and two ladies in the
compartment myself as the third and I
did not know what to do about the
bath-room. Of course, they were good
women I have no complaint about their
behaviour—but the fact is that about
the cleanliness of bath-room. Now they
are getting improved, but still there is
room for further improvement, One
more point about lights and latches.
Only the other day, I cut my finger
and I was suffering for a month
because a window fell down. These
are small things but these are
the things which requirz to be look-
ed into. As it is you have been very
lenient to me and I don’t want to
take any more of the time of the
House.

Dr. D. H.
Women’s

VARIAVA: Wwill the
Council cater for vegeta-

rians only or for non-vegetarians
also?
SHRIMATI LILAVATI MUNSHI:

Wherever we have kitchens for both,
we will cater for both. Where we
don’t have facilities, then we will
cater only for vegetarians, but we
have no compunction in catering for
non-vegetarians.

Sart RAJENDRA PRATAP SINHA
(Bihar): Sir, I am grateful to yout
for giving me this opportunity tc
speak today. The Railway Minister
has presented to us a Railway Bud-
get which I regard is like a sugar-
coated pHl. We  have to swallow
many bitter things under the camou-
flage of concessions and reliefs—conr-
cession in rates on the one hand and
increasing Budget surpluses on the
other. The hon. Minister has given
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a very rosy picture of the Improve-
ments achieved in the matter of net
revenue and surpluses but the dis-
quieting feature is the mounfing in-
crease in the working expenses. The
country is entitled to ask whether
the biggest national undertaking—I
mean, the Railways, are running efli-
ciently and on sound financial basis.
Railways are a challenge to the State
and i*s capacity to manage industrial
undertakings efficiently. The Rail-
ways should set up standards for effi-
cient management and as a commer-
cial undertaking, they must justify
their existence on a profitable basis
and lastly, as a utility concern, they
must provide service at reasonable
cost.

Greater earnings and greater sur-
pluses are no indication that the
Railways are opdrating efficiently.
My other friends have dealt with in
delail the point as to  whether the
Railways are running efficiently or
not. So far, financially speaking, we
find that the operating ratio is going
up steeply year by year. This shows
that the output and efficiency are not
keeping pace with the rise in the
cost of operation. But the operating
ratio is not a very correct test to
judge the efficiency of the Railways I

" have drawn an index which I will
submit to you for your consideration.
The real test for the efficient work-
ing is the ton mile carried by every
wagon which is on the lines, so far
as goods traffic is concerned. This
means that a rise in the index will
indicate efficiency on the part of the
staff and management; in other
words, with the same wages, more
goods are being handled by every
wagon. The volume of traffic as
given by the ton miles operated from
year to year is increasing but that is
a poor indicator. The real index is
the ton-mile per wagon which shows
a declining trend. In 1951-52 accord-

. ing to me, it is 1,82,000; in 1952-53

it is 1,75,000; and in  1953-54 it is
1.72,000, This indicates that in 365

days one wagon carried 10,000 tons of
load in 1953-54—one mile only less as
compared to 1951-52. My hon.
friends have referred in detail to
other points hy which the inefficiency
of the Rallways is proved. I would
appeal to the hon. Railway Minister
that he shoulq give his attention and
see that the technical efficiency is
improved and brought on par with
the other industrial undertakings in
this country. I know that my hon.
friend is a silent but solid worker.
[ am sure that if only he gives his
attention to it, matters. will improve.

Then my hon. friend the Deputy
Minister said that the rehabilitation
programme had been completed and
the bottle-necks had been removed in
the matter of transport. He said
that we had embarked on a period of
expansion. I  don’t know how he
justifies his claim. I know that the
Planning Commission hag anticipated
that an increase of 10 per cent. over
the freight traffic was needed at the
end of the Plan period to meet the
increased demands on the rail traffic
and they thought that with the com-
pletion of the rehabilitation pro-
gramme, the Railways would be abie
to meet the entire demand made on
them. 1 will draw the attention of
the Railway Minister to {he report
submitted by his Ministry and I will
read out only one sentence of it. On
page 19 Chapter III they say:

“The demands for the movement
of goods continued generally to be
in excess of wagon supplies and in
some cases also in  excess of the
capacities for movement over some
routes and therefore, could not in
all cases, be met currently.”

He has said just now that all cur-
rent demands were met.

Surr O. V. ALAGESAN: I did not
say that.
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SHRI RAJENDRA PRATAP SINHA:
I have taken notes and I am quoting
from that.

Surr O. V. ALAGESAN: Then his
notes are wrong.

suri RAJENDRA PRATAP SINHA:
It can be referred to in the statement
made. I am glad you have corrected
that. In this Chapter you will also
find that mention has been made that
in all the Railways both in the broad
and metre gauge, the wagon supplies
were not adequate to  the demands
made for loadings. Sir, the Railway
Minister has said, if I remember coOr-
rectly, because he now thinks other-
wise, that the Railways are today in
a position to meet the entire traffic
offerred to them. I will, however,
draw the attention of the hon. Minis
ter to an interesting article published
in the Eastern Economist of the 25th
February in which they have cal-

culated certain indices and they state

that the index of industrial produc-
tion with 1951 as the base has risen
in 1954 to 123 and net ton—miles
carried on the same base has risen to
107. And then they have calculated,
on the assumption that most of the
production targets are achieved—and
you know that in many sectors of
our ecrnomy the target of production
has not only been reached, but sur-
passed—they have calculated what
were the offerings made to the Rail-
ways by these increased productions.
You will find that whereas an in-
crease of something between 15 to 17
per cent. in the volume of traffic ac-
tually offered in 1954-55 has taken
place, as disclosed in Table II—I am
not quoting all the figures here—the
actual capacity provided by the Rail-
ways has increased by only 7 per
cent. In other words. the shortfall
in the capacity of the Raijlways to
absorb the traffic has been as high as
10 per cent. Therefore, my submis-
sion is that even in the last year of
the Plan, we stand where we were at
the beginning of the Plan. The Plan-
ning Commission had anticipated that

there was shortage
and we still find that shortage
of 10 per cent. is still continuing.
That is why my hon. friend, Shn
B. C. Ghose, put the definile question
to the hon. Minister whether the Rail-
ways expected that they would be
able to meet the demand made on
them at the end of the next five years
which 1t is estimated by this article
would be about 50  per cent. above
the 1950-51 figure and the hon., Minis-
ter replied that the Railways had not
lagged behind but would go ahead of
the economic programmes. But as I
have shown just now, the perfor-
mance of the last four years has not
been encouraging. So the assurance
that has been given today, in the con-
text of the achievement of the Rail-
ways so far, I can only say, is merely
an empty promise.

of 10 per cent

1 know I have only got few minu-
tes and so I will not be able to do
full justice to the Budget as 1 wanted
to do. I would conclude with a few
remarks on the subject of catering on
the Railways. 1t is very good that
the hon. Minister wants to put up
Pepartmental catermg  so that the
standards may be set for catering at
the railway stations. But we would
very much like to know as to how we
can compare the standards between
the private catering and the Depart-
mental catering, unless we put the
two caterings on  par. No private
contractor will be ready to lose the
amount of money that the Depart-
mental catering is prepared to lose.
Then again, Just see the difference
between the tariff rates of the food
supplied by the two kinds of cater-
ing. Actually there is no compari-
son there. Probably the rates in the
Departmental  catering are double.
On the other hand you will find that
since 1950, the licence fee charged
from the private caterer has been in-
creased by as much as 300 per cent.
and their charges, the price of the
food articles they  supply, has been
reduced. Quite right, I am for get--
ting the best catering at the cheapest
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rate, but you should put the twt
caterings at thé sdme level and only
then we can judge  which is doing
what. Unless you do that, you ran.
not have any standards laid down, as
a result of these different sets ot
caterings. Sir, I have my own ex-
perience of this Departmental cater-
ing. I was coming a few monthe«
back from Ranchi to . .

MK, DEPUTY CHAIRMAN: Time is
up, Mr. Sinha.

SHRr RAJENDRA PRATAP SINHA:
Only one minute more and I have
done. 1 arrived at the station late at
night, I mean Ranchi Road Station
and asked for dinner. There were
just about 50 passengers and the
caterers there said that they
could not provide any din-
ner because no prior information
had been sent to them. I am talking
about Ranchi Road Staton. This is
the way that Departmental catering
works. I will give another example—
that of Gaya There they charge for
meat curry and rice Rs. 1|14{- plus
sales tax and the private caterer is
not permitted to serve non-vegetarian
meals although you can get it for
Rs. 1{2|- from him. So this causes a
great hardship to the travelling pub-
tic. The rates with the departmental
caterer are so very prohibitive,

Mr. DEPUTY CHAIRMAN: That
will do, MF. Sirha.

St RAJENDRA PHATAP SINHA:

And what is more, there at Gaya
Station there is nothing like a
Departmental caterer. The entire

thing is left in the hands of the cook
there and under the garb of the De-
partmental’ caterer the cook can do
anything he l%ed. It means that it is
a sub-contract to th¢ cook and this
is how things are taking place in the
Easterh Railways. I do not know
about the Southern and other Rail-

ways. I do hope that these facts will
be gone into by the hon. Minister
before rushing into Departmental
catering. I am very glad to hear what
was said by Shrimati Lilavati Munshi
about Annapoorna caterihg. If De-
vartmental catering could do likewise,
it would be worth something......

-
v

Mr. DEPUTY CHAIRMAN:  Yes,
Begam Aizaz Rasul.

Becam  AIZAZ RASUL (Uttar
Pradesh): Mr. Deputy Chairman, I

rise to congratulate the Minister for
Railways on his Budget to Parlia-
ment, a budget which shows all-round
improvement and  progress in
the work of the Railways in our
country. I am very glad indeed that
the utility services in our country
like the Railways, transport and com-
munications are being so well run
and having visited the PFar East
and the Middle East during the
last two years, I am indeed proud to
say that these services of ours com-
pare very very favourably with simi-
lar services in other countries.

We have redson to be
fiably proud of this
ment of our country. I went
to Chittaranjan and I saw engines
and other parts of railway use being
turned out and there is no doubt
that one feels a great glow of pride
in all that our country is producing.
It was rather a red letter day in the
history of Chittaranjan because they
were turning out the 5lst engine
the day that I was there and natu-
rally all the workers and staff were
extremely proud of their achieve-
ment. I myself felt extremely happy
and proud and  happy that our
country was certainly on the road to
progress when we could make all
these things’ and when we could
compare favourably with other
countries in all our achievements.

justi-
achieve-
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I am a frequent traveller by train
and I can certainly say that the ser-
vices on our Railways have improv-
ed a great deal. 1 think. as far as
cleanlines is concerned, it could be
better, but as regards courtesy and
service of staff, the availability of
sweepers ang other services there is
marked improvement.

Now, turning to the Budget, I
would like to make a few remarks.
I find that the depreciation charges
have been calculated over a period
of 40 years. This comes to 2} per
cent, I think, that the Government
is taking a very optimistic view of
the running of heavy machinery if
they think that they can run for 40
vears. 1 was talking to some people
and I find that 30 years is zbout the
normal average age of any machi-
nery and. therefore, the period of
40 years that has been laid down for
the Railways is certainly a  very
optimistic figure. In other countries
I bpelieve the depreciation charges
are at 5 per cent. to 6 per cent.
which, I think, comes to about 30

vears and I hope that the hon. Mi-

nister will
thetically.

consider my point sympa-

The concessional round-tour
tickets available for students should
be made available for six months
hecause when the students appear
for their examinations they do not
want to go out of the towns before
the results are available and, there-
fore, this leaves them very little
time to see the country. The period,
therefore, should be extended from
thgfle to six months. This will give
them more time to look round and
I think thiy is really a very very
necessary  part of our educational
system and we should make avall-
able. as many facilities as possible
to our students in order to
enable them {p see the country,
especially  when  there are so
many developments and other plans
going on. It is necessary for them to
see them. I think I have mentioned

878
before also, that when 1 was visiting

Japan last year I found that it is
part of the curriculum for every
student to see the country from one
end to the other. Therefore, we
should make these facilities avail-
able to the students.

Mr. DEPUTY CHAIRMAN: Time
is up, Madam.

Becam AIZAZ RASUL: T have

seen people talking for ten minutes,
Sir.

Mr. DEPUTY CHAIRMAN: For
Congress Party Members only five
minutes each.

Dr. RADHA KUMUD MOOKERJI
(Nominated): Mr. Deputy Chair-
man, it is hardly necessary for me
to congratulate the Railway Admi-
nistration g the various improve-
ments that have been effected during
the short period after afttainment of
independence, but T think that 1
might draw the attention of the
Railway Authorities to certain points
on which I want to have more light
thrown. As I read the Railway ac-
counts I find myself driven to the:
conclusion that after all, perhaps our
Railways are inherently not work-
ing to profit but are showing loss.
This is how I understand the ac-
counts. Taking the gross Railway re-
ceipts at Rs. 290 crores and after
making deductions from this of ne-
cessary obligations such as working
expenses Rs. 206 crores, Deprecia=-
tion Reserve Fund Rs. 35 crores,
Miscellaneous Rs. T°5 crores and last-
Iy Dividend to General Revenue ot
Rs. 36 crores, I find that there is a
surplus of only about Rs. 8 crores
and for that too you must remember
that the Railway is taking credit for
the increase of fares and freights.
Now, if this increase is not sanction-
ed by Parliament, the result would
be that our Railways would be
working at a loss to the extent of
at least Rs. 8 crores. If this is really
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the inherent financial positicn " 17 2
Railways, I should like the House
to consider whether we shall be wise
in not reserving our resources by
necessary economies and curtailing
all non-essential plans, such as the
craze for passenger amenities and
facilities of catering food and so
forth. In my opinion, we should, con-
sidering this general situation, very
carefully embarking upon all these
expenses which have nothing to do
with the real interest of the country.

Now, my second point has already
been referred to by the previous
speaker, Mr. Sinha whom I must
congratulate on the very laborious
study he makes generally of data
relating to different subjects. I wish
to draw the attention of the Railway
Administration to the index num-
bers showing the evolution and
growth of industrial production and
the growth of net ton miles capa-
city. I find that in 1953, the indus-
irial production index number was
115 while the net ton miles carried

by the Railways was 104; therefore,‘

the capacity of the Railways for
transport falls short of the progress
.of production in the country. Simi-
larly, in 1954, while we are all tak-
ing pride in the fact that industrial
production has gone up, we are sorry
to find that proportionately the capa-
city of the Railways to take part in
this increased, production and tra-
fiic is not developed to the proper
extent. Therefore, my two points are
these that we should concentrate
.our attention on some of the funda-
mental aspects of railway develop-
ment and should not fritter away
our resources on what I think to be
somewhat secondary objectives of
national life.

Now. after these two fundamental
points on which attention has not
been concentrated, I wish now to
place before the Railway Admini-
- stration certain other points of de-

-

tail. The first point is that there
ghould be soine kind of equality
work loads as between the different
zonal Railways. In that connection,
1 am bound to bring to the notice
of the Railway Authorities, as 1
have done in some other capacity at
meetings of certain committees, that
the Eastern Railway is handling
daily about 12,000 wagons, against
5,000 or 6,000 or half the number of
wagons, that are handled by other
Railways. I think that this work
Jjoad must be related to the necessary
amount of staff and machinery that
is  required and I hope that the
Eastern Railway will be fairly dealt
with by the Railway Board in this
matter. Now, there is another reason
why the work load on the Eastern
Railway has been so much increas-
ed; it is due to the amalgamation of
the Bengal Nagpur Railway with the
East Indian Railway. Very soon, in
the very near future, the old Bengal
Nagpur Railway  section of the
Eastern Railway will be called upon
to handle more traffic from the in-
auguration of the new steel plants
which will come into production in
five years. And in that case the Rail-
way Administration should prepare
from now as to how this huge quan-
tity of work may be properly
managed by the Eastern Railway
and they must formulate plans by
which an imminent breakdown of
the administration of the  Eastern

Railway under these adverse cir-
cumstances may be prevented.
Mr. DEPUTY CHAIRMAN: It is

time, Dr. Mookerji.

Dr. RADHA KUMUD MOOKERJI:
All right, Sir, I will finish in three
minutes.

Now I am roming to one other
point and that is that the economy
drive may be pursued in the matter
of the management of workshops. I
find that there is a considerable
degree of duplication of work as
between different workshops of dif-
ferent zones and perhaps there is

.
i

|
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also scope for greater co-ordination
of work and specialisation as between
the different workshops, for example,

at Jamalpur and Lucknow and other
places.

Then I have another point to
make, I am thinking of the Darjee-
ling-Himalayan Railway which serves
Darjeeling, which is the queen of
all hill stations in the world and
the  Railway has been  suffering
losses heavily on account of the
competition with the bus traffic. The
buses charge very low rates and so
the Darjeeling-Himalayan Railway
has come to grief although there was
a time under British Administra-
tion when  Darjeeling-Himalayan
Railway was able to show a much
better return. And similarly the
Assam Link is not very adequate for
the transport of traffic because it is
llosing 80 per cent. of income to
Pakistan on account of the inade-
quate transport of tea which is one
of our most important dollar-
earners. Tea is not being mainly
transported by India. Lastly in that
connection, as I say, we must con-
serve our resources for the supreme
objective of the extension of rail-
way all over India. I feel there is a
case for a railway on the West Coast
and also the case of the Saurashtra
State in regard to new lines which
are very badly wanted.

Well, Sir, that is all that I have
1o say.
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Sur1t H. C. DASAPPA: Mr. De-
puty Chairman, I join in the chorus
of congratulations that have been
showered on the hon. Minister for

Railways and without taking much
time I wish to proceed to the sub-
jeet straightway.

One thing I may, however, men-

tion; that is that no person has un-

derstood the social implications of

the ideology of the Government and

the party to which it belongs and

ncbhody is moving with the spirit of

the times so well as my hon, friend,
111 RSD.

the hon. Minister for Railways. X
must call attention to one point. In
view of the fact that this House has
no right to vote on the Demands, the
time allotted for this general discus-
sion should be extended. It seems to
me to be extremely unfair to this
House that it must be given only two
days while—I have no quarrel, of
course—the Lok Sabha will have not
only the time for general discussions
but also further time to deal with the
various Demands. I am sure the hon.
Minister is extremely sympathetic
and that this will be noted at least for
future guidance,

I am glad that my hon. friend Mr.
Kunzru is here. He said that the
increased gross earnings of the Rail-
ways in 1954-55 have been offset by
increased expenditure. It is a fact.
It seems to me on the face of it
rather unfortunate and inexplicable as
to how they did not anticipate this
higher expenditure. The actuals in
1953-54 in respect of working expens-
es are 199.97 crores but in the Budget
for 1954-55 they have reduced it by
about Rs. 4 crores. That is so far as
the total of the Demands is concern-
ed. But when the grand total is
taken into calculation I find that the
actuals for 1953-54 stood at Rs. 201:47
crores while it comes down to Rs.
194-31 crores in 1954-55. Now, what-
ever may be the position with regard
to earnings this revenue expenditure
certainly cannot go down so easily as
that. I was rather surprised and I
was anxious to find out an explana-
tion as to how there could be a large
decrease in expenditure of nearly
Rs. 8 crores and odd during the cur-
rent year. I believe that the Budget
estimates so far as expenditure was
concerned for 1954-55 put it too low.
It ought to have been at least as
much as the actuals of 1953-54. Nor-
mally speaking the expenditure hasa
tendency to rise.

Surt KISHEN CHAND (Hyderabad):
It was adjustment of coal freight,

Surt H. C. DASAPPA: Yes; I un-
derstand. It is fairly clear that if the
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éxpenses were put at least as much as
in 1953-54, that would have provided
for the norral increase in expendi-
ture year after year. But this is not
a thing which I should go into. It is
more the concern of the hon, Minister
and I am sure he will effectively
answer that point.

I would like also to lend such sup-
port as my feeble voice could lend to
the practically unanimous plea made
all round for not having these three
legs but only to have two.

Surr H. N. KUNZRU: May I inter-
rupt my hon. friend? He said that
working expenses budgetted in 1954-
55 were Rs. 4 crores less but  whatl
conclusion does he draw from that?

Surr H. C. DASAPPA: You will see
that when the Budget estimate isless
in 1954-55 than what it should have
been the revised estimate goes up na-
turally and the increase in earnings
during the year is being offset by the
increased expenditure. If in the Bud-
get estimates itself the expenditure
was correctly provided for, then
there would not have been this much
difference. That I thought was sim-
ple enough. That is my reading
of the situation, It is up to the Gov-
ernment to offer any explanation
they choose to but I feel that expen-
ses for 1954-55 were rather under-
estimated at Budget time.

I was talking about these legs.
addition to the arguments that
friends have already put forward, I
would say this. I think if you locck
at the map of India, you will find that
it tapers down to the South and when
there are movements of traffic either
of passenger or of goods in the South
they can generally not be beyond 300
miles. It will always be of short dis-
tance and it looks to me that this
arrangement, though unintentionally
is going to hit harder the Southern
India very much. I see my friend is
surprised at this. I am only telling
what its effect would be on South
India. For instance, there is a lot of
movement of ore and so on from My-
sore to Madras and that is less than

In
our

will
Even

300 miles with the result they
have to pay higher freight.

leaving that out, what about cottage
industries, agricultural crops and
various other small scale industries
which necessitate movement of goods
within short distances? They are all
bound to suffer, Ultimately, the peo-
ple who will be hit hard will be the
poor people and not the richer people.
So I would strongly urge that in re-
gard to this the hon. Minister will
kindly favour us by not insisting on

these three legs seeing that the first
one urges with the second.

There is one more subject I aave
to touch upon and I am sure you

would have anticipated what it is.
That is the question of the integra-
tion of Railways. I have a lot of ma-
terial with me. I have had close as-
sociation with this intergation. Un-
fortunately for me, I think, at the
time of the Federal Financial Integ-
ration I happened to be the Minister
in charge of Finance. I know every
phase of this Federal Financial Integ-
ration Agreement. I have moved
closely with Mr. V. T. Krishnamachari,
and Mr. Dandekar who were Mem-
bers of that Committee and I  have
seen the various papers. I never
thought that these officers of the My-
sore Government would have to suffer
in this rather humiliating manner
after integration. If I had known that
I would have taken special care to
safeguard their interests. The Agree-
ment says that the ex-State officers
should be absorbed in appropriate
grades on terms not less advantage-
ous. It is a very happy phrase and
I thought that justice would be done
to them. In regard to recruitment to
gazetted cadres I must say that we
have followed the happy suggestion
made by the hon. Shri Kunzru in his
Indian Railway Enquiry Committee’s
report. I shall just read one sentence
from there, which I am sure the
House will kindly appreciate and that
is this—

“The system of training during

the probationary period is also
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satisfdctory, though we would stress
the usefulness of insisting that
wherever feasible and considered
desirable, the probationer should be
given the opportunity of carrying
out independently the duties of the
subordinate staff over which he is
to have control.”

Now, we followed this very eminen-
tly suitable and desirable practice of
recruiting people as probationers, first
putting them in the supervisory sub-
ordinate service and then as and when
vacancies arose in the gazetted rank,

we absorbed them. Now, all these
people, 45 permanent and 5 tempo-
rary are now to be equated into the

All India services. They were all re-
cruited as above. They were all B. As,,
B. Scs. and M. Scs. and so on. I see no
reason why they should be meted out

this step-motherly treatment. After
all, they are just a few,
Then there is another point, There

have been terrible anomalies in the
matter of equation. Now, people who
were serving under a certain gazetted

officer are put in Class I, but the
gazetted officer under whom  these
people were serving goes into Class

III. I will give one or two instances
I have got her in Accounts two pen-
ple who got into the gazetted rank on
6th May 1949 and 22nd September
1949. They are put in Class I. Ana
officers who got into gazetted ranks on
1st January 1943, 1st February 1944,
21st August 1946, 25th October 1945
and so on, all earlier than 1949, are
put in Class II or Class I1II My hon
friend, the Deputy Minister, referred
to this question and 1 have noted
down here that in order to rectify
some of these obvious anomalies, this
Reviewing Committee consisting of
the Secretaries of the Home Ministry
and States Ministry and a Member of
the Railway Board was appointed.
Now, I gather—it is up to the Minis-
try to tell us—that they have rightly
said that all these people should be put
into the Class I grade, but they tack-
ed it on with some other recommen-
dation of deductir~ four years of ser-
vice.

1
|
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Mgr. DEPUTY CHAIRMAN: You

must wind up.

Surt H. C. DASAPPA: There is
nothing very much meore to say. This
1s all T have got to say. I am sure
the hon. Minister is also sympathetic.
All that I say is that these anomalies
should not be allowed to persist andg
am very glad and am thaakful to my
friend, Mr. Alagesan who said thail
the matter was not closed and that
they were prepared to consider it.
And I hope that the ex-State Railway
Officers will not be meted out this
step-motherly treatment and they
will be treated as well as the other
officers in the Railways

Mr. DEPUTY CHAIRMAN: Mr.
Malviya.

Surt H. P. SAKSENA
that the question of the three legs
not a closed one

I also hope
is

Mr. DEPUTY CHAIRMAN: I have
called Mr. Malviya,

Surr H. P. SAKSENA: I am expec-
tantly waiting for a change and au
announcement from the Railway Mi-
nister,

Mgr. DEPUTY CHAIRMAN: Look
here, 1 have calleqd Mr, Malviya.

SHrt RATANLAL  KISHORILAL
MALVIYA (Madhya Pradesh): Mr.
Deputy Chairman, so far as the
improvement in the Railways is con-
cerned, I will satisfy myself with the
observation that the improvement
which has been made is unprecedent-
ed mn the history of the Railways and
1 congratulate the hon. Minister, his
Secretariat and especially the workers
who have been responsible for these
improvements. Sir, I am coming
straight to the questions which 1
want to deal with. The first 15 with
regard to construction in Madhya
Pradesh of some railway lines which
are connected with the Bilhai steel
plant. The hon. Minister will be
going, I understand, during this month
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to Drug to examine the question o=
construction of railway lines. The
Champa-Korba line is already under
construction. That line has got to be
extended upto Jhilmili in Surguja dis-
trict, where the coking coal is avail-
able and which will be very much
necessary for the Bilahi steel plant, If
that materialises, I will request the
hon. Minister to consider the old
plan from Bijuri to Barwadih and
start the construction, because it is
also connected very closely with the
project. It is strange that though this
project was given the top priority a
few years back, the construction of
this line is now given up. As Barwa-
dih to Balrampur line is almost cons-
tructed, that should be completed and
connected with Jhilmili.

The next point which I want to deal
with and to which I attach great impor-
tance is about the rationalisation in
the supply of wagons to coal mines.
There has been improvement in sup-
ply, but because some of the wagons
are coming empty from the colliery
siding, the officers think that the wag-
ons in the coal fields are going abegg-
ing. It is not so, Sir., The wagon
supply in the coal flelds has not been
properly rationalised. If an indent is
made for thirty wagons, it is sometimes
the case that they supply fifteen to
twenty wagons at a time. On holi-
days the whole lot is dumped, which
is sometimes about fifty to sixty, wag-
ons, and beyond the capacity of the
colliery. Naturally, the wagons have
to go back empty., In fact, the sup-
ply is not sufficient in the coal-fields.
The result is that the labour is terri-
bly suffering, I know of an instance,
Sir, where a coal miner has been
earning mine annas per week, not per
day, because the wagon supply was

not sufficient ang because he is a
piece-rate worker he could not get
the work due to non-supply

of

wagons and he could not earn any |

wages. This is the state of affairs
and, therefore, I would request
hon, Minister to rationalise the
supply of wagons in such a way that

|

it is supplieq to every colliery in a
proper torm. With special reference
to Vindhya Pradesh ang Korea
coalfieids, I will submit that the new
stations whigh were under construc-
tion are now compleied and the
Katni Yard remodelled. There is no
reason why there should not be proper
supply of wagons in those coal-fields.
Thne supply 1s still irrational. That
must be rationalised and unless this
is done, the labour will go on suffer-
ing and their curses will fall on all
of us.

5

The next point, Sir, whichI want to
make is about the matter which 1
have been insisting for the last five
or six years privately and publicly
and that is with regard to the cons-
truction of an overbridge in
Manendragarh on the Eastern Rail-
way and the electrification of the
yard. There have been many casual-
ties there and even guards have been
crushed in between the buffers of the
wagons. The traffic is very heavy—
about six hundred wagons are mov-
ing up and down daily and the
station has traffic of more than a crore
of rupees by way of freight. The
traffic is so heavy, that due to weigh-
ment, wagons move slowly and the
school-going children pass through
under the moving trains, This is a
terrific affair and I think it deserves
the hon. Minister’'s immediate atten-
tion, especially when the cost is not
more than Rs. 25,000 to Rs. 30,000.
Whenever 1 have raised this question,
they have said that there are two
crossings on either side of the station
at a distance of about half 3 mile on
each side. This is a very cold reply,
a heartless reply, in the circumstances

in which the people of that place are
living,

Now, Sir, one or two more poinis
and I will finish ip one minute. One
point is with regard to intermediate
classes. There are, two points
which I want to make out, one is that

the | the old B.N.R, has inter classes in

passenger trains
at all satisfactory.

which
The

not
are

are
seats
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narrow and not at all comfortable.

Unless you are very cautious, you
are bound to fall on the floot
from the benches 1n the night. BEe-

cause you are gomng to convert those
inter classes nto second classes from
the 1st of April, it should be seen
that the seats are made all right.
And secondly, where there is no
inter class or where the inter class
1s abolished, 1t should be introduced
as second class, or as it may please
you.

Now, Sir, there i¥s one more po.nt
That 1s with regard to mtroduction of
an express tramn. You know, Sir, that
due {o the three new ventures, viz,
the Hirakug@ Dam and the Rourkeia
and Bilhai steel plants, tae traffic to
and from Delhi has increased tre
mendously. If you study the figures,
you will find that there 1s heavy traffic
from Biuaspur to Bina, a distance wu.
abcut 350 mules, it takes about 21
hours to travel. I will, therefore,
request the hon, Minister {0 cons.der
the advisability of running ap expriss
train from Bilaspur tg Ahmedabad
or some other place, so that the two
branch lines, Bilaspur to Katni and
Katni to Bina are covered, and the
journey to Delhi becomes a snorter
one for those people who will be en-
gaged 1n these ventures.

Lastly, Sir, I will just draw the
attention of the hon. Minister fo the
fact that the roofs of the staff gquar-
ters, I congratulate the hon., Mimis-
ter for what he has been able to do in
the matter of housing the railyay
workers—are very low, and due 10
heat the workers have to suffer a lot

of difficulty, I will make just two
suggestions in this connection
rirstly, In future constructions,

higher roofs may be provided for.
And secondly, for those houses which
have aircady been constructed, a ceil-
ing may be provided to protect them
from heat and to make them work
more efficiently. Thank you, Sir.

Mg, DEPUTY CHAIRMAN;: The
non., Minister will reply tomorrow.
There are two messages,

Surr J. S. BISHT: May I make a
humble suggestion, Sir? If the hon.

N
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|
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Munister agrees, he can give hig reply
aiter luncn, And 1n that case, we caa
have one hour more, because the De-
puty Minister took one hour from us
So, that would be compensated.

Sari LAL BAHADUR: The gene-
ral d.scussion on Railways begins m
the other House just affer the ques-
tion hour. So, I cannot remain ab-
serit for long from that House.

st 7T T Agw (@ wwwW): LI
ot wiwr Pra iy awdt A @
W W TH T TR TR B
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MR, DEPUTY CHAIRMAN: There
are two messages

MESSAGES FROM THE LOK

SABHA

I, THE DENTISTS (AMENDMENT) BILL,
1954.

1. THE DruGs (AMENDMENT) BiLs,
1954.

SECRETARY Sir, I have to report
to the House the following messages
received from the Lok Sabha, signed
by the Secretary of the Lck Sabha

“I am direcied to inform Rajya
Sabha that the Dentists (Amend-
ment) Bill, 1954, which was passed
by Rajya Sabha at its sitting held on
the 31st August 1954, has been pass-
ed by Lok Sabha at its sitting held
on the 28th February 1955, with the
following amendments: —

(1) In the Enacting Formula,
for ‘Fifth Year’ substitute ‘Sixth
Year.'

2) In page 1 line 4, for ‘1954’
substitute ‘1955’



